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LOK SABHA
Wednesday, March 20, IQBS;PMIWM
29, 1884 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
Development of Scheduled Tribes

+
Shri Subodh lansda:
shri S, C. Samauta,
9. Shri B. K. DLas:
Shri M. L. Dwivedi:

Will the Minister of Home Affairs
be pleased to state:

(a) whether any financial cut has
been made in the Third Five Year
Plan for the development of Sche-
duled Tribes;

(b) if so, to what extent and
under which heads; and

(c) whether the same cut has also
been made in the State plans?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati

Chandrasekhar): (a) No.
(by and (c). Does not arise.

Shri Subodh Hansda: May 1
know whether financial aid that has
been recommended by the Dhebar
Commission will be given to all the

States or will there be any cut in
that recommendation also?
Shrimati Chandrasekhar: For the

Third Five Year Plan as such there
is no such cut at all,

3082 (Ai) LSD—1.
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Shri Subodh Hansda: May I know
whether Government have any infor-
mation that the cut in the State plans
is much higher than the cut in the
general Plans in the States?

Shrimati Chandrasekhar: As I said
earlier, though there is no cut as such
in the whole Plan outlay for the
Third Five Rear Plan period, there is
a little reorientation suggested or
taken up now by the States as well
as by the Centre just because of the
present national emergency that has
arisen, The hon. Member has al-
ready brought to our notice the maxi-
mum cut that has been imposed in
the Scheduled Tribes blocks and we
are already taking it up with the
West Beigal Government to see whe-
ther this is true.

Shri 8, C, Samanta: May 1 know
whether the recommendations of the
Scheduled Areas and Scheduled Tribes
Commission to open Ashram Schools
in different parts of the country will
be taken up and will not come under
the cut

Shrimati Chandrasekhar: In 1963-64
there will be a 20 per cent reduction
in the Tribal blocks, but that does not
mean that we are not going to restore
that. Everything possible is being
done to restore this within the Plan
period.

Shri B. K. Das: There was a provi-
sion of Rs. 10 lakhs for girls’ hostels
during the Third Plan period. Do I
understand that that also stands now
or has that also been cut?

Shrimati Chandrasekhar: Even in
the Central sector we did think of
reducing or making a cut in our
Budget so as to meet the national
emergency which was very severe in
the early period. That allotment was
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Rs. 30 lakhs. We are thinking of
restoring this and everything possible
is being done. Though it is so in the
Central sector, there are also Rs, 694
lakhs set apart for girls' hostels in the
State sector and that is not being
affected very much.

Shri Heda: May I know whether it
is not a fact that a general circular
has been issued that no new scheme
may be taken up and even in the
continuing schemes a minimum 10 per
cent economy may be effected?

Shri mati Chandrasekhar; It is not
wrong even if that is so.

S ATATERT: T LE%R H
T 7 GTACT FEEH H qodl H
foadt grrafaat §rg ?

wea® AR : 4% WAgSl §ad
g
Shri Daji: The hon Minister said
that there was no cut but a re-
orientation, Will the hon. Minister
tell us precisely what the nature of
the re-orientation is and have any
production targets and plans also
been affected because of this re-
orientation?

Shrimati Chandrasekhar: There has
been a little reduction and some
postponement of some of the schemes
that had been envisaged in the 1963-
64 Budget. But this may be a tem-
porary phase and, as I said, we pre
trying our best to restore them &3
early as possible,

Shri Vishram Prasad: May I know
whether there is any proposal before
the Government for a flnancial cut as
regards the development plans of the
Scheduled Castes and  Scheduled
Tribes?

Shrimati Chandrasekhar: A sepa-
rate question may be tabled.

Shri Maheswar Naik: May I know
whether the Central Government is
aware that certain States are cutting
out some of the scholarship schemes
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in the States and whether the Cen-

tral Government is curtailing the
scholarship aid schemes?

Mr. Speaker: Schemes about what?

Shri Maheswar Naik: My informa-
tion is thet certain States are curtail-
ing the existing scholarships schemes
so far as the award of stipends to the
Scheduled Tribes students is con
cerned,

Shrimati Chandrasekhar:
not a fact at all.

That is.
Prohibitiom

+

{ Shri D. C. Sharma:
Shri S. M. Banerjee:
Shri Shree Narayan Dasy
Shrimati Savitri Nigam:
Shri Subodh Hansda:
Shri S. C. Samanta:
Shri Prakash Vir Shastri:
Shri Sonavane:
Shri A. N, Vidyalankar:
*498. ! Shri Yashpal Singh:
Shri Bhakt Darshan:
Shri Bhagwat Jha Azad:
Shri Basappa:
Shri P, R. Chakraverti
Shri Hem Barua:
Shri Vidya Charan Shukla:
Shri Koya:
Dr. L. M. Singhvi:

 Shri Berwa Kotah:

Will the Minister of Homs Affatrs.

be pleased to state:

Sn) whether an All-India policy:
being worked out with regard ta, pri-
hibition; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Home Affairs (Shri Hafarna-
vis): (a) and (b). The All-India
pattern for prohibition is laid down
in the ¥hird Five Year Plan. The
question was considered in a general
way at the meeting of the Chief
Ministers of States held in New Delhi
on the 18th and 19th January, 1963
The conclusions arrived at were given
out in the press note which issued om
the 20th January, 1963
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Bhri D, O, Sharma: May I know if
the Government is aware of the fact
that the policy of prohibition, which
is a very good policy, is not being
worked out properly because wet dis-
tricts exist side by side with dry dis-
tricts and wet States lie side by side
with dry States. May I know what
the Government is going to do to put
an end to this kind of geographical
and prohibition anomaly?

Shri Tymgi: And a wet Member
with a dry Member.

Mr, Speaker: If wet lies side by
side with dry, certainly dry lies side
by side with wat.

The Minister of Home Affairs (Shri
Lal Bahador Shastri): What the hon.
Member has stated is correct and that
is also one of our problems in the
proper implementation of this scheme,
But as the hon. Member would
realise, it is neither easy nor do we
desire to enforce prohibition on each
and every State without their clear
approval and agreement. However,
there can be some coordination and
cooperation between the neighbouring
States. If the two States will meet
and discuss and thrash out their pro-
blems, it might be possible to better
implement the scheme.

Shri D, C. Sharma: Sir, it is report-
ed in the press and also it is the ex-
perience of legislators and parlia-
mentarians that illicit distillation is
on the increase. May I know what is
the experience of the Government
and....

Mr, Speaker: My predecessor ha.
sometimes asked the hon, Member
that he should speak a little more
Joudly. 1 repeat the same request,

Shri D. C. Bharma: I think the Re-
Pporters follow me.

May I know, Sir, if the Government
is aware of the fact that the experi-
ence of some legislators of State
Assemblies and Parliament is to the
effect that illicit distillation is on the
increase? If so, may I know whe-
ther the Government have got any
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facts and figures to controvert this
observation made in the press and on
the floors of Assemblies and Parlia-
ment?

Shri Lal Bahadur Shastri: There is
illicit distillation. But I have no in-
formation that it has considerably
increased, and I might inform the
hon. Member and the House that there
is illicit distillation in other areas
also where there is no prohibition a¥
all.

Mr, Speaker:
Nigam.

Shri Tyagi: She always steals a
march over me.

Shrimati Savitri Nigam: Don't be
jealous,

Shrimati Savitri

Mr, Speaker: I cannot help it. She
gives notices of so many questions
and then she even desires to partici-
pate in those questions in which her
name is not included. She s very
enthusiastic.

Shri D. C. Sharma: What about
others who want to do the same?

Mr. Speaker: Order Order.

Shrimati Savitrl Nigam: May 1
know whether the hon, Minister {s
aware that many of the useful recom-
mendations of the Prohibition Council
have not been implemented so far and
if this Council has also recommend-
ed -that a ten-mile belt should be
created around those cities which are
near the dry areas?

Shri Lal Bahador Shastri: As the
House is ware, we had recently med
all the Chief Ministers tg discuss the
problem of better implementation of
the prohibition programme. It has
been decided that a committee should
be appointed. It would be an infor-
mal committee. We do not want that
the committee should take a long time
to make its recommendations. The
idea iz that this committee shouid
study all the difficulties in the imple-
mentation of the programme. One of
the items ag suggested by the hon
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Member could certainly be considered
by the same committee.

Shri 8. 8. More: May I know from
the Minister whether he has assessed
the financial implications of prohibi-
tion and can he give us the total loss
of revenue due to the enforcement of
prohibition.

Shri Lal Bahador Shastri: 1 had
once referred to some figure which
1 had got from the Planning Commis-
gion. But, that figure is not accepted
by another section of people. I shall
not dare to mention the figure again
unless it has been looked inty by the
committee which I have just now re-
ferred to,

S AETNETC  FeRf L
A7 & GRed § 9« g3 faqg
frame & faT w&qa g ar, @1 39 @my
3 TIWFEAT@ T 4 F g7 aw
gt gt wa-faga & qw &, awr
X 39 ¥ e migs gfags & o)
afz @t ¥ we-faea dAifq e
w &Y 913, @ gH F) T Aigs
W BRI | W G & 919 39
fava & gwafag f1§ aaTiaa wiws
g dr®r R WA wERg 99 &Y
] A FIT H

WY W &Y WA ;0 qX
ol fraza fear @ f5 g8 wiFd @
WHigAaTR M HoF o ar
A 91 | WL 99 a9 & fadw
o "1 w0 5 § iR S A
g AR fRam g e &
it 1€ winE T L aFar g

&Y gFWAIT TTERt ;v
HAAR #A4Y & Ao AYE WiwE AGNE ?

wead WEEA : I F A9 A
i T e
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8hri A. N. Vidyalankar: Am I cor-
rect in understanding that the Gov-
ernment has formulated a phased pro-
gramme for enforcing total prohibition
in India and, if so, when do we reach
the target?

Shri Lal Bahadur Shastri;: We had
prepared a phased programme and the
matter was considered in the Plan-
ning Commission and they had con-
sulted the Home Ministry. Accord-
ing to the phased programme prohibi-
tion should have been taken up in al-
most all the States by the end of the
Third Plan. But, I am yvery doubt-
fu] if that target could be reached
now.

Shri Tyagi: Does any positive educa-
tional programme like temperance also
form part of the policy of prohibition?

Shri Lal Bahadur Shastri: Yes, Sir.
It does, and I consider that to be very
important, In fact, if we could build
up public opinion first, it would be
much easier to implement total pro-
hibition.

S5 gmaE fag @ |1 §@E

g 999 78 #3615 99 7% 1y

FA A7 & W fF o oawEr
W FA@ry § FF AT4q, 9 aF
TEgrd &g Jgl grir 7 afT @,
@1 g o9 faefas & #9117 §T

@ g7

sreamiy: 39 &1 AT HTCAT

weqd WEEW . ATHEE a9
A oo fear § fr oo 17 =i &
dea ¥ e far s 0 fafReee
qge 3 g foar @ oK ag 39 9
T F3 6 9 3T F1 FAGE q=qT
A ar AN |

= oore g @ F aw IR
w7



4869 Oral Answers

Y TAWTET ;9T S99
T agg ¥ fafaes ft aoa MR
g

WEW WERD . I & AT qAA
¥ @t A w1 v g g ?

&Y UAWOAR 0 gu 9 &
I W ¥ AN, afew wOw gew ¥
grT 1

=l %o ATo faaT(r : W’I{-W
frar g, =Tz draT, &9 1§ A}
gl & @I gH & qEAES § W A9
wifgfams &  wifas = w8,
dt |y aug & fF radAe  wifgfans
AW FTAT STt @ 7

wer MY . HWAE 6geq
WTHTd § qeT FX W@ g |

Dr, L. M, Singhvi: Have the Gov-
ernment considered the feasibility
and possibility of using its powers
under the emergency to give neces-
sary directions to reverse the policy
of prohibition in this country?

Mr. Speaker: It is a suggestion.
Mr. Hem Barua.

Dr. L. M, Singhvi: It is a question
Have they considered. .. ...

Mr, Speaker: It means the same
thing: have they considered, they
ought to consider,

Dr. L. M, Singhvi: I do not say that
they ought to consider. I want to
know whether they have considered.

Mr. Speaker: The answer may come
in that form. That is certeinly ad-
missible,

Shri Lal Bahadar Shastri: We are
not considering....

Mr. Speaker: The question is, have
they considered. He does not want
to know whether they would consider
or not

PHALGUNA 20, 1884 (SAKA)
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Shri Lal Bahadur Shastri: We have
not considered,

Shri Hem Barua: In view of the
fact that the tragic result of prohibi-
tion is bootlegging and even women
and children are involved in the
trade, as disclosed in the Maharashtra
Assembly very recently, may I knov
whether Government propose. ...

Mr, Speaker: Again, that is my
difficulty. The hon, Member always
gives the information first, and a very
detailed one at that, and then comes
to his question,

Shri Hem Barua: May I submit on
this occasion one thing for your con-
sideration? There is an English say-
ing that an old dog will never learn
new tricks. So, will you please ex-
cuse me on that analogy? I am too
old to learn anything new now......

Mr. Speaker: But I would not apply
that simile to my hon. friend whom I
love most. I would try to take him
out of that category and put him on
a higher level.

Shri Tyagi: He is intoxicated with
the subject.

Shri D. C, Sharma: Just now you
have said that you love him most. I
submit that you should love all
equally.

Mr, Speaker: I do, but T do not
compare him with Shri D. C. Sharma.

Shri Hem Barua: May I know what
special steps have been taken to sce
that this ethical mission does not
yield unethical results or conse-
quences?

Shri Lal Babadur BShastri: Of
course, there are defects and short-
comings in the implementation of the
programme, and it has produced some
kind of evil results also, but taken as
a whole, I think that the scheme of
prohibition has done good to the
people wherever it has been imple-
mented.
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HSrEr wenang o gfedEw
@Y HITAT WY A WG ) ofRde
TR X g9 faafen &wd o o
T g 7 groFarssT F1 TH FAT
T ¥ Wifefas FRaTE Ag gy ?

oo WERG : 4§ F  gAEA
.

National Institute of Industirial
Engineers

*499. Shri P. R. Chakraverti: Will
the Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether jt is a fact that in
terms of an agreement, assistance will
be given from U.N. Special Fund to
the National Institute for Training in
Industrial Engineering at Powai, near
Bombay;

(b) the amount to be contributed
by the Special Fund and the amount
of Government contribution in set-
ting up the proposed institute; and

(c) whether the 1L.O, will be res-
ponsible for organising and provid-
ing the technical assistance?

The Minister of Scientific Research
and Cultoral Affairs (Shri Humayum
Kabir): (a) Yes, Sir.

(b) The total assistance from the
U.N. Special Fund is estimated at
$6,83,300 or Rs. 3254 lakhs for five
years. The Central Government's
contribution for the same period is
about Rs, 79 lakhs.

(c) Yes, Sir.

Shri P. R. Chakraverti: What will
be the period of training and the
number of students coming out of this
institute?

Shri Humayun Kabir: There will be
a number of different courses; in all,
about 31 different courses will be
there, and they will take different
numbers of students, but when the
institute is in full operation, the
number would be roughly about 1400

per year. R
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Shri P. R. Chakraverti: Is there any
proposal to have a pool of industrial
engineers from the graduates coming
out of this institute?

Shri Humayun Kabir: People will
be taken who are already in em-
ployment, and, therefore, they will
normally go back to the industries rr
the concerns where they are em-
ployed,

Shrimatl Savitrli Nigam rose—

Mr, Speaker: I would request
Shrimati Savitri Nigam not to show
so much enthusiasm as to ask for an
opportunity to put a supplementary
on every question,

Shrimati Savitr] Nigam: It is a very
important question,

Mr. Speaker: Certainly, I agree.

Shri Sham Lal Saraf: May I know
what subjects will comprise this full
course of training in industrial engi-
neering, and whether it will be a
diversified course or a single course?

Shri Humayun Kabir: There will
be a number of courses. As I said,
there will be 31 different courses. I
may mention five of the more import-
ant ones. One will be g course in
advanced work measurement, includ-
ing design and installation of incen-
tive schemes, with a period of about
22 weeks' training; another will be a
course in work measurement and in-
centives with 18 weeks' duration; tha
third will be a course in productinn
planning and control, including stock

control, Tool Room controls, store-
keeping, estimating etc. with 16
weeks' duration; the fourth course

will be in sales organisation and
market research with 10 weeks' dura-
tion. The fifth course will be in
method study including plant lay-out
and materia] handling, which will be
an 8 weeks' course.

Shri Heda: May I know in what
respects this will be different from
thz general schemes accepted under
the Indian Institutes of Technology.
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Shri Humayun Kabir: The Indian
Institutes of Technology are meant
mainly for students. They are tech-
nological courses and there young
people come and get training ‘n
different engineering and technologi-
cal subjects

These are for business executives,
those who are already in industry,
and they get the benefit of a special
time and motion study and wvarious
other specialities for improving effi-
ciency of working of the factories.

Dr. K, L. Rao: May I know whether
the money will be spent essentially
on the machinery and teaching staff
and not on buildings as we are gene-
rally doing in other institutes?

Shri Huyamun Kabir: My hon.
friend should know that wvaluable
equipments do require proper build-
ings, and in this House I have had to
answer questions because air condi-
tioning was not done in time with
regard to certain very valuable
-equipment.

Shri Narendra Singh Mahida: What
will be the maximum number of
engineers trained in this Institute?

Bhrf Humayun Kabir: I have
answered that., When this institution
is in full operation, every year rough-
ly 1,400 trainees will come out of it.

Shrimati Savitri Nigam: May 1
know whether the expenses will be
borne by the trainees or they wiil
be given some sort of stipends to
continue their training?

Shri Humayun Kabir: There is no
question of stipends at all They
will have to pay a fairly heavy fee to
get training here, because they are
already people in employment,

Education Cess

Shri Bhagwat Jha Asgad:
Shri Bhakt Darshan:

Will the Minister of Education be
pleased to state:

(a) whether the Central Govern-
ment kave suggested to the State

{sm-l Berwa Kotah:
*500,
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Governments to levy an education
cess; and

(b) if so, how far the scheme has
found favour with them?

The Deputy Minister in the Minis-
try of Education (Shrimati Soundaram
Ramachandran): (a) Yes, Sir.

(b) The State-wise position is as
under:

(i) The State Governments of
Rajasthan, Mysore, Kerala,
Punjab, West Bengal ond
Madhya Pradesh are having
the suggestion examined.

(ii) The State Government of
Orissa have tentatively and
informally decided not to do
anything in this respect for
the present.

(iii) The State Governments of
Bihar, Andhra Pradesh,
Maharashtra, Gujarat and
Madras already have an edu-
cation cess.

(iv) Replies from Assam, Jammu
and Kashmir and Uttar Pra-
desh are awaited.

&Y ITAT T : 57 IIFCF T
& foem & SAR-TEX X W1 WET
qgm ?

Shrimati Soundaram Ramachand-
ran: This money will be utilised
o F5 & qar fadar ag a1 qyFaT
¥ IFT FF & (o gEETE R

st & oW ;o feaft ww
FF 8 79 frad fywmar § ?
Shrimati Soundaram Ramachand-
ran: In some States, they are getling
even Rs. 2 crores. In some others,
they are getting Rs, 75 lakhs, Rs, 50
lakhs, Rs. 120 lakhs—like that
dlwgTm : T 9&T | ¥W
wwew # ®r ox faey § oW Wi
afz fetr & oY Ja® aFFT 7 g
e A faar g ?
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WA WEET : qSY NRW A 4
foar § ar ) fem &, saw1 &) A
& faar ag | TA Y T A )

Shrimati Soundaram Ramachand-
ran;: Madhya Pradesh are having tne
suggestion examined. We have re-
ceived no reply.

Shri Vishram Prasad: May I know
how far the means test formula evolv-
ed by the Ministry of Education wll
be affected by this levy of an educa-
tion cess in the States?

Shrimati Soundaram Ramachand-
ran: There is no such thing as a
means test formula,

Shri P. Venkatasubbaiah: Will a
portion of the education cess collect-
ed be given to local bodies like zila
parishads and panchayat samitis or
will it be appropriated by State SGov-
ernments and spent on schemes spon-
sored by themselves?

Slrimati Soundaram Ramachand-
ran: That is for State Governments to
decide. In Madras, for example,
this money is utilised for improve-
ment of new school buildings, mid-
day meals etc,

Shri Shivananjappa: Are there any
States in India which are already
collecting the education cess at pre-
sent?

Mr. Speaker: It has been answered.

Shri Shivananjappa: Which are the
States?

Shrimati Soundaram Ramachand-
ran: I answered it just now. Shall
I repeat it?

Mr, Speaker: Not necessary,

Shri Inder J. Malhotra: Is the odu-
cation cess uniform in all States? If
there is difference, what is the maxi-
mum and minimum?

Shrimati Soundaram Ramachand-
ran: So far the maximum is 19 nP per
rupee. In certain States it is only

MARCH 20, 1963
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2 nP per rupee. It again depends on
the States.

a1 fifa faw oo
fom fom &z & wmar &, #1 IT
wifas  awedr g9 & qF &, faew
aredl IAFT WIGF qHEE & 8

™R

weqw  Wate :  w@q 1 &
wgFs W@ ar  famr wrEey
quyeaTE !

ot fafer fimr @ S8 fage ¥

a2 1 wa faRe § o
& T S 7 A, ag gl
g?

Shrimati Soundaram Ramachandran:
That is not correct. This cess is to
strengthen the educational programme
of the State Government, not to re-
lieve the State Government from their
accepted burden. Thig is for the im-
provements.

Shri P, R. Patel: This education
cesg is charged on land revenue, Whea
primary education is free, will not
charging thig cess on land revenue
bring more poverty tp the poor agri-
culturists?

Mr. Speaker: That is arguing the
case.

Shri Maheshwar Naik: May I know
whether the Government have examia-
ed the lack of justification for the
burden which is likely to fall on par-
ents who have no children?

Shrimati Soundaram Ramachandran:
Thig hag no relation tg the family.

Shri Ramanathan Chettiar: What is
the criterion by which education cess
is collected in the different States,
since the hon. Deputy Minister said
tnere is difference between State and
State?

Mr, Speaker: That ig left to the
States.
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Shri Ramanathan Chettiar: No, Sir.
I want to know the criterion on which
this education cess is levied.

Mr. Speaker: Every State would de-
cide.

Shri Ramanathan Chettiar: May I
humbly submit that I would like to
be enlightened on the criterion on
which this cess ig levied?

Mr, Speaker: Let the Minister ans-
wer it.

Shrimati Soundaram Ramachandran:
In Maharashtra it is mostly on cash
crops. In Madras it is land revenue,
in Bihar also land revenue. So, each
State hag a different pattern.

Shri Dinen Bhattacharya: May 1
know whether the Government pro-
pose to levy this cess in States where
the education cess already exists?

Shrimati Soundaram Ramachandran:
No, certainly not.

Shri Kishen Pattnayak: May I know
whether the cess will be levied even
in such villages where there exists no
school at all?

Mr, Speaker:; It ig for the States to
tell.

fresit #Y sTTRA smAEERT A afcada

st smaw fag Fogiat :

=t Eﬁ'ﬁﬂ | :

=t gy 37 el -
Lﬁﬂ “35“ ATa%

+
#f} STETNAYT TTEAT
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Shri Harish Chandra Mathur: What
are the important administrative defi-
ciencies which have been felt by the
Government itself dquring these two or
three years and what tentative pro-
posals have already been made to
meet those administrative deficiencies?

Shri Lal Bahadur Shastri: It is a
wery wide question and I do not think
4 can answer it at present. Perhaps
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the hon. Member is bound to raise
it during the Budget discussion and 1
might possibly then reply to them.

Shri Harish Chandra Mathor: They
must have felt certain deficiencies.

Mr, Speaker: That is quite right. I
do not object to the question: it is
quite relevant. Bujg the answer would
be sp long that it could not probably
be given during the question hour.
What administrative difficulties they
might have experienced during ‘he
last twp or three years and what they
propose to do to remove them—that is
perhaps tog wide a question.

Shri Harish Chandra Mathur: That
is the only reason they are wanting
to have a new administrative set-up.
I do not want to go into the details,
I want to know only the major things
which have been felt particularly re-
garding the co-ordination. They
must have formulated some tentative
proposals also. At least let him say
these things in a broad outline,

Shri Lal Bahadur Shastri: May I
add that the hon. Member is some-
what mistaken if he thinks that we
want to give Delhi a new set-up only
because we have found that they are
experiencing certain difficulties in a2d-
ministration? There are many other
reasons.

Shri Harish Chandra Mathgr: I
could quite appreciate that there are
aspirations of the people {for their
representation. That is another
matter, I am not going into it be-
cause I limit my question only to the
administrative deficiencies.

Shri Hem Baroa: On a point of
order, Sir. In reply to a supplement-
ary question the hon. Home Minister
said that difficulties are being creat-
ed by the existence of Parliament.
Is Parliament a hinderance and can
he make a reference like that to
Parliament?

Mr, Speaker: I do not think that it
was what was intended to be convey-
ed though I should not interpret it
He meant to say that it is already
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represented here inside Parliament,
“That is how I take it.

Shri Hem Barua: He referred to
difficulties created by Parliament

Mr. Speaker: That should not be
the apt answer; it is npt a hurdle it is
rather a help.

Bhri Harish Chandra Mathur roge—

Mr. Speaker: I feel that his ques-
tion is too wide a guestion to be
answered in the question hour Shri
Maheshwar Naik.

Shri Maheshwar Naik: May I knew
why the Government did not think it
fit to include Delhi while formul!ating
the Government of Union Territories
Bill?

Mr. Speaker: It is arguing the case.

8hri D. C, Sharma: For purposes of
formation of the administrative sei-up
may I know whether Delhi and New
Delhi will constitute one unit or Delhi
will be different from New Delhi?

Shri Lal Bahadur Shastrl: This also
will be considered while framing the
proposal.

Foreign Exchange Requirements for
N,CD.C.

*502, Shri J. B. S. Bist: Will the
Minister of Mines and Fuel be pleased
to state:

(a) whether it is a fact that the
Finance Minstry has proposed reduc-
tion of foreign exchange requirements
of the National Coal Development Cor-
poration by more than 50 per cent; and

(b) if so, the extent of this reduc-
tion ang its effect on the projects to
be undertaken by the corporation?

The Minister of Mines and Fuel
(Shri K, D. Malaviya): (a) and (b).
No, Sir. There is no proposal to re-
duce the foreign exchange require-
ments of the National Coal Develop-
ment Corporation.

Shri J. B. §, Bist; May T know if
any new projects are contemplated by
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the Corporation and if so, in which
States?

Shri K, D. Malaviya: No, Sir. There
is new project under contemplation.
Whatever ,schemes have been put in
the Third Plan will be implemented
and we are trying to see that those
schemes go through within the plan
period.

Shri Indrajit Gupta: Is it a fact that
vver six lakh tons of coal have accu-
wnulated at the pit heads of the NCDC
mines? In view of this, is there any
scheme, as reported in a section of the
Press, to slow down the tempo of pro-
duction?

Mr. Speaker: The question |is
about foreign exchange.

Shri Indrajit Gupta; It may be con-
nected with the production level

Mr, Speaker: How? I do not follow
it

Shri Indrajit Gupta: They cannot
clear the pit-head stocks,

Mr. Speaker: So, they may require
foreign exchange?

Shri Indrajit Gupta: It do not know
I am asking a question.

Mr. Speaker: Shrimati
Mukerjee. .

Shrimati Sharda Mukerjee: May I
know if the National Coal Develop-
ment Corporation has any scheme for
increasing the import of coke becau_:.a
as the right type of coke is not avail-
able the production of steel is affected?

Shri K. D. Malaviya: No, Sir, I do
not accept the views of the hon. hlﬂen}-
ber that because of the non-availabi-
lity of the right type of coal steel pro-
duction has been affected. There is a
proposal from the Ministry o_f Steel
and Heavy Industries to examine t_he
question whether some better qualily
of coke could be imported economi-
cally for certain type of steel produc-
tion, but we are not aware of any de-
cision being taken by them or having

been sent to us

Sharda
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Orientation of Primary Schools

+
503, [ Shri Yashpal Singh:
1\ Shri A, N. Vidyalankar:
Will the Minister of Education be
pleaseq to state:

,(a) whether the programme of orien-
tation of primary schools to the basic
pattern has been completed in all the
States according to plan;

(b) if so, the details thereof;

(c) whether all the new Primary
schoo!s started under the compulsory
Primary Education are being rup on
conventional line or basic pattern; and

(d) if on conventional line the rea-
sons therefor?

The Deputy Minister in the Ministry
of Education (Shrimati Soundrem
Ramachandramn): (a) to (d). A state-
ment is laid on the table of the House,

STATEMENT

(a) and (b). Although it was pro-
posed to complete this programme be-
fore the end of the current financial
year, it appears that the programme
may not be completed, due mainly to
difficultieg of finance.

(c) and (d), It is for the State Gov-
ernments to decide whether a new pri-
mary school to be opened would be on
the basic or on the conventional
lines. The decision depends upon the
availability of trained teachers, of
equipment and of funds. Some of the
new primary schools to be opened are
basic ang others not

S oomm fag: qm § o=
grar g fr afes &= J|w § fraw
g g A froy § 7
Shrimati Soundaram Ramachandran:
We have no separate statistics.
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Shrj A. N, Vidyalankar: What is the
average cost of grientation of a prim-
ary school and what wag the shortfall
in the education budgets?

Shrimati Soundaram Ramachandran:
The actual cost for conversion gf an
ordinary primary schoo] to a basie
schoo] is being worked out but jt is
laid down that about Rs. 250 per tea-
cher may be given for craft equip-
ment. The other things are being
worked out.

st T ¥Aw wrem o #f FrAAr
dEa g fFosmm omgd #Ooft
ifes oqiaT ¥ = & wafkd
T 0 F 9 awar § fF oF F e
WAl F qFrEaT FH g AT ST § 7
w7 feafa & ?

st afaoh e 0 agd

¥ w9 g
Dr. L, M. Singhvi: What is the ex-
tent of the financial shortfall which is
responsible for the non-implementa-

tion of this programme during the
current financial year.

Shrimati Soundaram Ramachandran:
It js more on the point of giving en-
ough number of basic-trained teachers.
The orientation of ordinary primary
school teacherg should have been com-
pleted by the end of the second Five
Year Plan, but certain States did not
complete their programme and they
are taking this up now. The full dn.
ancial implication jg not yet worked
out. But there is an allocation Staie-
wise, for the promotion of basic edu-
cation,

Dr. L. M. Singhvi: What is the hort-
fall? 1 did not want the allocation.

Mr. Speaker: That has not been
worked out,
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Dr. L. M. Singhvi: It is said in the
statement that the allocation has neot
been worked out.

Mr. Speaker: He wants to know
about the financial ghortfall,

Shrimati Soundaram Ramachan-
dran: There is no financial shortfall
like that. The allocation has been
worked out and they have spent the
whole money. But the finance is not
enough.

ol FTAT KT ;. FqT T I FEHAT
g 5 wrafs faaraal & g sd-
w7 F gL FT [T fa@eTy F1 77T
fear mar g ?

Bhrimati Soundaram Kamachandran:
It is a school. There, all the subjeczts
that are taught in ordinary schools
would be taught, but they will bs
craft-oriented. The other is book-
oriented,

ot AT w2y F= oA fagen
¥ 9379 fear sr wr g ?
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Shrimati Soundaram Ramachandran:
Any good school needs more money,
whether it is basic school or elemcn-
tary school.

wet AREA : §9 fEow @d

LT AT THET FETT OWT GEIAT § 7

Shrimatj Soundaram Ramachandran:
We have not got that figure.

| TRWATT AT ARG,

IJYEAT WA FT qT T Ty fgy

arft ¢ zafad et sasdt a@ o
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Shri S, S. More: May I know from
the Minister what the per capita cost
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is for imparting basic education and
for imparting non-basic education?

Shrimati Soundaram Remachandran:
It is not available. ,

Shri A, N. Vidyalankar: It has been
stated that basic teachers are nnt
available. Is the Government sure
that all the basic teachers are emp'oy-
ed only in the basic schoois and no
basic-trained schoo] teacher is em-
loyed in a conventional primary
school?

Shrimati Soundaram Ramachandram;
There are a certain riumber of full-
fledged basic training schouls. But gs
the Basic Education Assessment Com-
mittee pointed out, it would be better
to have the basic teachers in non-bausie
sohools also, because in th:s orienta-
tion programme, it would Le guod to
introduce the basic pattern even in
non-basic areas. Therefore, the ques-
tion of employing the buasic-traired
teachers only in basic schools does not
arise. That is why a separate pro-
gramme to orient non-basic teachers
also to basic pattern is being imple-
mented.

Panna Diamond Mines

+
Shri Vidya Charan Shukla:
Shri Subodh Hansda:
Shri S. C. Samanta:
Shri B, K. Das:
*504.¢ Shri M. L. Dwivedi:
Shrimati Savitri Nigam:
Shri D. C. Sharma:
[ Shri Brij Raj Singh:

Will the Minister of Mineg and Fuel
be pleased to state:

(a) the stage of progress so far
achieved in the Panna Diamond Mines
Project;

(b) whether these developments are
taking place strictly according to the
scheduled laid down?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) A state-
ment is laid on the Table of the House,
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STATEMENT

The National Mineral Development
Corporation Ltd. hag been prospecting
and exploring the Panna area since
December, 1959. Two mines are pro-
posed to be established—one at Ram-
kheria and another at Majhgawan
Further prospecting work is in pro-
gress with a view to locating other de-
posits capable of economic exploita-
tion.

2. In respect of the Ramkheria mine,
a mining lease over 454.32 hectares
has been obtained from the Govern-
ment of Madhya Pradesh while an
application for mining lease over 2107.6
hectares in respect of the Majh-
gawan mines has been made to the
State Government in continuation of
prospecting licence the National Mine-
ral Development Corporation had been
enjoying.

8. The project reports in respect of
the two mines at Ramkheria and
Majhgawan were approved (respec-
tively in November, 1961 and April,
1962) by the Government at an estl-
mated capital cost vf Rs, 46 lakhs and
Rs, 90 lakhs respectively, ¢

4. The earth-moving equipment for
Ramkheria mine hag been received at
the site and is being used for the re-
moval of the overburden. The Ten-
ders received for other equipment
necessary for mining, haulage, and
treatment plants for Ramkheria and
Majhgawan mines are under examina=
tlon. Additional sampling by way of
further pitting is being done in Maj-
hgwan area to ascertain more pre-
cisely the diamond content of the area.

5. Construction of residential build-
ings for officers and staff at Panna,
the headquarters of the project, is in
progress. Tenders have been received
for non-residential buildings, internal
and externa] serviceg and are wunder
examination. Plans have been drawn
up for the construction of residential
accommodation at the mines,

6. The Madhya Pradesh Electricity
Board are laying transmission lines for
supply of power to Ramkheria and

Majhgawan,
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7. For the supply of water at Majh~
gawan a dam is being constructed ac-
Posg a nalla near the mine, Excava-
tion for foundation of the masonry
portion of the dam and cut off tren-
ches for the earthen portion hag been
completed; grouting is in progress.
Quotations received for the construc-
tion of masonry portion of the dam.
and for the earth work are being scru-
tinised. ’

8. Upto December, 1962, 2081 dia-
monds weighing 1073.47 carats were-
recovered during exploratory work,
They have all been deposited in the
Panna treasury and are awaiting auc-
tion by the State Government.

(b) Of the two mines which are be-
ing developed, production at Ram-
kheria mine was expected to com-
ence in April, 1963, but due to the
delay in the receipt and installation
of the treatment plant and other re-
quired equipment, production is now
expected to commence only by the
middle of 1964. The other mine at
Majhgawan was expected to commence
production by the end of 1963, but this.
is now likely to be delayed consider-
ably, ag on the recommendations made
by the Consultants for the project,
additional sampling by way of further
pitting is being done to ascertain more
precisely the diamong content of the
area, and thereafter, revised estimates
and time-schedule will have to be pre-
pared. Furthermore, according to the
quotations received for the treatment
plant, the time required for delivery
and installation of the plant is nearly
two years.

Shri Vidya Charap Shokla: May I’
know if the NMDC had any dispute
with the Madhya Pradesh Government
regarding the royalty from these-
mines ang if so, whether this dispute.
has been settled?

Shri K. D, Malaviya: There was no-
dispute. There were some suggestions
—it is not with me just now—but so-
far as I remember, I do not think
there was any dispute,

Shri Vidya Charan Shukla: May 1
know the quantity of diamonds im-
ported annuslly into our country and
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by what time we have planned to be-
come self-sufficient in the require-
ments of diamonds?

Shri K. D, Malaviya: It is difficult
for me to answer the question about
the quantity of commercial diamonds
which are imported. Of course, we
can say the import of gem diamonds
can be stopped. because we do not
need them mostly. But it all depends
upon how soon we are able to produce
commercia] diamonds in Panna and
other areas. The difficulty is that this
is an entirely new project for us and
presumably our experts were not able
to assess the difficulties first. 1 am
thankful to the hon. Members who
have put this question, because it gave
me an opportunity to assess the entire
question in a fresh way. We are now
going to meet again and see how we
can cut short all the delay that has
been indicated here in the answer to
the question. I hope to lay another
statement after some time ang see
what improvement can be made in the
position.

Shri D.C. Sharma: May I know what
is going to be the effect of the Gold
Contro]l Order on the sale of diamonds
which would be coming out of these
mines in India?

Shri K. D. Malaviya: I have not
studied this.

Shrimati Savitri Nigam: May I know
if the Minister ig aware that in Ram-
kheria and Majhgawan, there i a lot
of difficulty in getting drinking water
and the labourers who work in the
mines find it very difficult to continue
their work?

Shri K. D, Malaviya: Yes, Sir; we
are aware of the difficulties of water
there. That is why a dam is being
built for the supply of adequats Juan-
tity of water for commercial as well
as drinking purposes.
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Shri S. C. Samanta: May 1 know
whether further equipments are neces-
sary to be jmported; if so, what would
be the foreign exchange involved?

Shri E, D. Malaviya: The total for-
eign exchange requirement as was
planned ig like this. The total plan
was gomething like Rs, 1.5 crores to
produce about 90,000 caratg per anoum,
and about Rs. 27 lakhs and Rs. 19
lakhs was the foreign exchange re-
quirement for the two schemes of
Ramkheria and Majhgawan respect.ve-
1y. But, subsequently it has been
found out that more foreign exchange
and financial expenditure will be
needed to revise the schemeas.
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Shri Daji: Is it a fact that the Mines
Corporation of Madhya Pradesh want-
ed to become partners in thig venture;
80, may I know what is the fina] ar-
rangement with regard to royalty etc,,
agreed upon between the Centra] Jov-
ernment and the Madhya Pradesh Gov-
ernment?

Shri K, D. Malaviya: This question
©of partnership came up and there has
been some correspondence.

Shri Daji: What is the final deci-

sion?

Shri K. D. Malaviya: There had been
no fina] decision on the question and,
so far as I gather, there is no very
great anxiety on the part of the
Madhya Pradesh Govermment to be-
come partners. But we are quite pre-
pared to examine the question if fur-
ther pursued,

Shri Narendrasingh Mahida: May 1
know whether the ‘Vijaya' diamond, a
product of this mine, which was sup-
posed to be sent out of this country
for sale, has been sold; if so, what
price it fetched?

Shri K. D. Malaviya: So far as my
information goes, it has not yet been
sold. We have produced other dia-
monds. Perhaps there are more than
2000 diamonds lying for being dispas-
ed of. When the proper time comes
they wil] also be all disposed of.

Shri Narendrasingh Mahida: That is
the biggest diamond.

Mr. Speaker: It has not yet been
disposed of, that ig what the hon.
Minister said,

oft Fga@ : & AT Agar g
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Historical Finds in Sagar District
*505. Shri Bishwanath Roy: Will

the Minister of Scientific Research and
Cultural Affairs be pleased to state

whether any material of historical
importance has been discovered
recently in Sagr District (Madhya

Pradesh) as a result of excavation?

The Deputy Minister in the Minis-
try of Scientific Research and Cul-
tural Affairs (Dr. M, M. Das): Yes,
Sir. The materials excavated include
microliths, Black and red and thick
grey, Black-on-red and thin grey
wares, painted gherds, terra-cotta
figurines, coins ete. A striking find,
according to the excavator, is a Cop-
per celt with a sharp edge. The
excavations are still in progress and
results can be studied only later on.

Shri Bishwanath Roy: May I know
whether the period to which the
materials discovered belong has been
ascertained; if so, the age of the
same?

Dr. M. M. Das: The historical period
to which the materials belong is
about 4000 years—from 2000 B.C. to
1800 A.D.

Shri Bishwanath Roy: May I know
whether proper financial arrangements
have been made for the completion
of the excavation work and, if so,
when that work is expected to be
completed?

Dr. M, M. Das: The Saugar Univer-
gity is conducting the excavation
work. Up till now the Central Gov-
ernment has given them financial
assistance to the tune of about Rs.
16,000.

Dr. M. S. Aney: May I know in
which museum the discoveries of the
excavation will be exhibited?
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Dr. M. M. Das: I have not the exact
information at my disposal, As the
excavalion work is still in progress, I
think they are lying with the exca-
vators, i.e, the Sagar University.

‘Wives of Chinese Internees

*506. Dr. L. M. Singhvi: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that wives
of Chinese internees in Kalimpong
have refused to accompany their hus-
bands to China; and

(b) what are the reasons given by
them?

The Minister of State in the Minis-
try of Home Affairg (Shri Hajarnavis):

(a) Yes.

(b) No reason have been given by
them.

Dr. L. M. Singhvi: Are all the
wives of the Chinese internees Indian
nationals? If not, what gre their num-
bers nationality-wise?

Shri Hajarnavis: Most of them are
Indians. It appears that they prefer
to remain in the land of their birth
rather than go to China with their
husbands.

Dr, L. M, Singhvi: Do Government
propose to insist on their going to
Ching .or would they permit them to
stay in India

Shri Hajarnavis: We do not pro-
pose to use any compulsion. If they
do not want to leave the land of
their birth, they would be permitted
to remain here,

Dr. L. M. Singhvi: I am not asking
about the wives of Chinese internees
who are Indian nationals. I am ask-
ing about those wives of Chinese
internees who are foreign nationals.

Shri Hajrnavis: There will be no
compulsion on anyone to leave India.

Shri Hem Barua: In view of the
fact that Peking has described the
Chinese internees in our camps a3
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oppressed Chinese nationals, may I
know gyhether it has been ascertained
from the India wives of the Chinese
nationals in this country whether they
feel oppressed or not?

Shri Hajarnavis: I have not under-
stood the question,

Mr. Speaker: He wants to know
whether an inquiry has been made
by the Minister, of those Indian wives
of Chinese nationals whether they
have been oppressed.

Shri Hem Barua: I want to know
whether they feel oppressed.

Shri Hajarnavis: If any suggestion
is made anywhere about oppression,
nothing is farther from the truth.

Mr. Speaker: I hope the hon. Mem-
ber is prepared to undertake that
journey and find it out.

Shri P. C. Borooah: May I know
whether the question of release would
be considered in the case of those
Chinese internees who were devoted
to their Indian wives and who do not
want to go back to China?

Mr. Speaker: Their devotion to
their husbands might be the personal
knowledge of the hon. Member. Why
should he import it here? Next
question.

Delhi Engineering College

+
Shri Yashpal Singh:
507.4 Shri Bishanchander Seth:
( Shri Sidheshwar Prasad:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to state:

(a) whether it is g fact that Gowv-
ernment are considering to give a
new status to the Delhi Engineering
College;

(b) if so, the reasons therefor;
(¢) how far this new decision will
help the College; and

(d) how many such
are functioning in India?

Institutions
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The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) Yes, Sir, Government
propose to introduce legislation in
Parliament to declare the College as
an institution of national importance
and to raise its status to that of an
Institue of Technology.

(b) and (c). This will enable the
institution to frame its own academic
policies and to confer degrees.

(d) Four such institutions are al-
ready functioning in the country.

oY qmarw Feg . w@T & S wwar
£ v @@ o= 1 awF faeot gfae-
fedt & @wm o & =EgE W%
{fefa & Yemft Faw g ?

amfe wqew s atepfe-
ww wAt (s geTEA wi]) o g
waE & 3 9FT1 § | WA qrfemarde
fast qra F30 A T WA TARET FT
g L EfeEE EIE 1w
EFATETSI Y T ¥ SN WX I9 gea
# o faet gfracfadt & aweqe
T W

st mm Tag @ w7 g feomm-
W 7 @ wafF oy Gefwde B
¢ fr st t ifafor gfrafed
Rferar W ¥ e A T 8, W a
fefeeert WY Saa Qe gfm@r WX
¥ & WHET I § AT T A TRATE-
I 72T g fF wH F qra SEAT
g frar o ?

Mr. Speaker: It is a suggestion.

st gATg A &YX TR T AVG
gfrafadY § afew fegem & st

Mr. Speaker: Order, order. It is a
suggestion, Shri Ranga.

Shri Ranga: May I know whether
Government would be good enough
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to place on the Table of the Youse
the rules that they have framed for
the selection of students on an all-
India basis in view of the fact that
last time when they made admissions
there was reference to the court and
there were a lot of complaints ag to
the 'manner in which the seats were
distributed?

Shri Humayun Kabir: This college
hag already joined the four other in-
stitutiong ,and al] admissiong wiil be
through a selective examination.

Shri Ranga: Whatever may be the
basis, they would have framed the
rules. Would those rules be laid on
the Table of the House?

Shri Humayun Kabir: They have
been advertised in all the papers but,
Sir, if you go desire, I shall have them
placed here also.

o fedwae g@w@: 3@ W T@
ETEISTT TATAT AT T § I@ AT F9-
fert war gnft ?

Shri Humayun Kabir: Then capacity
will be about 25 admissions per year.
There wil] be 1,250 wunder-graduates
and 300 post-graduates,

Mr. Speaer: Next question. Shri
Surendra Pal Singh.

Shri Ranga: It is a very important
question, because it is an all-India
college. I have put one question, The
other question that I would like is. . .

Mr. Speaker: I am sorry, I have pas-
sed on to the next question At this
moment, I cannot give him an oppor-
tunity.

Shri Ranga: Why are you in such a
hurry?

Mr. Speaker: Because very few
questions have been covared.

Shri Ranga: This is a v}y important
question.

Mr, Speaker: Shri Surendra Pal
Singh. Next question.
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Sale of Land in Delhi

*508. Shri Surendra Pal Singh: Will
the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that an un-
authorised sale of building land is go-
ing on in the Capital on a large scale;
and

(b) it go, the steps being taken by
Government to put an end to this
racket, and to protect innocent people
from being cheated by the unscrupu-
lous colonizers?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
(a) and (b). The Government have
notified under Section 4 of the Land
Acquisition Act, 1894, 54,808 acres of
land which are likely to be utilised
for the development contemplated
under the Master Plan for Delhi. Of
these, 8,500 acres of land have been
acquired so far. The issue of a noti-
fication under Section 4 of the Land
Acquisition Act, 1894, does not in
terms prohibit sale of any land or
part thereof by the owners of such
land.

It is, however, an offence to sell
land for building purposes without
obtaining the sanction of the lay-out
plan of the area from the Standing
Committee of the Municipal Corpora-
tion vide Sections 312 and 313 of the
Delhi Municipal Corporation Act,
1957, It is for the Municipal Corpora-
tion of Delhi to take action against
infringement of these provisions of
the Delhi Municipal Corporation Act
and it is understood that they are
taking such action.

Shri Surendra Pal Singh: Is it a
fact that some time back g resolution
was moved in the Delhi Corporation
by a large number of members, ask-
ing the Corporation to regularise all
unauthorised constructions which
had been put to the 31st December
1962 and that move directly encourag-
ed people to indulge in illegal sale of
land and in putting up unauthorised
constructions?
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Shri Hajarnavis: I am not awre of
of any such resolution, but it is a
matter within the exclusive jurisdic-
tion of the municipal corporation If
they resolve it in one way, Govern=
ment can take no responsibility for
whatever is being done by the Corpo-
ration.

Shri Sorendra Pal Singh: Has the
Corporation taken action against any
unauthorised colonisers and, if so,
against how many and to what effect?

Shri Hajarnavis: Though it does
not form part of this question, I
believe they have taken action against
some persons recently.

Shrimati Savitri Nigam: May I
know if the hon. Minister is aware
that a sort of impetus is given to this
racket of illegal sale because the
government machinery which has
frozen the land has been very slow
in redistributing it to the people who
want to build houses?

Some hon, Members: A very good
question.

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): I only wish
that I could sometimes get this
compliment from the hon. Members
for my answer.

Mr. Speaker: They are reserved for
ladies and not for gents.

Shri Lal Bahadur Shastri: [t is
true that there has been some delay
in the allotment of lands etc. in dis-
tribution. But if the hon. lady
Member will now see what has been
actually done, 1 hope she will feel
satisfied that there is satisfactory pro-
gress. Once this thing has got the
the necessary momentum, it wil] be
further implemented more speedily.
As regards the other question, it is
true that some people are trying to
misuse and the Delhi Corporation is
anxious as to what action should be
taken. As my hon, colleague has
stated, it is entirely for the Corpora-
tion to take the necessary action. I
have recently discusseq this with the
Chief Commissioner of Delhi. The
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Corporation wants his help. As far
as I know, the Chief Commissioner is
thinking as to what he can do in order
to help the Corporation to prevent this
kind of racket.

ot sETEYe sy o AT
¥ fora IAAT & fry @ Y o,
I X TG T AT ¥ qeE ww
g1 far g | waA g5 S F Ae-
FT # g =T AEr g fF g
fodt g § FHT 9B SE WY
FrHE F AT w9 A fra fgw
# 7g a9 § 5 oFm g
T are ¥ a1 frorg & @ & fF wiasy
# 99 T4 Y 7@ AFC AT @A A
I 97

Y W agrgT et - gy o
& TTed & 1% 39 T ag 1 FE gy
& AT | AT @A ¢ fF we gme
T a1 &1 HL FW fF 7 g
99 F1E AT TE A &), a1 g fewwr
u1s 3feqr ww & wEEd TERI A%
S G| dX ¥ 3@ a9g ¥ S@r fF
AT g q FE R agd
g, W1 f§ T 2§
Taft & wEW FE @ Ay € W
ITH! TFAM IIET I § | TEHT
e & fag e geza g, @t &
gama & fF ooz ew fedg v gfear
T &7 T THAE F )

= IFIIAIT A I F T
7 froe sy gw & forg wET FAv
FAITH FT W § 7

=Y T Qg WERY © 3T F Ay
frgrr g3 1 wEEr wTa A g 7

Shri A, P, Jain;: When was this land
frozen, how 'much of it has been ac-
quired and how much of it has been
put to use?

Shri La] Bahadur Shastri: My hon.
colleague has already replied that un-

der the Land Acquisition Act Govern-
ment have taken over 54,808 acres of
land, Of thig 8,500 acres have actually
been acquired. 54,808 acres have been
notified.

Shri A. P. Jain: When was it frozen?
How many years ago was that?

Shri Lal Bahadur Shastri: It was
acquired some time back; I cannot ex-
actly give the date. It wag frozen a
few years ago. Now action is being
taken to distribute the land.

=Y frr ATerE T AT AT O
¢ 7 faeelt 9w & 59 a=2d
| #1 Jeqriga FT F, IART CAFLSA
X F, TF THC HFA WG a4 §
gEgEAar w1 g 7

off AT AgIL T el FERE F
geey w161 fgvhee s § 1 53 fag
FOTE & 1€ g26q Ta1 F T8 FC
el

oft wgEra ¥ ag ST SR §
o o qq &7 & ST I a1 7 @, 99
ar ¥ faeelt & Q1 adw qrfearie
& ¥l & faeTs F1E T FEAE
F & gFFd § g@R A S 9
forar & 7|r ?

o} s qgrT qvedy : qF A &
FT ATTFIET T8 € | TR AT q5€7
H qar g1, @1 g ford |
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nZ-wd HATIT R Twd |t (s
gweEw ) : (%) forwen sfaaraerms w=
&1 3G ATT §-2-28%3 T AU 2-¥-2043
¥ g Qi a2 & fam mm &

(@) ~wfaarg-firs #a=nfal &
fgarael 93T F99 T 99T WA T
F 99" TS H HET FEIR AR
IRIAe # 931 F a7 R F AAC
T | i I g X "
FHaifat st faen a@ sfwers
9 F g & 39 fom R, w
ag fara, wamm & afEares-fe
i@l o off @y fer ™ €

Schoo]l Atlases

*510. Shri Indrajit Gupta: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that there is
a chronic dearth of accurate school
atlases at present; and

(b) it so, the steps Government pro-
posz tp take in the matter?

The Minister of Education (Dr. K,
L. Shrimali): (a) Yes, Sir. Some
complaints about the shortage of accu-
rate school atlases were received.

(b) The Government of India has
brought out an aguthentic School Atlas
and the Survey of India helps pub-
lishers by undertaking to verify the
boundaries in maps appearing in at-
lases.

Modification of Educationa]l System

Shri P. C, Borooah:
*511.{ Shri Sidheshwar Prasad:
| Shri Vishram Prasad:

Will the Minister of Education be
pleased to state:

(a) whether there is an extensive
scheme to modify the educational

system at al] levels including wvoca-
tional education;

(b) it so, what major changes are
envisaged under the scheme; and

(c) the steps taken to implement the
scheme?

The Minister of Education (Dr. K.
L. Shrimali): (a) to (c). A statement
is laid on the Table of the House.

STATEMENT
Elementary and Basic Education:

Attempts are being made to modify
elementary education in the country to
the basic pattern. In the basic schools
creative, productive and socially use-
ful work in which all boys and girls
may participate is sought to be placed
at the very centre of school work, the
knowledge being correlated to three
main centres of correlation, namely
craft work, natural environment and
social enviromment.

To this end:—

(i) Central and Centrally spone
sored schemes have been
taken up in the first two Plans
for expansion of basic educa-
tion through conversion of
existing schools and teacher
training institutions to the
basic patterp and starting new
ones,

(ii) A scheme for orienting all
elementary schools towards
the basic pattern was initiat-
ed in the Second Plan and is
being continlied in the Third
Plan,

(iii) Advisory bodies have been
set up from time to time to
assess progress and recom-
mend further development,
and

(iv) Necessary literature has been
brought out.

Secondary Education:

The scheme visualises conversion of
high schoels to higher secondary pat-
tern, reorganization of school curri-



4903 Written Answers

culum, introduction of diversified
courses at higher secondary stage, im-
provement of teaching methods and
examination technique and provision
of educational and vocational guidance
to the pupils.

Schemeg for each of the above pur-
poses have been formulated and are
under implementation.
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Coal Preparation and Coal Carbonisa-
tion

J Shri Bhagwat Jha Aszad:
\ Shri Bhakt Darshan:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleas-
ed to state:

*514.

(a) whether there is any proposal
to prepare & scheme for providing
training facilities on the latest and
modern techniques of coal preparation
and coa] carbonisation; and

(b) whether Central Fuel Research
Institute at Dhanbad is making any
efforts in thig regard?

The Minister of Sclientific Research
and Cultural Affairg (Shri Humayun
Kabir): (a) and (b). Yes, Sir,

wty afeem fasafaaea aig afefy
*1 wfadza

S St ST s
O ot s Fay faat Y -

w7 fer Wt o7 S @ Far
4 fF

(%) wdfrmg gfeew fasafaarey
=i wfafa & fre=ai v w3 & sraf-
frn wx fomr mr &

*qy.
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(@) 7ar ag v 79 ¥ 5 39
fr safemt 1 g § ft wfow o=
wi o fager w3 faar mr & AWK

(m) fomr  wfafraee &
witw wfafa & % 2, 3= O & fag
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(=) &
Poisoning Cases in Delh

869. Shri Maraadi: Will the Minis-
ter of Home Affairg be pleased to state:

(a) the number of the polsoning
eases in Delhi from 1st Noverber,
1962 to 20th February, 1963;

(b) the causes thereof;

(c) the number of persons pro-
secuted in this crime; and

(d) cases stil] pending?

The Minister of State in the Minis-
try of Home Affairg (Shri Hajarnavis):
(a) Five.

(b) to (d). All five cases are still
under investigation and no one has

yet been prosecuted. The apparent
causes of thesg caseg are
) cases
(i) For theft 2
(ii) Business rivalry 1
(iii) Finaneial trouble 1
(iv) Attempted sidicide 1
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Welfare of S.C. and S.T.

971. Shri Ramchandra Mallick: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) the amount provided in the
Third Five Year Plan period for the
welfare of the Scheduled Castes and
Scheduled Tribes people in the coun-

try;

(b) the amount spent out of it so
far; and

(¢) the amount sanctioned out of it
so far for the State of Orissa?
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The Deputy Minister in the Minis-
try of Home Affairg (Shrimati Chand-
rasekhar): (a) Rs. 101.88 crores.

(b) Rs. 29,76 crores.

(c) The Third Five Year Plan provi-
sion for Orissa is Rs. 8.32 crores out
of which Rs. 2,12 crores have so far

been spent.

(The amounts shown against (b) &
(c) are provisiona] as actual expendi-
ture figures relating to the year 1962-
63 will be available after the close of

the current financial year,)
wnd fomn @meAl ® wgrmn
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Foreigners Detained under DIR

973. Shri P. C. Deo Bhanj: Will the
Minister of Home Affairs be pleased
to state:

(a) whether any foreign nationals
have been detained under the Defence
of India Rules for anti-Indian activi-
ties;

(b) it so, the total number of foreign
nationals so detained; and

(e) their nationalities?

The Minlster of State in the Minis-
try of Home Affairg (Shri Hajarnavis):
(a) to (c). Yes; 3 Chinese and 1
British. Of these, the three Chinese
nationalg have since been released and
re-arrested under the Foreigners (In-
ternment) Order, 1962,
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Indian Ocean Expedition

Shri E. Madhasudan Rao:
Shri Ramshekhar Prasad
] Singh:
{ Shri Sidheshwar Prasad:

974.

Will the Minister of Scientific Re-
search and Cultural Affairs be pleas-
ed to state:

(a) whether the joint research pro-
gramme of India, US.A, UK. and
U.S.S.R. of Indian Ocean has been
started;

(b) if so, the progress made in the
matter upto date; and

(c) the expenditure incurred by the
Government of India so far?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) Yes, Sir.

(b) The research programme is for
the period 1962—66. Till now, 3
U.S.A. ships, 2 UK. ships, 1 USSR.
ship, 1 Australian ship and 3 Indian
ships have made several cruises in the
Indian Ocean and Arabian Sea. The
International Meteorological Centre
at Bombay and the Indian Ocean Bio-
logical Centre at Ernakulam have also
been started. Material and data have
been collected by the scientists but it
will take some time before they are
analysed and conclusions drawn.

(e) The expenditure is borne by a
number of organisations as a part of
their normal budget. Most of them
are not keeping separate accounts for
this expedition.

Technical Institutes and ([Engineering
Colleges for Border Areas

975. Shri E, Madhusudan Rao: Will
the Minister of Scientific Research
and Cultural Affairs be pleased to
state:

(a) whether there is any proposal
to start some Technical Institutions
or Engineering Colleges in the Nor-
thern borders of Jammu and Kashmir,

Uitar Pradesh and Assam in view of
the emergency; and

(b) if so, the details thereo:[?.

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) and (b). No technical
institution is proposed to be establish-
ed in the border areas specifically be-
cause of the present emergency, but
according to the provision made in
the State plans, three polytechnics
will be set up in Gonda, Basti and
Lakkhimpur, which are border dis-
tricts in Uttar Pradesh and Assam.
These three institutions are expected
to start by the end of the plan period.
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Grants to U.P. Colleges

977. Shri Krishna Deo Tripathi:
Will the Minister of Education be
pleased to state:

(a) the amount of different non-
recurring grants together with the
schemes for which these grants have
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been sanctioned by the University
Grants Commission to the affiliated
colleges of U.P. (college-wise); and

(b) the revision, if any, in the
scheme and total outlay of non-re-
curring grants to be awarded by the
University Grants Commission during
the remaining period of the Third
Five Year Plan in view of national
emergency?

The Minister of Education (Dr. K.
L. Shrimali): (a) and (b). A state-
ment is laid on the Table of the
House. [Placecl in Library. See No.
LT-1008]63].

Post-Matric Scholarships to Backward
Class Stuodents in . Yeotmal

8T8, Shri D, 8. Patil: Will the Min-

ister of Education be pleased to state:

(a) the number of scholarships
given by the Central Government to
the poor and the Backward Class stu-
dents of Scheduled Tribes of Yeotmal,
District of Maharashtra State since 1st
July, 1962 for Post-Matric education;
and

(b) the amount thereof?

The Minister of Education (Dr. K.
L. Shrimali): (a) and (b) The infor-
mation is being collected from the
State Government and will be laid
on the Table of the Lok Sabha as soon
as received.
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National Scholarships Scheme

979. Shri Ulaka: Will the Minister
of Education be pleased to state:

(a) the amount of assistance given
to the Orissa Government for the
grant of merit scholarships to poor
students to continue their university
education during '1961-62 and 1962-
63 so far under the Nationa] Scholar-
ships Scheme; and

(b) the amount spent out of this
by the State Government?

The Minister of Education (Dr. K.
L. Shrimali): (a) 1861-62: Rs 20,100,
1962-63: Rs. 42588,

(b) 1961-62: Rs. 17,105, 1982-83:
An expenditure of Rs. 41540 is
likely to be incurred by the end of

March, 1963.

Auditoriums in Schools and Colleges
of Orissa

980, Shri Ulaka: Will the Minister
of Education be pleased to state:

(a) the amount sanctioned for con-
struction of auditoriums in various
schools and colleges in Orissa during
1961-62 and 1962-63 so far; and

(b) the details thereof?

The Minister of Education (Dr. K.
L. Shrimali): (a) and (b). A state-
ment is laid on the Table of the House.

STATEMENT
- Name of the Aggregate grant Amount paid Amount pa'd
S. No. institution approved for the  during 1961-62 during 1962-63
project
1 Gopabandhu High Ras. 24,906 Rs, 6,000 Nil
School, Begunia (1st instalment)
2 University College Rs. 25,000 Rs. 6,000
of ‘Elngineering. (1st instalment)
Burla

NOTE.—These institutions have not been able to utilise the grants paid
during 1961-62 so far and therefore, no further grant could be released im

their favour during 1062-63.
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Post-Matric Scholarships

981, Shri Ulaka: Will the Minister
of Education be pleased 1o state:

(a) the total amount granted to
Orissa for award of Post-Matric
Scholarships to Backward Class stu-
dents during 1962-63; and

(b) the total amount spent during
the same period so fu:?

The Minister of Education (Dr. K.
L. Shrimali): (a) Rs. 6,70,200.

(b) The entire amount is likely to
be utilised- but the exact position will
be known after the financial year is
over.

Archaeological Projects during
Emergency

Shri Subodh Hansda:
983. Shri S. C, Samanta:
| Shri B. K. Das;

Will the Minister of Scientific Re-
search and Cultural Aﬂa!rs be pleag-
ed to state:

(a) whether it is a fact that work
on many projects of archaeology has
been totally suspended due to emer-
gency; and

(b) how many such projects have
been suspended and for how long?

The Deputy Minister in the Ministry

of Sclentific Research and Cultural
Affairs (Dr. M, M. Das): (a) Tes,
Sir.

(b) 17 projects, most of which are
of building, have been suspended and
will remain suspended until funds can
be provided for completing them.
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Education of Tribal Children

Shri Yashpal Singh:

— { Shri Bishanchander Seth:

Will the Minister of Education be
pleased to refer to the reply given to
Unstarred Question No. 1011 on the
23rd January 1963 and state:

(a) whether a scheme for scientific
study of the problem facing the Tribal
children has been drawn up;

(b) if so, when it is likely to be im-
plemented; and

(c) what are the details of the
scheme?

The Minister of Educatien (Dr. K,
L. Shrimali): (a) Yes, Sir.

(b) From 1963-64.

(¢) The object of the scheme is to
set up a gpecial unit for the study of
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problems of the education of tribal
children in the National Council of
Educational Research and Training.
This unit will undertake research and
experiments in the problem onits own
initiative and give assistance to other
agencies for undertaking some re-
search or experiments. It will also
coordinate the work done in this field
by other agencies which are already
working in the field such as univer-
sities or anthropological institutions.
It will emphasise research in such
fields as curriculum, methods of tea-
ching, and preparation of suitable
text-books.
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Central Social Welfare Board

987. Shri Yashpal Singh: Will the
Minister of Education be pleased to
state:

(a) the amount spent by the Cen-
tral Social Welfare Board on its
Socio-Economic programme  during
1962-63 so far;

(b) the number of wvoluntary orga-
nisations which received assistance
under the programme; and

{(c) the number of training-cum
production centres opened by the or-
ganisation during the above period?

The Minister of Education (Dr. K,
L. Shrimali): (a) Rs. 8-71 lakhs have
been sanctioned by the Board upto
the end of February 1963.

(b) 17 voluntary institutions.

(c) 18
units.

production-cum-training

Wastage in Technical Education

988. Shri P. R. Chakraverti: Will
the Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) the steps that have been taken
to stop ‘alarming’ wastage in tech-
nical Education,

(b) whether it is a fact that the
. growing demand indicated that the
requirements in the Third Plan would
reach the figure of 1 lakh diploma-
holders and half degree holders;

(¢y whether Government have ac-
cepted the Expert Committee's re-
commendations for a two year dip-
loma course to be imparted in gelect-
ed polytechnics; and

(d) how far the job analysis under-
taken by the technical man-power
Committee revealed the necessity of
accelerated training programmes at
various levels?

The Minister of Sclentific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) Universities and other
authorities have been requested to
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hold supplementary examinations for
the final year students. In addition
to improving the pay scales of tea-
chers, State Governments have been
requested to enquire into the precise
reasons for large failures of students
in their institutions.

(b) Yes, Sir.
(¢) Yes, Sir.

(d) The necessity for accelerated
training hag arisen because of the
large demand for engineers and tech-
nicians during the next two years, for
defence and other purposes,

Car Thefis in Delhi

989. Shrimati Savitrli Nigam: Will
the Minister of Home Affairs be pleas-
ed to state the number of cars stolen
in Delhi during the last six months
and the number of people arrested
who were involved in car theft cases?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
During the period between 1st Sep-
tember 1962 and 28th February 1963,
46 cars were stolen of which 41 have
been recovered by the police. 31 per-
sons have been arrested in this con-
nection,

Copper Deposits gt Dariba (Rajasthan)

990, Shri Karni Singhji: Will the
Minister of Mines and Fuel be pleas-
ed to state the results achieved so far
as a result of investigations carried
out regarding copper deposits at
Dariba (Rajasthan) by the Geological
Survey of India and the Indian Bureau
of Mines?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): As a result
of investigations carried out im the
area by the Geological Survey of
India and subsequently by the Indian
Bureau of Mines, reserves of the order
of 500,000 tonnes of an average grade
of 2.5 per cent copper have been ten-
tatively estimated.
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Recrnitment Rules in Union Territories

992. Shri Rishang Keishing: Will
the Minister of Home Affairs be
pleased to state:

(a) whether Government have
framed any Recruitment Rules for
Class I and II posts (including the
post of the Chiet Secretary) in the
Union Territories; and

(b) if not, reasons therefor and how
these posts are filled up?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
(a) Recruitment Rules for Class I and
I1 posts (ineluding the post of Chief
Secretary where it exists) in the
Union territories under the adminis-~
trative control of the Ministry of
Home Affairs have been framed in
respect of most of the posts. Re-
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cruitment rules in respect of the re-
maining posts are under preparation.

(b) Does not arise in respect of the
posts for which rules exist; in regard
to the remaining -posts recruitment is
mostly made as provided for in draft
rules.

Fertilizer Factory at Neyvell

993. Shri Dharmalingam: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) the progress made in the con-
struction of a fertiliser factory at
Neyveli in Madras State;

{b) whether there is any delay in
the construction; and

(c) if so, the reasons therefor?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) There are
about 15 major items of civil works
in the fertilizer plant which have to
be completed before the erection of
plant and machinery can start. In the
overall, about 75 per cent of this work
has been completed. In some of the
groups, even 100 per cent work will
be completed by the end of March,
1963. In these cases the erection work
will start in March|April.

(b) and (c). There has been a delay
in the setting up of the plant due to
unavoidable factors. These factors
mainly relate to difficulties in obtain-
ing the requisite quality of steel for
fabricating certain items of the plant
and shortage of building materials
and an initial delay in getting the
drawings and final designs.

Schools with UN. Ideals

994. Shrli Rameshwar Tantia: Will
the Minister of Education be pleased
to state:

(a) whether schools to propagate
the ideals of the U.N. are to be set
up in different parts of the country;

(b) it so, how such schools will be
financed and managed; and
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(c) what are the places that have
been selected for setting up of the
schools?

The Minister of Education (Dr. K.
L, Shrimali): (a) No, Sir. It is, how-
ever, planned to select, in consulta-
tion with State Governments, about
thirty existing secondary schools and
teacher training institutions in each
State to participate in a programme
for experimental activities in educa-
tion for international undertaking,
which would include teaching about
the United Nations.

(b) and (c). Do not arise,

Fellowships for African University
Personnel in India

995. Shri D. C. Sharma: Will' the
Minister of Education be pleased to
state:

(a) whether it has been decided to
raise the number of fellowships for
the training of African University
personnel in India; and

(b) if so, the number by which it
is to be raised and the expenses to be
incurred?

The Minister of Education (Dr. K
L. Shrimali): (a) It has been decided
to raise the number of fellowships
offered to UNESCO for the training
of African University personnel in
India.

(b) Twenty-eight at a cost of
Rs. 4,20,000.

All India Sports Congress
996. Shri Karni Singhji: Will the
Minister of Education be pleased to
state:
(a) whether all the proposals made
during the All India Sports Congress
have been implemented; and

(b) if not, whether Government will
place a copy of the phased programme
on the Table?

The Minister of Education (Dr. K,
L. Shrimali): (a) and (b) A state-
ment indicating the proposals made
during the All India Sports Congress
and the action taken thereon is laid
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on the Table of the House, [Placed
in Library, see No. LT-1010/63].

Schools in Manipur

997. Shri Rishang Keishing: Will
the Minister of Education be pleased
to state:

(a) the number of Government-re-
cognised private lower-primary, upper
primary and middle English Schools
in Manipur at present;

(b) whether education in these
achools is free; g

(c) if the reply to (b) above be in
the negative, whether the introduction
of free education upto Class VIII in
the valley and upto university stage in
the tribal areas have not covered the
recognised schools; and

(d) the action to be taken by Gov-
ernment to make education in these
schools free?

The Minister of Education (Dr. K.
L. Shrimali): (a) (i) Lower Pri-
mary—I144,

(ii) Upper Primary—19.
(iii) Middle English—S5T.
(b) Yes, Sir.

(c) and (d) Do not arise,

Sale of Nicobari Copra and Betelnuts

998. Shri A. S, Saigal: Will the
Minister of Home Affairg be pleased
to refer to the reply given to Un-
starred Question No. 1579 on the 18th
May, 1962 and No. 2077 on the 28th
May, 1962 and State:

(a) why under the powers vested
in the Chief Commissioner to regu-
late trade in the Nicobar Islands the
licensed traders are not required to
sell Nicobari copra and betelnuts in
Calcutta either by inviting tenders or
by open auction; and

(b) why the minimum purchase
prices for copra and betelnuts are not
ﬁxed on the basis of Calcutta market
prices instead of basing them on pro-

fits shown by Car Nicobar Trading Co.
andlor Nancowrie Trading Company?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):

(a) The Chief Commissioner has ne
powers to require or compel the
licensed companies to sell the produce
outside the reserved areas by inviting
tenders or by open auction.

(b) The Andaman Administration
fixes the prices of these commodities
taking into regard the average prices
prevailing in Calcutta market as also
the previous working result of the
licensed companies.

Singraull Coal Mines in Madhya
Pradesh

999 Shri D. C. Sharma: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) the steps taken or proposed to
be taken to exploit the vast Singrauli
coal mines in Sidhi District in North-
east Madhya Pradesh; and

(b) the details thereof?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
The National Coal Development Cor-
poration has already undertaken a
coal mining project at Singrauli with
an estimated annual output of 254
million tonnes by the end of Third
Plan period, to be raised to 3-05 mil-
lion tonnes during the Fourth Plan.
The project report has been prepared
and sanctioned, Production is expect-
ed to commence in a small way in
1963-64, The National Coal Develop-
ment Corporation is also undertaking
the construction of a road to connect
this colliery with Pipri railway sta-
tion, about 30 miles away, on the
Robertsganj-Garhwa Road line to
transport the coal produced till such
time as the Railway line is completed
in 1965.
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Car-parking in Connaunght Place, New
Delht

1000. Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) whether parking plan for im-
proving parking conditions in the
Connaught Place area has been pend-
ing for the last four years;

(b) if so, the reasons therefor; and

(c) the steps proposed to be taken
in the matter?

The Minister of State in the Ministry
of Home Affairs (Shri Hajarnavis):
(a) No. However, several suggestions
have been considered by the Land
Utilisation Committee of the Works,
Housing and Rehabilitation Ministry,
whose final recommendations are now
being examined by Government.

(b) and (e). Do not arise.

Corruption Cases

1001. Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of corruption cases
involving the personnel of the Home
Ministry and its subordinate Offices
in Delhi detected by the Vigilance
Department during 1962; and

(b) how many have been dealt
with?

The Minister of State in the Minis-
iry of Home Affairs (Shri Hajarnavis):
(a) and (b). There were two cases
involving wrong claims of travelling
allowance. The officials concerned
were administered written warnings
of which copies have been placed in
their character rolls.

Scheduled Castes and Scheduled
Tribes Agriculturistg

1002. Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) the actual amount spent on
‘Scheduled Castes and Scheduled Tribes
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agriculturists in Punjab State during
1962-63; and

(b) the number of agriculturists
benefited thereby?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati'
Chandrasekhar): (a) and (b). The
required information has been called
for from the State Government. A
staternent will be laid on the Table
of the House as soon as the informa-
mation is received.

India International Centre, New Delhi
( Shri Rajaram:
1003, { Shri Sezhiyan:
L Shri Ramabadran:

Will the Minister of Education be
pleased to state:

(a) the total cost of the malerials
imported for construction of the India
International Centre in New Delhi;

(b) the amount and the cost of the
imported materials actually utilised in
its construction; and

(c) how Government propose to
utilise the remaining materials in
hand?

The Minister of Education (Dr,
K. L, Shrimali): (a) and (b). Accord-
ing to the information received from
the India International Centre, the
total cost of the materials imported
for construction of the Centre was
Rs. 4,53,441.13 nP. The exact amount
and the cost of the imported material
actually utilised in the construction of
the Centre is yet to be worked out.
However, the goods lying unused are
estimated to be of the value of about
Rs. 1,50,000.

(c) The matter is under scrutiny.
Atomic Minerals found in Golbarga

1004 J Shri Surendra Pay Singh:
' 'LShr Raghunath Singh:

Will the Minister of Mines and Fuel
be pleased to state:

(a) whether it is a fact that a fine
variety of Fuller's Earth, used in gene-
rating atomic energy, has been found
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in Golbarga district of Andhra Pra-
desh; and

{b) if so, the cstimated quantity of
the deposits there and when Govern-
ment propose to start mining opera-
tions there?

The Minister of Mines and Fuel (Shri
K. D. Malaviya): (a) Geological Sur-
vey of India investigated the deposits
of Fuller's earth in Gulbarga District,
Mysore State, in 1955. It is not known
whether the variety of Fuller's earth
investigated by them is suitable for
generating atomic energy.

(b) The reserves of all the deposits
of Fuller's Earth in Gulbarga district
have been estimated by the Geological
Survey of India at 1,66,700 tonnes.
Government has no plans to start
mining operations in the area.

Neyveli Thermal Power Statiom

rShri Basumatari:
Shri Subodh Hansda:
Shri §. C. Samanta;
1005 J Shri D. C. Sharma:
| Shri P. C. Borooah:
| Shri Berwa Kotah:
LShri R, S, Pandey:

Will the Minister of Mines and Fael
be pleased to state:

(a) whether i is a fact that recent-
ly an greement was signed between
India and the Soviet Union for the
expansion of the thermal power Station
gt Neyveli in Madras State; and

(b) if so, the details thereof?

The Minister of Mines and <uoel
{Shri K. D. Malaviya): (a) and (b).
The Neyveli Lignite Corporation have
concluded two contracts with Messra.
‘Technopromexport, Moscow, one on
the 16th February, 1963, for the sup-
ply of steel and steel structural for
the sixth 50 MW unit of the thermal
expansion scheme at a cost of about
Rs. 7.10 lakhs, and the other,.on the
27th February, 1963, for the prepara-
tion of a project report and working
drawings for that scheme (consisting
of one 50 MW and one 100 MW unit)
at a total cost of Rs. 29 lakhs,

3082 (Ai) LSD.—2,

National Book Trust

1006. Shri Hari Vishnu Kamath:
Will the Minister of Education be
pleased to state:

(a) whether the National Book
Trust has published a book entitled
“The Culture of South-East Asia’;

(b) whether the said book containe
a map of NEFA area;

(c) whether NEFA area, whole or in
part, is shown in that map ag a part
of China; and

(d) if so, the action taken thereon?

The Minister of Education (Dr.
K. L, Shrimali): (a) Yes, Sir.

(b) No, Sir.

(¢) and (d). The map does not
show the NEFA area as such. It is
in faet intended to show only the rela-
tions and sea routes between India
and Indo-Chinese Peninsula. All the
same, the Publications Division,
through whom the book has been
published, have decided to withdraw
copies of this book and to remove the
map in question.

Fluorite and Lignite Deposits ia
Gujarat

1007, Shri D. J. Naik: Will the
Minister of Mines and Fuel be pleased
to state the measures taken to investi-
gate the quantity of deposits of fluorite
and Lignite minerals in the Districts
of Baroda and Broach of Gujarat
State?

The Minister of Mines and Fuel
(Shri K. D, Malaviya): The Geologi-
cal Survey of India carried out detail-
ed large scale mapping of the fluorite
deposits in Baroda District occurring
in an area of 1.20 square kilo metres
and delineated 26 pockets of flourspar
rock. For determining the depth per-
sistence of these zones, drilling was
started on lst April, 1962 and is in
pProgress.

In the Broach district, an 8 metres

thick seam of lignite was intersected
in some of the boreholeg drilled by
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the Oil & Natural Gas Commission.
Indications are that there are other
layers at greater depth. Further steps
to investigate the potentialities of this
area will depend upon the availability
of additional drills,
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Fertiliser Plant Building of the
Neyveli Lignite Scheme

1009. Shri Nambiar: Will the Minis-
ter of Mines and Fuel be pleased to
state:

(a) whether there was an accident
in the Fertiliser Plant building of the
Integrated Neyveli Lignite Scheme,
early in February, 1963;

(b) if go, the nature of the same
and the extent of damage; and

(c) whether there has been any loss
of life?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
Yes; the cement concrete roof of the
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“Urea drying and cooling building” of
of the fertiliser plant caved in on the
evening of the 27th January, 1963.
The estimated cost of the entire build-
ing is Rs. 1.95 lakhs.

(c) There was no loss of life nor
any injury to any workman.

National Chemical Laboratory, Poona

1010. Shri N. R, Laskar: Will the
Minister of Sclentific Research and
Cultural Affairs be plased to state:

(a) whether it is a fact that the
Agricultural Department of U.S.A. has
awarded contracts to the National Che-
mical Laboratory at Poona for under-
taking research for finding new uses
of cotton seed oil; and

(b) if so, the amount that has been
sanctioned so far?

The Minister of Sciemtific Research
and Cultural Affairs (Shri Humayum
Kabir): (a) and (b). Yes, Sir,
Rs, 4,41,800 out of the PL 480' Funda.

Engineering College, Delhi

( Shri R. S. Pandey:
1611. { Shri N. R. Laskar:
LShrl Sidheshwar Prasad:

‘Will the Minister of Scientific
Research and Cultural Affairs be
please to state:

(a) whether the UK Government
have offered t{p give more aid for the
College of Engineering and Techno-
logy in Delhi;

(b) it so, the amount of the aid; and
(¢) when it will be made available?

The Minister of Scientiic Research
and Cultural Affairs (Shri Humayun
Kabir): (a) and (b). Yes, Sir; and
an additional £400,000 for equipment
and service of flve more professors.

(c¢) Over the years 1963—67, after
the College is raised to the status of an
Institute of Technology by suitable
legislation that will give it the power
to frame its own academic policies
and to confer degrees.



4929 Written Answers PHALGUNA 20, 1884 (SAKA)

Aromatics Production in India
2 J Shri Basumatari:

1012. 5 Shrimati Renuka Barkataki:

Will the Minister of Mines and Fuel
be pleased to state:

(a) whether it is a fact a Rumanian
proposal for prducting aromatics in
India ig still under the active consi-
deration of Government;

(b) it so, the details thereotf; and
(c) the decision taken thereon?

The Minister of Mines amd Fuel
(Suri K. D. Malaviya): (a) No, Sir.

(b) and (c). Do not arise.
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Coal Deposits in Chingleput District,
Madras Stiate
1014, Shri Muthiah: Will the Minis-
ter of Mines and Fuel be pleased to
state:

(a) whether large deposits of eoal
have been discovered in Walajabad
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area in Chingleput district in Madras
State; and

(b) if so, the detailg thereof?

The Minister of Mines and Fuel
(Shri K. D, Malaviya): (a) and (b).
No, Sir. The possibility of the occur=
rence of coal has however arisen from
a study of the borehole cuttings while
drilling for water at Kattavakkam and
Vilagam in Walajabad area, Chigleput
district, Madras, It is still premature
to say whether any commercially
exploitable coal deposits exist in the
area.

Raniganj Coal Fields

1015. Shri Indrajit Gupta: Will the
Minister of Mines and Fuel be pleased
to state:

(a) whether the South Kenda Col-
liery in Raniganj coalflelds is lying
idle since 5th October, 1862;

(b) if so, the reasons for the pro-
longed closure;

(c) the amount of coal lost due to
stoppage of production; and

(d) the steps taken by Government
to put the mine back into operation?

The Minister of Mines and Fuel

Shri K. D. Malaviya): (a) and (b).
Yes. This colliery has been lying clos-
ed since October 5, 1962. The reason
for the closure js stated to be the
financial difficulty into which the
owner has run.

(¢) This ig a small colliery produc-
ing about 1500 tons per month and this
ig the order of production that has
been lost due to the closure of the
mine,

(d) Efforts are being made to per-
suade the mine owner to reopen the
mine if he can manage to resolve his
financial difficulties, or, in the alter-
native, to sell the property to some
operator who will be in a position to
run it
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Industrial Demand for Coal

J Shrimati Vimla Devi:
1016. LShri Indrajit Gupta:

Will the Minister of Mines and Fuel
be pleased to state:

(a) whether it is a fact that the
industrial demand for coal has shown
a sharp decline recently;

(b) if so, extent of the fall in con-
sumption and reasons thereof; and

(c) the steps Government propose to
take in the matter?

The Minister of Mines and Fuel (Shri
K. D. Malaviya): (a) to (c). The
despatches of coal, which are based
on consumer demand, have increased
to about 5 million tonnes per month
towards January, 1963, as compared
to about 3.15 million tonnes in Jan-
uary, 1962. It is thus not a fact that
the overall industrial demand for coal
hag shown a sharp decline. What may
have happened is that, due to the
increase in production and the
improvement in rail transport, all
important industrial consumers are
well-stocked with coal and complaints
about shortages which were so fre-
quent about 6 months ago have prac-
tically ceased. In any case, an assess-
ment of the trend in the consumer
demand is being made.

Degree in Petroleum Technology

Shri Bade:
1017.<{ Shri Kachhavaiya:
|_ Shri Berwa Kotah:

Will the Minister of Scientific
Research and Cuoltural Affairs be
pleased to state:

(a) the number of institutions in the
country where a degree course in pet-
roleum technology is offered;

(b) the number of students who
have taken degree in this subject so
far during the past five years;

(¢) how many of them have been
absorbed in service in the public
sector industries; and

MARCH 20, 1863

Written Answers 4932

(d) the steps being taken by Gov-
ernment to ensure employment for
those who are still unemployed?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayum
Kabir): (a) Only Indian School of
Mines, Dhanbad, is offering degree
course in Petroleum Technology.

(b) The four-year degree course
wag started in 1957. So far two
batches of students totalling 45 have
come out during -1961 and 1962.

(e} 3T

(d) Question does not arise because
of the remaining 8, 6 have gone abroad
for training and 2 are otherwise
employed.

wt ¥ ayEsE €
folc. W&ATaT Wi : {7 FwTiw
wAEER W wiegfas-weg 7N a9
T ) FaT &4 fF o
(F) 7rag w=w & «af R
W faar /YT s fra fawrsr &1 @
HAEAT 7% @A AT @IE;

(&) afz g, ot ag fea smm
T EMT AIT &7 a% U AW

(w) =ar g8 % faxsh wqar warg
i, "% afe &, &) fea 7;

() =arag foel faRe) wgmaar

¥ Tt ot v &, A afw g, av fae
2 # agraar ¥ 7

dntfs wEeT Wi wtepfas-wd
wolt (it g whae) : () oft, 7

(@) & (9) a=. ®arw q2T G
grar
Rifle Shortage

1019. Shri A, N, Vidyalankar: Will
the Minister of Home Affairs be
pleased to state:

(a) whether Government have
received numerous complaintg that the
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rifle trainig to the Home Guards and
other civil defence units is being seri-
ously handicapped because sufficient
number of rifles for training are not
available; and

(b) the action Government are
taking to provide sufficient number
of rifles to these Civil Defence Units?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
(a) and (b). The States have report-
ed some shortage of rifles and gsteps
are being taken to remedy it as soon
as possible.

12.02 hrs
PAPERS LAID ON THE TABLE

RepoRT OF THE COMPTROLLER AND
AUDITOR GENERAL ON THE ACCOUNTS
oF THE CoAL BOARD FOR 1960-61

The Minister of Mines amd Fuoel
(Shri E. D, Malaviya): Sir, T beg to
lay on the Table a copy of Report of
the Comptroller and Auditor General
of India on the Accounts of the Coal
Board for the year 1960-61, under sub-
section (2) of section 12 of the Coal
Mines (Conservation and Safety) Act,
1952, [Placed in Library. See No.
LT-1000/63].

NOTIFICATIONS UNDER THE ALL INDIA
Services Acrt, 1951.

The Minister of State in the Minls-
try of Home Affairs (Shri Hajar-
nmavis): Sir, I beg to lay on the Table
a copy each of the following Notifica-
tions under sub-section (2) of section
3 of the All India Services Act, 1951:—

(i) The Indian Police Service
(Probation) Amendment Rules,
19683 published in Notification
No. G.S.R, 164 dated the 2nd
February, 1963.

(ii) The Indian Administrative
Service (Probation) Amend-
ment Rules, 1963 publisheq in
Notifleation No. G.S.R. 165
dated the 2nd February, 1963.

[Placed in Library. See No. LT-976/
3] :
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MESSAGE FROM RAJYA SABHA
AppPROPRIATION (RAILwAYs) No. 2 B

Secretary: Sir, I have to report the
following Message received from the
Secretary of Rajya Sabha:—

‘In accordance with the provi-
sions of sub-rule (6) of rule 162
of the Rules of Procedure and
Conduct of Business in the Rajya
Sabha, I am directed to return
herewith the Appropriation (Rail-
ways) No. 2 Bill, 1963, which was
passed by the Lok Sabha at its
sitting held on the 13th March,
1963, and transmitted to the Rajya
Sabha for its recommendations
and to state that this House has
no recommendations to make to
the Lok Sabha in regard to the
eaid Bill’

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SixTeENTH REPORT

Shri Krishnamoorthy Rao (Shimo-
ga): Sir, I beg to present the Sixteenth
Report of the Committee on Private
Members' Bills ang Resolutions,

——

PUBLIC ACCOUNTS COMMITTEE
NINTE REFORT

Shri Tyagl (Dehra Dun): Sir, I beg
to present the Ninth Report of Public
Accounts Committee on the Finance
Accounts of the Government of India—
Chapter 1 of Audit Report (Civil),
1962,

STATEMENT RE. MOBVIOLENCE
AT KIRIBURU PROJECT SITE

The Minister of Mines & Fuel (8hrl
Keshavy Dev Malaviya): On the even-
ing of March 11, 1963, one of the
khalasis employed by a firm of build-
ing contractors, working for the Kirl-
buru Project in Orissa allegedly
molested an Adivasi woman at the
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[Shri Keshav Dev Malaviya]

loading bunker site, The matter was
thereupon referred to the gang leader
of the non-Adivasi labour living in the
labour hutments, at a distance of half
a furlong from the scene of occurrence.
But between the hours of six and
seven that evening, some of the Adi-
vasis angered by the incident are
alleged to have attacked the non-
Adivasi labourers in the hutment near
the Bunker site. In the scuffle that
ensued, four non-Adivasi labourers
and one Adivasi labourer was hurt.
The injured persons after giving first-
aid, were removed to the district
hospital at Chaibasa (in Bihar) by
the contractor. The contractor also
caused a report to be lodged in the
nearest police station in the Bihar
territory at Gua, at about 11:00 r.mM.,
the same night,

On the following day, i.e. March 12,
1963, some Adivasi labourers and other
locals of the adjoining area, armed
with bows and arrows and other crudg
weapons of offence, started indiscrimi-
nately attacking individual non-Adi-
vasi labourers residing in the camp at
the loading bunker site. The mis-
creants had cut off the internal tele-
phone communication from the place
of occurrence and also placed road
blocks in an attempt to prevent easy
access to the area. Some of the non-
Adivasi labourers trieq to run away
from the scene into the neighbouring
jungle but were pursued by small
groups of the violent mob and attack-
ed. The mob thereafter moved to the
fabrication shops of the contractor
near the Project Workshop and in-
dulged in free violence ggainst the
non-Adivasi labourers working in or
living near the fabrication shops, The
mob then moved to the Corporation's
general offices located near the fabri-
cation shops and made an abortive
attempt to ransack the same. They
were, however, prevented from doing
80 by the Project staff who reasoned
with them and tried to quieten them.
After sometime, the mob started mov-
ing towards the Kiriburu township
with the ostensible intention of per-

petuating violence there. They were
however, intercepted by one of the
electrica] contractors working in the
project who knew the Ho language.
He was successful in quietening the
mob and detaining them until the
armed police from the nearby town of
Barbil (Orissa) arrived at the scene at
about 1:30 p.Mit The mob thereafter
quietly dispersed without offering any
resistence.

As a result of mob action, 21 non-
Adivasi ]abourers of the contractor
and one Adivasi labourer is reported
to have been injured. Three non-
Adivasi labourers of the contractor
lost their lives, A large number of
non-adivasi labourers of the contractor
are still reported missing. Armed
police detachments from the States of
Orissa and Bihar are now patrolling
the project area. The situation is fast
returning to normal. The project
works were partially resumed from
16th March and have since been fully
resumed as from 18th March, 1863,

During this mob violence, the trunk
line between the project and the
Barbil exchange was cut. The fact of
putting road blocks and cutting off
telephone commumications point to the
fact that it was perhaps not all the
doings of the Adivasi labourers. The
Bihar State police with the assistance
of the Orissa State police are investi-
gating into the matter.

No project installation and property
has been damaged nor any employee
of the project suffered any injury or
was otherwise involved. The security
arrangement for safeguarding the in-
stallations and project property has
been tightened. The Corporation’s
Security Adviser has been rushed to
the project to look into this aspect
further,

st go wo W (Tegw) : weTw
wRay, F1 ¥ oA g 7 fe W@
ot & art & weta W T % qrw FH
3T THATT ¢ 1 T fn enfaawd
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AW 72 A g o, ag oF wmi-
argse an & frar war 7T gEEr gEl
| A, Ar-nfeare A, s ?
¥ TR B 77 gAar o faelr & ar
T F 7@ & qger AT w3 A A
F AL & IgT F T AR F FAILT
¥tk oy, AfFT 37 FraATT F gAATE
it gt ?

oft §o o wWrEAN : H FEAFAT
F ST FAIT F g AT &9 faw
T AT B AT A TG AT §A, T
@ e & greq § ava fan
g WA agmm A
W # g g fF @ alx @
TEFIFTT BT AT | WAL G AL
T AT Y IHAE WAw gen, ar #
IAAY T F A @ T |

FY ATET FT ST Y, A TH & ATH-
T &I 1

St go @o WMy : WAAIT H Y A
oo TEiz & Fgr g fF agr o "dAwe
wgfadea 1 g faar v @
T 9X AT 398 famaw s g i 13
F ArfgaEt dad A fFww g 7

wed WERY : WET ATgd o
g g agawm @, Arwam
F ot T A oaIM | W A
fafmex g 78 ~7 v sl fFar
g o A e § @ gER qERE
w HF 9T |

*it go Wo W : WA W,
g Ay q2s¢ g v ¢9 Pl & @
e 3 & fir gz A e STEET Y
§ 89 7 ¥ | 52 T A ¢ -
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Y wrht : frg sz ¥ wEE
N GI1 q1, TEAT T FF T 997 &
a1 7T, Taifs ag w= fFeqr g avg
¥ gEgm | o fr @ e &
AT EA, @1 SAFT AN aEay
grerm

st wo Fo wwET : WY T 9,
g Eg & &)o@ Iawr agHEE
g @ 2, 1 72 v s fw W
forar &, aga qferr | wora & foe
wreree foan € 9g AT AT €, S &

sft mrit : g T §

Shri Daji: Has it come to your
notice that the main cause of the dis-
turbance and the widespread nature
of it was that the person complained
against was not immediately appre-
hended?

Shri K. D. Malaviya: I cannot say
what the majn cause is

Mr, Speaker: Let us await the
report of the investigation.

Shri Daji (Indore): If the man is
not arrested, then there will be other
disturbances there., That is the dan-
ger.

Shri K£ D. Malaviya: I have
attempted to make an objective
statement of whatever I have found
out after discussion. I have also
mentioned that it seems that the
matters are more than what have
apparently come to the surface. The
whole matter is under investigatiox
and as soon as I get ample informa-
tion I shall place it before the House.

12.11 hrs.

contd.

Mr Speaker: The House will now
take up further discussion and vot-
ing on the Demands for Grants Nos.
41 to 48 ang 127 to 129 under the
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[Mr. Speaker]

control of the Minstry of Food and
Agriculture.

Shr Yashpal Singh may now con-
tmue his speech

st aoare fag) (FT) ;T
q312q, ¥ F9 g g T 97 {5 Imn
F qEl FT g FEET Al I W |
WIT gAY agl 4T a1 F fawrelt v
% g Wi e Y gE @AY gy
# g, sEr qU fewr gar o we
g%e FATL qTHA 927 9 W1 g )
o ¥ fau qa@ ST gew faw A9
%7 it & 7€ Ty g @ W 9 @
CIAH gH TEY T g & | A 9°-
qETT ATULT A FgT g 1F w0 &
BQ T & Y TR g Y, o qTr
TR e F AT & S g
g sux fau fawe o w1 &
oo T T A &t Y fEE g
YT EFA E | fe%e W RegY
# g oy fafags 27 neen dar femr
ar 1 8% WR e A gw A
we.c fafars = ot v 5" &s
W & Q0 famr 0 Y o 4 ag
R 9 F ow <l feem F AR
& w9 @Y, 79 TF IaF T AT @I
TART ATZH T G AR Y §
R T ¥ e FT a & S«
war , g A Fva 93 1 g 2w
AL AT AT HAO @ |
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BT &7 ®IHT 4T | e fag g
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9330 ¥ | WeAd WEIEE, GIE g a9
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forxr & qoFReTe ¥ oF a9}
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[t gemm=r fag)
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ant famrar 21T I # o ey
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§F Yo o frar | fra H ami v @@
foar, frga # @ faar 1 @ 99 &
9| Yo To GFAT AT qF I GY4T @Y
¥ @ feferae dfosde & qoomg o
T AR FATel qigd ¥ w@r fw AT
agfraere, weadE, Ay, dW-
T §7 ¥ AT AT o F A 8§,
g 4o Wo X W @ A §, W@
o S, F et ¥ om0 &
Fgn wgw § 5 feom # T A
fear smg, feam & fa¥ gt a=mar
9@, &7 & F9< feam & fag gi
AT I, AR FAT TAT FI IA HY
9 9+ fwar o 5 fram s@ @&
ot daER T 8% | 99 9F e
w78 wHg A4 g fr ag w7
qoft st &1 Arfas g, @ WAG-
Y FI@AFZTE, AT |
urt T @ I

W ¥ ag § 3g ®EAT JEgEn
FfE Y gt &t & g @
ifrr @ 9a & adfr &0 I v @
& | T8 T SuTETAT Gy Wi e
@ozfmﬁfﬁ‘ﬁwqﬁﬁﬁ
& 1| 97 %Y ggmar v § fv wTR WTR-
fogi & adf faear =fgy fesgeamt
argdt & faear a6t W fgeea
ot & 1 & Fgar s g fr oag Fw
feam & a2 #1 &Y smw ) foeA
tfafFea & Fow AR FH & IT A
frgry & §2 g s Zfqr T 1| T
g & fafage w\ Ndaz & a1
et &1 famea w1 g FHw a6 0
W AT g § 7 feam # fewwa
w7 W aHd § | W g aT
WY wgeT & 98 98 & fF & w0 FH
faary &t forederdr 37 #Y a1 ST
g fom & o w1 & adt A § A
faaraa & o3 & W& ag ¥ Jd
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[t e fag]

st fenfaar @ & 1 o= 71 @dt
¥ Fr awaF & I o AT ARy
X &7 | fF9m & 32 #7198 F9
g@fr =g

/I §9 F SYIET AERT §F ATA
% 2 fr g8 W oF Trie F1Ew
o 5 T 919 @4 9" 2 o9
TCAT A B AR F HUATT § T
T 99 ¥ N @A 9T & FW qeAr
g ¥ HATT § | W aF Tg TFiC
%W TEF M a@ dF g WNT WOT
& Gg gh | fEEE & oY WO G|
g ST F FAT g W M &L | fra
#Y Y T WG ATAT 9FAT § @ A &)
QFeat 91 3fOnE &7 &0 &
g & 9w Srfgd o

gt fFgm 8 W1 & "=
g | 99 Ty g @ Swasr arEl
Y 78 qav 78 a1 fF g § et
farrd gt 1| Y @ domm &
femral #Y gwar g we fwamt #
fat gt gt g | A0 wifeeg T
ggi & %o 1w g & 1 KA H TW-
& g€ | I F@ AR T
w&l a1 f feam & s o &
foaet femd wmaeft | efiom ag g
f e #Y 99 o & fog fax
wead F T o WX qERE § ArEl
wqaT &9 gur | gfeg awd R fE
fea #1 faFva &1 Twmr @ W1
o 11X ofigeax dreEl w5t
g% & WA & waed TR S |
o« a% QT TG g q° a% ag e
g T gt

Ty feam € §9 ¥ a9 fewmay
oy ¢ fw on qe ¥ W) Ig T
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NI R A %o To TAE 9T @F FHaT
€ %o %o d 9T @y Far 2 AW
Yo %o I FTaT ¥ &AL W A
F | WX Yo To TY &1 HIT &@F
FEAT gt At g o7 F foe wifesw &
T@S 9T IF TH FY A AT FFAT F |
W TR F 0% W IT & 7
F AR IR T ¥ U T &
It 9T I T TR § 1 X FgAr
T fe v o A A o
R To A & I | f¥=as §Ew ¥
TR &Y T8 weT o 91 fF
o i Y FWT IR To AT gAY
AT R T & fgEE ¥ IWF
TH FI FHT I To T AMMET | HIX
T faelt & ¥s o AT H AT T A
®WT 3 To T 7 T AfEy  AfEA
T Yo o 9 aF fawr feg @Y gw
Y L 8o ¥ {To ¢ To § Ho T § To
® Wo & f@ar @ | M9 Io T §
f& T &7 A T]WE W 1 WK "9
foradt & g mF # Fug §T AW
T 9 ¥ foem &t agr gEEw
A1 & | 9 fFam F0 wwEl &
THM T F G R AT TEY
@ mr ¢ | IfF faai # w=fT '
ff 91T 99 ¥ O Feradr 7€) & o=t
ot 9§ #t foradt w1 urer fFomt @
frmmm 1 A ¥z g &
o ¥ Tt g8 gwww fwar 9w
fe oiiFer s i W &
o e & owsia g e s g
W T &Y w9 frar omar § 9@ A
W a7 99 F a7 w1 3@ w< faaw
o 7 fF o # @ w1 I
6l mgwRl H 7 9T 9@ 1 W@ EX
HETH OF 9Ig g | I & wfeama}
1 TR g, I & fa¥ qir aw
W § W 99 & fag v ¥ @
W g & fF ag @~ap ¥ wwawy
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FET 9%, I F FTC FIHT FAA-
A 7 SR AW )

@ i & arg ¥ gox  fafmee
T H F@ aa ¥ fedr
TR IFmIw R
for st moer g AW ¥ HAT AR
IgH 9T I Y FA AL g & Afew
o1 ¥ 9 v qu @ fow faw
e & gt fa g T G RS
Tt 9% g% ¥5% gfefrdz @ v )

st Wo qo fag () : weam
WEIE, A gEIL ArHd ot fagw &
qEaga TAR g 1§ T H W Y
TR wgdr § fF ferpam @ oww
@ T FAT 4T F IGW § NI 59
wrag # fegmam & wRT f adf
afesF areT ¥ ot gt Fy foRiT @,
o G AR F fgged™ §1 Fad Fr
farzait 99 9% qagaT @ Wi 5 o
TR WA AR ITM AT I fawfam
g g g fore & vt mwar draw frafy
T ows | 3w o fegam &Y s
FY wagfwgd & @47 aEr ¥ woAr
rgq faafg w@r € 0

¥ g FEAT A 2 fE w3
it IEt W sy @« Ad fEar
qgHl 9IENT7 AT F A A g
97 F{a FAT oo FUT §7F @F
fear 1 gEAY 97 a9y g & 0w
{300 FIIT FYGT @F fFar AW W
T gaadtE g Fadm R g
FIUT G7A0 TS TIA AT IEN 1 AvgmA
goar at @9 (Far ¥feq gaar faqal
@ T gy avrg ¢ ! FAT A
weq gae fraifa fed  sasr agar
g Fify arrdi F 0T, a1 I 4F
adis gemT § g g2 FT 7 W
7 99 w&di Ft gw g g9adiw

PHALGUNA 29, 1884 (SAKA)
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QAT & T QU T aEhT | AW a8
weAr & o ww & wgAY gadfiy graar
& arz & war a1 fF g W Ay LA
fanfea s &1 6 e age & a0 1
W FT o€ A QT 1 33 A8
w9y TRAr q¥adia arar ¥ gemar
0 g9ty g # g AR
T Saafiy AT § A amg @
qoEr €57 § fF w7 @ w7 3w "oy
g F oAt g F fmogd g ¥, I
T I 9T FT T 3o WA T G,
TET F FAMI 9T | q8 WOF O
W AR I A F QU FA ¥ QY
W(TT 93T ¥ FIH IS | AN T G5
QU FAF G aq@ & qe ¥
ga) fEqr, I4 @@ F, @Gy
¥ FAA ITG WX AGA fFaml v
@A &1 ATfES FAT 1 Sl ST
"I 7% WIT AT W agT ¥ B
FEFA@ I T REN

=

wF s & v ¥ 9@ fafveet
#gRT & wg fF v I 9T W
w4f g @Ay § 6 {w ¥ F I WY
A 9 affa AT 99 W § WK
I TR F W AT $Q &
WX gAY WeYFT FX § Wiy qqAr
qg A& FI A4 U F T% {5 gw W
¥ LT AT o FAT L R g aige
¥ e A FAAT 9T | 5 & &0 AQ
ofl IF QU AL FT UL §

st fwfa fawr (widTRr) < gar
qEq oo [RFAMEGT &7 & & |

oo wo fory : 7@ ATE HFAWW
X QU A AL W AT | AT TR
Wi @ o Ag @iea 0 & @ A
wgar fe war ag 7 Far AT )
adt far , agr FTA § AT AR FIWA
g1 & oy afd fafrex sgF ¥
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[ o o firg]
frize w&m fF @@ wwr difet o AT TAAHT F O AT AR T

wr & 97 Afaq 0 Y &% qIaEy
agi @ foed awg ¥ W Tw w-
far w7 &, guTT WiTE T AW
W T T R g

# oF Aifa F ard F wFA0 | AAw
e fom fe g feamil & oA
g, g s 5 foad ow wfyw
/AT & 7 ¥ AFT W A= H A )
& gaadia Qvamd gET §1oFEy
fardfmad T @ a1 g0
f§ w19 T9 9 F) ofiw Fifud oW
oI 1 qEH F AGT FT U FL T
a1 ag | g waa @ s o
wim gy & v 41 foaet F 7=
qua & ity a1 faer w91 ¥,
o Y S, F9 AT gEd wH ey
qiET aga, ag 9Ad grai A A3 T4y
foq® fay w9 O FQ@ G, T
are frawl & | a1 JFEEET & 9|
AR WY AT F IqF | AT I8 FAT
f& saT § SR 99E "9 A 9
R | & g7 ®H § | WAy qrfert
®1 AT T §HT fF q8 FT FwIAA
Tl T AN F FE A A9
grar a1 % 93 a3 ®0f 1 AR AT
T §FNAR FF ATHN AT FH T& g1
/Y FWEAT g 31 Iy | Ay
faaeT sem f§ 7@ fifs woer &
gt 1wy At g fF ga A A & A
wigesT W ®T  fgmm A ®@w
F9 ¥ frar wX gafad daam @@t
g W agdt S« 9 @R
uF a9 31 1 A% afeae S AR
gC | W ¥ ]l ¥ g AT o faaw
Fem  f& q@ o9 WA FWAT
%3 a1 ag A< @1 qanfad g s F

¥ &3

it o wo fag : aY & 7 @1 41
f& ot gAY fifa ofy 72 72 4 5
2 ®191 IV qEraTT Py I fomy
T & ToAT T HATAT 0F | FwroR
Ff@ FFIT & g Ir@r g ag
mAifa s aR Fa= f5 seAfasd
Pl a1 7Y | &Y oge) 1T F w@IT
Fag sgarsgm g fa s ot far
e wifweT % Al € foms afg ¥
1T TEAT TFET AIZT § g AFTHI1T
g M7 w1y ¥@ A §N fF
T\ A FTFZATIET | AT Fg4f {5 oA
FIZATT AT AT gLHTCH g
f& ag 39z1 2 fF fam e ownl &
g9 § frad) 1T & 1| =T wrg dar
FOT AT 93T =TT 5 oF AIsMiE)
Fgra H AN THIT 1 AT a AT
g ITF 918 I qE) q9) ANE
AT 9% 93 93 &I § | IAF 99
1T AYAz & | 97 o At & qre
ST ff IaF e ;) N a3 § 0 &
W9} qET FT 21 AT § | A &
92 3 I & q7F Y 9Y, &7 &7 A =9}
T A MTEATTEATT R TET &7 g1
uFe I & 9 aE ¥ AW a7
g F) Fifgw £ & 1 @ AU FEAT
2 s oo 35 Aifa o arfsy, =g ifa
arFreaTa T 21 wowr g8 i a3
T AF 19 I AW FIA ISAT
afgd |

o 1T AT v T wFAT ATEAT
§ | A9 g2 WIA RS F A
fefefeon frar @ 1 ag g M ama &
HCFIT o9 &% W9 WA raar #3)
g ar % #g arean § 5 goHrT wo)
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fAfa & $g T FLM | WOF 7T
geqrdg ¥ @3 foar 0L
weaw wgay &5 F7 i fear
ot Wo Fo Ty : # wradw sy
#AY WEIET § FEgAT qEATE !
weaw wgRw ;& srgang fr v
wifgar @8 % SAET qae9g 2 |
st wo wo fag : Fxfaw T @y
g, 9T "R 937 § 9137 a%g | |
Y 3W AT H A faar

The first and second Plans show
that agricultural production has ad-
vanced over the period between 1949-
50 and 1960-61 at the rate of 3-84
per cent per annum, foodgrains 3-3
per cent, the annual rate of increase
of area being 2'08 per cent and that
of productivity 1°54 per cent.

1T |t g7 § f5 ogell g

¥ wR AR EEN AET & wRT L L.

Q% WiAAm ®qEq . WEAE Wiy
at Fg TE FEA )

st Ao wo Ty : & 3% wf@
fadzs 7T w@r g, w17 A veaw T
g1

weIM REIY : IT WOFY AT FT-
IWEfF Ay a3 2

st Wo wo fay : a7 &3 ¥ YT
Ll .

weaw wgraw: & wa & sifaw
&1 fF & 97 75 9 S |

ﬂﬂoaéﬁz:ﬁiﬂﬁflfﬁ'ﬂﬂﬂ
w®r g |

weqq wgrad, ¥ fadga &< S1gar
g i 3w wards & g1 ¥ @ wrAr

§ f5 derarT ) @ YT & o) gEed

PHALGUNA 29, 1884 (SAKA)
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AT g fF e &) & § sa ot
Ay ad § froag ¢ 5 “zare aq@
& At & 1 GETarT 2\ wana & Afww
I A ) & ? T ¥ far T d
o< qam@r g 5 oo 7 od wew |
a1 &, 97 dararT ag A a7
1 tar a2 5wz derarT wrd
womofer & wfd®, $Bfeg &)
wfd at@qdl #) 2afraeht w7 w7
T FTOr At gt W e A A€ ol
T AY< gAY Sar & Ay e
T g & 1w WS ¥ qg
7 eve ) ardY & W1 g2 wEweIAR
q A qw q T agw qElEwr gur av
et Foie AT o gwTT & gEd
foee & 3 g7 o ofex s5fr #
fo #ef, qeel, Gl QAT & g
W gEdt quadiy AT F s= o
T& T g1 A ady WY A, g
¥ qarare & &

5% g dwdfr @A A
Y@ ? 1T o fafema gvwl
gt v A & ) afes gz awred
gefwe st frag owov o gf
2 Ay qgAr At fr eox
q w57 T T@T 9T W IR J@T
g Garanz ¥ faaat e g arar @ ?
g1 Fiy s F1 7 we7 fagh-
faefFmagswaa g fied
g¥aNig  qIET F 9y @ & g0

S AT AT A 9w & gER w9 F QU

g arar g 1 g ) QT H ¢, %
qTHe &1 ToTeT faar & o= fF a0
Fraeqr frag g eI AFTE
TH § TCHE TG 29 fwT IFr §FIT
g agr o€ & | g T EF 9T
TETAGET GreAT wifed | g5y 675
sifgvgarg, fedemary, gae. af ooy
it fF avwre F gzard W7 gead,



4955 Demands

[ 5o 7o 7]
T ¢RI TRA AT 1397 % 7O fe)
FYT FTTT ¥ | qUH1LH aARfea §
T TS HAT W% SIHT &1 a9 &
AZTINH IATHT AL EHTR | TTIC )
Y %g I1T &7 74T T A E MTAD
BT W AT HIAS & 1 AT greA H
wHTT AT TgAT T1fed fy =g faw 5
Faarrg ) o gawgtaw §
ol tF § oF fagm am O g7 @ A1
IEA FET AT -

“Steady increase in production
in all parts, and adoption of im-

proved technique so that the
cost of production should come

down."

TF AW A TR AT A T
feurdiiz et & 5 gwat = T
T & qFET Tfzm | aeETe A
Gz &7 # A1 IFAH g IHRT
ToE goar aifey #R AR anw )
I FTAAT FT Afgw afF
figer faww @ | FamET F7 ¥
qQFT AT QAT 93T T @A FH AT |
feft 2w ¥ w2 fogar & &7 @i
qEar § 9% THT a1 9X 3 gFF dE
£ ¥ et 9 srra A &, ST
g ¥ FATFE Fgr ovar & 1 Fedr
¥ fawafa §id &t o a9t mor sa
A w87 & | IuF fav ¥y Sww
AT T ST § SqET F IR F
wraa # Exfamdl Tos & 1 wwT W
¥ g Uy qfa T FaraT Ime # faaar
a9t 937 § FEFT W qeqiwa fwar
Srg AT 9g W AW ¥ SATRT 9947
gigg 97 & AEARETE H §I
F@wR A @ f&a g oo A
FT @FT HIT W ¥ s g4Afag
qzar ¢ sifs @ | W wad
geys dagw W wifET ad §
fraq e wea 2 # g € @gr A<
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FAHR @I IR o7 o g A
I | o 3 @l Tl By A A7 e
& 2ad & o7 A g ) sEE faw 17
FOT R ) Ty g A A T @
7 # @we w7 & fr adr 7
xdw ¥ goqadz g wifen anfs
dzrar< 1 73 81 @91 FH T | §R
T FHICGH AQ@ I Y q7E e,
T T8 F Wrm @l ST afE g
orTg 4TETT TUET AT A 93 | &F &
fagm & f5 g7 &A1 T ¥ TR
AT 78 & | Afe § & agr g
&Y qgee wg & aran e g a6
aEaE @ g, & Sgm fw s
wOAT @Al & qre # gAfaETe 1 W
ITH AEAEF I TR

qOTC FT A @A F FOA
# afg ¥ Fr = & 93 fF FraaR-
fea wifwr &1, av g9y F939 #TS
s &1, & #rAaT § 3 988 W)
& @A § | TIT g FE dI9 B
smidfe wfwr §  9fg 99 9%
safoee & faar argm, arfex § s
faraX FT AG AGTAT AT GHAT § |
grarafed SifaT &7 & w gl 19 qrar
Bl
Shrl P. R, Patel (Patan): Small

farmg will produce more per acre
than bigger farms.

Shri J. B, Singh: That is a contro-
versial claim.

97 EIG4 a7 gAAT oY w1
Ffr 99 FaTifea 1 @MW BT WL
@ o |1 AW ann fE Sud fradt
Tgag Jodt g § owfr W wrar ar
7 qry 2T ¥ o Ao AR gg
gFIT § —

“A month has passed since I
wrote a letter and sent the
papers in connection with the
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‘consideration of Dehri Coopera-
tive Farming Society.”

TEA T AT & AT F7AT AMRATE |
Fgh # uw Framifed dwgdr &0 &
oz g %@ A § | °g anr frge ¢
HEW AT q19 9T & 9g 9g @ § v AT
#1 saffwsz &7 fer smo i +1-
wrqifea wifaT &1 $g wawT gar
& T O I 7 AR oF 39 g,
9 Tg TR A7 T AT ey ard
TN FTwFT 1 Afew ww
as gERr T fEar omm g
A feqedz ¢ wgm ¥ 9 dT
TR aF FE TG g ¥
he has written a letter me to.
# Fgan g e Srmmaifea v 6@ &
GRTETT FY TFT4AT AT FFAT & A G
Wt #9 fean o agar @ 1 gaa wg
Ad®T 78t § 1 FfFT o 70F T -
rafeq F ww F W a9 @ E
39 a® ¥ W A A 7 fawrw A @
A | &fFT Fan v owdr oF W
Fle 7T F Fa=mar fr wenofosn ¥
FTOAT FAIT § WIT TH T8 GHR 9T
I JYFr A 2 f5 g g9 famr @@
Framfex s $t qaTasy 63 71
ag g fv sromaifesy & gfe 2w v
FfY JomeT & & # fawrw agi g |
afsa & ag vz #3735 & 991 w=Arg
|G § THH TEHa T@) & qoar A ¥
waaa g & srafer wifivr & afe
21 38 W | G 1 IR @A A
g5 & | afea dfs g ooma § 8
TP F wmfesn & qwdt @,
I g A § W Gowaw A 9
feeer St S E.... ..

o TW gan Fag : v ¥ w7
ﬁmw!

=it wo @o fag : W a7 o9 § §
& oY 797 W woe waaifeee w7y
3082 (Ai) LSD—4,
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& #317 # aY a7 wgar § 6 aTaTe
# Fraaifesy &F GF 9T 2w F1 Fy
orren fei far a7 afem & ag av%
g i Fraifesn F araT ¥ awar
TR & 3G I e F TS gun
¢ | & ga wawe < fege § 7 wmar
fir FF WEI F IR A RE 1 AR HY
I+ herad gY R E 1 s ¥ famw
da9 a59 ¥ 0F B A v @ g,
oY s fgmgeam & wo, ¥y g9 a7 AT
1 ¥ frrae o 78 & 5 g 399
& & wfge | RO fasma g g fe
fadrsr daw a4 38 T w0 § 1 afew
F gl ® g s faferw, aofa,
F & | 9t WY ST F gAY 3 |
Fg ot fagre & @7 a9 & | qg at s
£ 1 ag afaex Wt & | ofew aga ar adt
F Tt ¥ g o, AfF g A Id £ )
qE @ a9 # W 5 9w g
T ATHE A" F A BN F I
g

GTHTT FT cATfaT 7 A7 adwT &,
7g a1 ¥ & fir T dara B aax
- Tar & | IgaT W g T FT O
3T 77 ara Wit fegmm a7 wmg
o —FF mTF T I @ew I
T | TIF T T, WA FE wAww
g ¥\ TU S A FQ ST A ) TE
Fgr @rar A, W A IT AT A
wae TE & 1 G qT Y AT A
aig a7 23 &, afew 9w At efmar
afe & aX § 7 FE a9 7 A 1
v wer fedse & afe s % wrd
sferam 4@ R | oW T @ FH
FT &, a7 98 & 1% 78 g fF a3
¥ T A9z S WK 9 o o
qrefY it & g e s A, 9 o=
riat ¥ &Y v & o §

T g a%g & fawor & fag §
ot §ercite Feridie, R
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[5fr 510 70 fag faz]

W fawmr—uwget fawm,  feumst
faemr snfx | 3= @@ fawmil #Y g
WA FEAET BT & | HTETC §T FE
Fr-afeade G ad & 1w fag &
geFR ¥ g0 Fem fF ag w-
sifedee #2 | 99 3 TC AZ FIW B
a# w=n wxdt A 99 # GTd SR
Tt g At | FR TET EaT W A
39 # fr=r F@ AR wmmdfer
qade F KA FA 61 IO AET
e ~

qrefaa 7 qeT F27 3qT & | A
iR dTa F A A T A g ]
fiF T I AT IR T 7 91 A qgf
F Iiw fafre w2a & & R, RS,
3o ¥UC WF FN AT § | WA Teor A
srsfeq # o eRTE S w e
wa fem #7 wear Foan g, at 7@ R
F 91U 5, {0, ??W‘T’T%F@W
¥ fas o & W o= faam @0
ST, AY FET TeAT 9H FT LY, 15, ¥
T A G T 1 T8 T G @
fF GTHTT /I WL T FoATHT FX AR
o e @ oTaT §, 99 999 98 ©
frr $¢ | @ A fram & el
gR ®IT 3| #Y gfas I $@ w6
S T AleaTET (Ao | g B
frer-mifedl &1 SgTeT gRieq 9 A
Fifsrr 7@ F =fey, s fE gm
AT A GAET F AL H FT | GE
faq mfesi &1 sgEar gfead oK)
SaTET AT 23 FY Fifww w7 § W
T T T W FEE N A dErE
TgTT ATEdY & | TW A T TAiET ]
#r Ffere goE F AH FE AqfEg )

& frazy v m f5 qe & & 37
et #r TAfza wi adf faar omar &,
Forey & GORTT Y FTA CRAIA (REar |
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qFE ¥ qrag & fag ofy dvg agmn
T, i ava ¥ g B BRA
QR faear § 1 W ¥ agl wEfed
=T Y T 1 go o ¥ o Frefer “av
Fm i fmaaidsfaaw =
N HA qFAS fAwar @, ST OW
THI Tfea o) agf Y & 7 w7 &Y
A ¥ ARR ST Afga

TAqA 87 F fFaml #1 AR
FTA F1 AT SqAREF TOFT §, I8 A
¥ fFar 9 | waqa TgE A |
& 70 g | [ AT AT § e €
S 7€ AT F famET & aie ¥ o 8,
I &I AET H GAT AT | T AT F T
FTH EF | GTGA AT g8 FH AL FT
U |

Mr. Bpeaker: According to inti-
mation received from Members, the
following cut motions are desired to
be moved to Demands for Grants re-
lating to the Miinstry of Food and
Agriculture. The Members may now
move them subject to their o t
being admissible. Cut Motions Nos.
1 to 11 and 13 to 19 ag shown in List
Nog, 1 and 2.

Bhri H. C. Soy (Singhabhum):
Sir, I beg to move:

“That the Demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100."

[Failure to strike a proper balance
between the needs of afforestation
and agriculture specially in the in-
dustrial zone of Bihar-West Bengal
and Orissa and Madhya Pradesh. (1).]

Shri Ram Sewak Yadav (Bam
Banki): Sir, I beg to move:

“That the Demand under the
headq ‘Ministry of Food and Agri-
culture’ be reduced by Rs, 100.
[Failure to check wasteful ex-
penditure in the Ministry, (2).]



4961 Demands

“That the Demand wunder the
head ‘Agriculture’ be reduced to
Re. 1"

[Failure to (i) attain self-suffi-
ciency in food, (ii) raise a food army,
(ili) provide irrigational {facilities,
(iv) enable farmers to get fair prices
for their produce of foodgrains and
other raw materials, (v) provide
land to rehabilitate the Harijans, Tri-
bals and people of backward classes.
3]

Shri Berwa Kotah (Kotah): Sir,
I beg to move:

“That the Demand under the
head ‘Agricultural Research’ be
reduced by Rs. 100.”

[Unsatisfactory working of the
scheme of improved seed farms (4)]

‘“That the Demand under the
head ‘Forest' be reduced by Rs.
100."

[Problem of landlesg adivasis liv-
ing in forest areg and unauthorised
cultivation by them of forest land
31].

Shri Sezhiyan (Perambalur): Sir,
I beg to move:

“That the Demand under the
head ‘Ministry of Food and
Agriculture’ be reduced to Re. 1,”

[Policy regarding price of
Paddy. (8)].

8hri Dinen Bhattacharya (Seram-
pore): Sir, I beg to move:

“That the Demand under the
head ‘Ministry of Food and
Agriculture’ be reduced to Re, 1.”

[Policy regarding food prices.
(M1.

S8hri Koya (Kozhikode): Sir, I beg
to move:

“That the Demand under the
head ‘Ministry of Food and
Agriculture’ be reduced by
Rs. 100."

[(i) Need for establishment of
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an agricultura]l College in Man-
jeri, a Forestry College in Nil-
ambur and one more Veteri«
nary College in Kerala State,
(ii) need for starting a fisheries
scheme like the Indo-Norwegian
scheme in Tanur area of Kerala
State, (iii) need to start a fish-
ing harbour in Ponnani and
Tanur in Kerala, and (iv) need
to take steps for the develop-
ment of fisheries in Malabar
area of Kerala State. (8)]

Shri Dinen Bhattacharya: Sir, I
beg to move:

“That the Demand under the
head ‘Ministry of Food and
Agriculture’ be reduced by
Re. 100.”

[(i) Failure to check wasteful
expenditure in the Food and
Agriculture Department, (ii) de-
lay in revalidation of the Agra-
rian Relations Act of Kerala
with retrospective effect, and
(iii) failure to check the abnor-
mal rise in prices of rice in
West Bengal, (9)]

Shri Sezhiyan: Sir, I beg to move:

“That the Demand under the
head ‘Ministry of Food and
Agriculture’ be reduced by
Rs. 100.”

[(i) Failure to fix reasonable
prices of agricultural commodi-
ties on the basis of cost of pro-
duction, (ii) need to set up
Price Committee to advice the
Government to fix the prices of
agricultural products, (iii) need
to establish an  Agricultural
University in the South, (iv)
need to establish agricultural
schools in every district, and
(v) need to increase the milk
supply and the per capita con-
sumption of milk by the people.
(10)]

Shri Yogendra Jha (Madhubani):
Sir, I beg to move:
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[Shri Yogendra Jha]

“That the Demand under the
head ‘Agriculture’ be reduced to
Re. 1.

[Failure to (i) attain self-
sufficiency in food, (ii) fix a
minimum remunerative price of
the agricultural products, (iii)
raise the land army, (iv) pro-
vide irrigational facilities and
utilise full irrigation potentials
and (v) attract farmers to co-
operative farming. (11)].

Shri Koya: Sir, I beg to move:

“That the Demand under the
head ‘Agriculture’ be reduced by
Rs. 100.

[Need to (i) provide schemes
for helping and developing
betel cultivation; and (ii) con-
trol pests and diseases damag-
ing orange orchards in Wyanad
in Kerala State. (13)]

Shri Dinen Bhattacharya: Sir,
beg to move:

“That the Demand under the
head ‘Agriculture’ be reduced by
Rs. 100.

[(i) Failure to check the food
adulteration in the country, (ii)
failure to open more Farm In-
formation Bureau in the coun-
try; (ii) failure to attain self-
sufficiency in food, (iv) failure
to provide irrigational facilities,
(v) failure to enable farmers to
get fair prices for their produce
of foodgrains and other raw
materials, (vi) failure to pro-
vide land to rehabilitate Hari-
jans, (vii) need to render ade-
quate help and assistance to the
potato growers of West Bengal,
(viii) failure to guarantee rea-
sonable price to jute growers,
and (ix) need to arrange for
more loans for the agriculturists
of West Bengal. (14)].
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Shri Sezhiyan: Sir, I beg to mova:

“That the Demand under the
head ‘Agriculture’ be reduced by
Rs. 100"

[(i) Failure to give land to land-
less peasants, (ii) need for time-
ly credit facilities to cultivators,
(iii) need for adequate timely
and cheaper supply of fertili-
sers and agricultural imple-
ments to the cultivators, (iv)
need to popularise scientific
farming methods. (15)].

Shri J. B, Singh: Sir, I beg to

move:

“That the Demand under the
head Agricultural Research be
reduced by Rs. 100."

[(i) Failure to improve the
fisheries in the country, (ii)
failure to open more Agricultu-
ral Universities and Agricultu-
ral Institutions, and (iii) un-
satisfactory working of the
scheme of improved seed forms.
(16)].

“That the Demand under the
head Animal Husbandry be re-
duced by Rs, 100"

[Failure to improve the breed
of cows in the country. (17)].

Shri Sezhiyan: Sir, I beg to move:

“That the Demand under the
head Animal Husbandry be re-
duced by Rs. 100",

[(i) Failure to improve the
quality of cattle stock, (ii) need
to encourage poultry farming
in rural areas, and (iii) need to
develop modern fishing harbours
and deep-sea fishing in the
South. (18)].

Shri J. B. Singh: Sir, 1 beg te

move:

“That the Demand under the
head Forest be reduced by
Rs. 100."

[Failure to maintain and in-
crease the forest area (19)].
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[Mr. Derury SezAxer in the Chair.}
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& UF TF &Y A g WY Vv A
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F &1 | # " we fE 5w 9w 61
AYETT TEST X Aed) WA ATT F A |

Shri S. 5. More (Poona): Mr.
Deputy-Speaker, I want to make a
few observations about some essential
aspects of the sugar industry. [ shall
undoubtedly be critical of the ad-
ministration, but this does mot mean
that I am entirely dissatisfied with
what the department has been doing.
I am proud that Maharaghtra has
supplied a Minister for the Centre
with abundant dash and drive and a
capacity to organise, He has achieved
wonderful success where many men
failed. My first submission regarding
the sugar industry will be that the
sugar industry is fast reaching a
crisis of under-production. My friend
Shri Bibhuti Mishra gave certain
figures about the shortfalls that are
expected. I will also give some
figures.

The production of the current
season, accofding to me, will be not
more than 23 lakh tons. Of course,
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[Shri 8. S. More]

it is Government's very optimistic
estimate that they will produce 32
lakh tons,

The Minister of Food and Agri-
culture (Shri S K. Patll): That
is next year after that

Shrl S. S. More: The carried over
stocks of the last year are to the tune
of 10 lakh tons. So, the total sugar
available will be 33 lakh tons, We
require sugar for iwo purposes: for
internal consumption, for export. As
far-as internal consumptiion is con-
cerned, the Tariff Board has already
stated that the consumption of sugar
in the country is rising very fast
Taking that basis for our consumption,
I believe that the requirement will be
more than 25 lakh tons. In 1950, we
consumed 10 lakh tons. In 1960, we
consumed 20 lakh tons, The Twiff
Commission has given the figure that
for 1958-59, the total consumption of
sugar, according tothe Traiff Commi-
ssion, wag 2.10 million tons. On a
very modest estimate the consump-
tion in 1962 is bound to be more than
25 lakh tons. In additjon of sugar
required for consumption, the sugar
that we required for export is to the
tune of about 5 lakh tons. With 25
lakh tons for consumption and 5 lakh
tons for export, the figure comes to
30 lakh tons. Production plus carried
over stocks will be 33 lakh tons. So,
there will be a margin of 3 lakh tons.
In a country where the population is
something like 45 crores, such a
margin is hardly sufficient. If for
some reason or other marriages or
some other reason, consumption of
sugar goes up, we shall be facing
undoubtedly a crisis of under-produc-
tion and prices of sugar are bound to
shoot up.

My further submisson will be that
there has been absence of proper
planning as far ag production of sugar
is concerned. We are taking about
planning every day in season and
out of season. But, as far as the
sugar industry is concerned, it has
suffered from non-planning by the
Government. Take, for instance, last
year. Government came down with
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controlling rigour that 10 per cent of
the production of sugar ought to be
reduced. Instead of anticipating a
crisis of under-production, they anti-
cipated a crisis of surplus production
and in their own panic, they placed
a ban that 10 per cent.of sugar pro-
duction should be reduced. This
order was issued so late that it caused
the greatest inconvenience and even
monetary loss to many agriculturists.
Therefore, I submit that the depart-
ment has not fared well as far as
sugar is concerned.

I may be stating almost an elemen-
tary truth when I say that if sugar-
cane production is to go up and all the
factories that are multiplying in the
country are to receive tht raw mate-
rial, the sugarcane grower must be
assured a remunerative price, But,
this is hardly done and that is why
the peasants who grow sugarcane in
the North, in the U.P. and other
States are always perpetually in fight
against the factory owners. Ag far as
Maharashtra is concerned, I am very
proud to state that we have 20 factor-
ies and out of these 20, seven have al-
ready gone into production, The re-
lationship between the factory owners
or managers of the factories
and the peasants who grow the
sugarcane are the happiest. If we
have to see economic democracy
working in perfect sympathy and
perfect order, we have to watch the
working of the co-operative factories
in Maharashtra. Not only are they
trying to see that the agriculturist is
benefited or the peasant is benefited,
but the managemnet is efficient, and
the actual cultivators of sugarcane are
working in co-operation with the
managers of the factories, with the
resul{ that the labour employed, the
sugarcane growers and the factory
managers are a happy family. There-
fore, the yield of sugar is the highest
in Maharashtra. Therefore, the per-
centage of extraction from a ton of
sugarcane is also the highest in
Maharashtra.

Now, Government are trying to
lump together the sugarcane-growers
of Maharastra and other southern
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parts where decidedly the sugarcane
industry and the production of gugar
are in a very healthy and vigorous
condition with the sugarcane growers
and the sugarcane industry in the
north. The result will be that the
efficient units will have to drag on
or carry the non-efficient units, and
both will suffer.

As far as the administration of the
Agriculture Department is concerned,
it has been highly unsatisfactory. The
export of sugar—leave aside consump-
tion for the moment—is entrusted not
to the STC, as we should ordinarily
expect, but it hasbeen entrusted to
the Indian Sugar Mills Association. It
is a private association or a private
institution; though some representa-
tion is given to the sugarcane growers
or factory managers on this institu-
tion, none-the-less it does not cease
to be a private association. I wonder
why when the STC is there this
export business should not be entrus=
ted to the STC. We have provided
something like Rs 13% crores to
finance the loss which this association
may incur in exporting. The amount
was practically handed over to them,
and it was not submitted to the
PAC, nor was it placed before the
House. This unscrutinised business
without any proper scrutiny is likely
to create all sorts of troubles. There-
fore, my submission is this. Why not
form an association of the co-operative
units who have been doing all this
business in a very efficient manner
and entrust this export to them?

Then, there is one more thing about
which I have to lodge a strong pro-
test. Even in this export business, in-
efficiently producing units and the
efficiently producing units are again
lumped together. In Poona, there are
s0 many factories. If we have to ex-
port sugar, the practica] realities of
efficient business would dictate that
factories nearest to the port should be
asked to send their products for ex-
port. But, no, they take some sugar
from UP and other distant places and
carry it over to the Bombay port or
the Calcutta port without minding
the freight charges. And it is natural
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that they do not mind the freight
charges because al] freight charges are
lumped together. If sugar from Poona
is to be taken to Bombay, if the
freight charge for that is ong rupee,
then the freight charge for taking
sugar from some of the towns of UP
to Bombay, may be five rupees. They
lump together one rupee and five
rupees and distribute it over the whole
pxport. My submission is that this is
penalising the more efficient wunits
which have been producing sugar at a
lesser cost.

The Tariff Commission have also
stated:

“Our examination of manufac-
turing costs has revealed that costs
vary from region to region ac-
cording to the duration and re-
covery. Duration and recovery
may also vary from year to year
in the same region. As a result,
it is not possible to fix a uniform
fair price payable to the industry
applicable to all regions for any
length of time.".

The Ministers in charge of agriculture
are contemplating to evolve certain
uniform standards. They are trying
to fix a uniform price for all the sugar
that is produced in the country. M‘y
plea is that if Maharashira sugar 18
produced at a lesser cost, that f_act
should be taken into consideration,
ang the sugarcane growers or the
sugar producers in Maharashtra
should get better prices. If the efforts
to produce at lesser cost are to be
encouraged. .

Shri K. N, Tiwary (Bagaha): At
what price is the Maharashtra sugar
sold in the market?

Shri 8. 8. More: Unfortunately, I
do not know all these things. My
submission is that T am relying on the
Tariff Commission’s report. .If my
hon. friend looks into the Tariff Com-
mission’s report, he will get all those
facts there,

Shri K. N. Tiwary: I think that the
price of Maharashtra sugar is the same
as that of Bihar, UP and Punjab.

Shri 8. S. More: This is not the
question hour, I am being heckled
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with questions ang supplementary
questions. My submission is that I
speak on the authority of the Tariff
Commission’s report. They them-
selves have stated that there are dif-
ferent regions, regions of efficient pro-
duction and regions of non-efficient
production, If the non-efficient regions
are tried to be measured by the same
yard-stick by which the efficient units
are to be measured, then it will be
undoubtedly unfair to the efficient
regions.

Government have decided, I am
told, to appoint a sugar board. Why
should they appoint a sugar board? I
think that they propose to appoint the
sugar board for the purpose of de-
veloping a certain uniform price and
other standards. 1 dislike that sort
of uniformity, because it is prejudicial
to the more efficient producers, and
it should not be undertaken by Gov-
ernment,

For all these reasons, 1 say that
Government should take notice of all
the points that I have made. I want
to tell them that the sugar industry
in Maharaghtra is a very tender plant
and very sensitive too and has to be
handled very carefully. If we are to
be self-gufficient in sugar, not only for
the purpose of internal consumption
but even for export, then it is highly
necessary that those who are efficient
ahd who are producing at a lesser cost
should be encouraged to produce more
and thus supply the needs of the coun-
try.

Shri P, B, Patel: Is it because of
the climatic condition of Maharashtra?

Shri 5. S. More: Whatever may be
the reason, this is a factor which
should be taken into account. My
hon. friend Shri P. R. Patel can find
that out from the Tariff Commission's
report or other relevant reports.

Shri Somavane (Pandharpur): We
invite Shri P. R. Patel to Maharashtra.
Shri §5. 8. More: [ may say, Sir,
that T am not speaking for Maharash-
tra only; all the souu)ern regions are
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in the same category, Maharaghtra,
Mysore, Andhra Pradesh and Madras
are more efficient producers of sugar
and they produce it at lesser cost, But
we have to carry this north Indian
load on our shoulders.

Shri Inder J. Malhotra (Jammu and
Kashmir): At the very beginning,
for once, I would like to congratulate
the Ministry of Food and Agriculture
for at least maintaining the balance
of their mind during the emergency
period. It is very true that the hon.
Minister has confidently said that
especially during the emergency there
would be no food problem in the
country. I quite visualise that when
he makes that statement, he depends
not only more but at least bases his
observation on the food imports, the
guaranteed food imports from the
USA. How far and for how long
can we live under such conditions of
food imports?

No doubt, the Ministry has made a
good beginning as far as increasing the
cultivation of cash crops, especially
vegetable crops, is concerned, I was
very happy to know that in the bor-
der areas of NEFA and also in
Ladakh, extensive and intensive culti-
vation of vegetables has been taken
up. I would very strongly plead with
the more and other border areas also
should be brought under this scheme.

From time to time, the question al-
ways comes up whether India can ever
become self-sufficient in agricultural
production. Looking t6 the past and
taking into consideration present con-
ditions, I do not see any hope in the
near future of India becoming self-
sufficient in our food requirements  If
it is g0, I would appeal to the hon.
Minister to be bold enough and let
the country know the exact position
preva?ling in the agricultural sector.

From time to time, we have criticis-
ed all kinds of agricultural schemes
and agricultural development pro-
grammes undertaken either by the
Central Ministry or by State Govern-
ments. I would refer to 3 vory con-
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troversial point regarding the imple-
mentation of agricultural schemes.
There are quite a large number of
schemes initiated by the Central Min-
istry of Food and Agriculture. But
ultimately the implementation is the
responsibility of State Governments.
Whenever questions are asked in this
House as to what progress has been
made in g particular scheme initiated
by the Ministry here, and asked why
a certain scheme is not working pro-
perly or not being properly imple-
mented,—the responsibility is shifted
to the State Governments. The ans-
wer is always given that the respon-
sibility of implementation is with
State Governments. I would ask only
one question here: if agriculture has
to remain the main responsibility of
States, what is the use of having such
a large paraphernalia at the Centre?
Under these circumstances, 1 would
suggest that the Central Ministry of
Food and Agriculture may look main-
1y to the co-ordination of research pro-
grammes and let State Governments
be made more independent so that ul-
timately they may be taken to task
if they fail to implement the schemes
and there is less increase in agricul-
tural production as a whole when the
potential is there.

Another work which mainly the
Central Ministry can do is the co-
ordination of all kinds of resources,
sources of supply, of materials and
scientific knowledge, being made avail-
able to the farmer. It is my experi-
ence that at the lower levels especial-
ly, in spite of the fact that ,so many
times the central Ministers say that
there is complete co-ordination, there
is absolute lack of co-ordination bet-
ween the different agencies working
in the field of agriculture. I would
draw the attention to the agencieg ot
BDO and distriet agriculture officers.
The poor farmer is made to run from
one office to another for one kind of
permit to get fertilisers, for another
kind of permit to get improved seeds
and so on, And he gets so fed up
with this confusion prevailing at the
lower levels that ultimately he gives
up his efforts to procure fertilisers and
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improved seeds at the block offices.
Thus the programme suffers.

Regarding the past performance of
the Ministry, apart from other things,
I would refer to the report of the
Public Accounts Committee laid on
the Table only a few days back, spe-
cially the item referring to the World
Apgriculture Fair held in New Delhi.
This Fair was organised under an or-
ganisation named Bharat Krishak
Samaj. From the report, I find that
this is absolutely a private organisa-
tion. Certain charges and very seri-
ous allegations have been made
against the financial transactions un-
dertaken for the organisation of this
World Agriculture Fair. I would only
read a small paragraph, concluding
paragraph, from the report of the
Committee. It gays:

“The Committee desire that the
entire question of the financial
transactions with the World Agri-
culture Fair should be looked into
by Government as it involves im-
portant principles which are of
vital interest to the proper work-
ing of the Government. It would
be advisable for the Government
to lay down certain broad and
healthy conventions and formali-
ties to be observed by persons
holding high official positions
when they are either participants
or patrons of non-official organi-
sations which have any financial
dealings with the GGovernment.
The Committee would also like to
be informed about the recovery
of government dues from the
Bharat Krishak Samaj".

It is a well-known fact that the
President of the Bharat Krishak Sa-
maj was also a few years ggo the
Minister of Agriculture. In fact, at
the World Agriculture Fair was held,
the officia]l and non-official authority
for the organisation of the Fair vested
in the same person. Whatever irregu-
larities have been committed, special-
ly the financial ones, I would very
strongly plead in the name of farmere
that when such organisations come up
and when public funds are involved,
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it is the responsibility of Government
to see that these organisations func-
tion properly. Government should gee
that the farmers instead of losing con-
fidence in such organisations should
have enhanceq confidence in these or-
ganisations of farmers.

At the same time, the President of
the Bharat Krishak Samaj has denied
al] the allegations and observations
brought out in the PAC report. He
hag also said that on the other hand,
Government owe something to the
Samaj., I would appeal to the hon.
Minister to clarify the matter and
give ug all the facts. (An Hon. Mem-
ber: Appoint a committee.) We should
know what is the rea)l position and
where the real irregularities lie, All
the profits made from the Fair are
now the financial assets of the Samaj.
Apart from this, there are subscrip-
tions also given by farmers from all
over the country. Rather it is the only
organisation of this nature in the
country. Sp it is important that effec-
tive steps must be taken and efforts
made to see that if there is something
wrong in the working of this organi-
sation, it is set right.

We often plead with the Ministry
that whatever good things have been
evolved at the wvarious research sta-
tions in the country should not be
shelved but made available to the far-
mers. In that process, the Agricul-
tura] Extension Service has to play
a very important role, Again, my
difficulty is that on the one hand, the
Centra] Ministry has got a Directorate
of Agricultural Extension Service. In
practice, we see that the main work
of community development, especially
of the BDO, is the work of agricul-
tural extension. What is the real re-
lationship existing between the Direc-
torate of Extension and the extension
agencies of the Community Develop-
ment Ministry which I mentioned?

One way of disseminating gcientific
knowledge to the farmers is the per-
sona] touch or the personal relation-
ship between the extension worker
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and the farmer; another is producing
simple, clear and informative agricul-
tura] literature for distribution among
the farmers. Some of the bulletins
brought out by the Ministry's Exten-
sion Service are quite good, but my
complaint is that most of the time
they are in English. I would say that
the production of agricultural litera-
ture should be more in Hindi and
the regional languages, so that the
farmer can very easily understand how
to improve his production.

For the last three or four years I
have been emphasizing in this House
the need for appointing an Agricul-
tural Commiscsion to fing out why
during the last 15 years we have not
been able to achieve the targets set
before us, where the real difficulty or
bottleneck lieg in this programme, The
hon. Minister always replies that such
a commission would take years to
complete its surveys and observations,
and so it is not proper to have such
a commission, but good recommenda-
tions can only come after a thorough
enquiry is made into all aspects of
agriculture.

But there is one aspect which is
absolutely clear to us, that the agri-
cultura]l administration needs to  be
reorganised at al] levels, at the Dis-
trict, State and Central levels. It is
not very difficult to think about the
lines on which we can reorganise our
whole agricultural administration bas-
ed on the reports submitted by the
committees or other Government
agencies which have gone into this
question of the ;corganisation of the
agricultura] administration. Unless
and until complete co-ordination is
built up, especially at the lower levels
which I mentioned a few minutes ago,
it wil] be very difficult for the farmer
to derive the benefit that we intend
from whatever money, materia] or
scientific knowledge that we put out.

In the end, I would like to make
a brief reference to Jammu and Kash-
mir State, Inthat State fruit cultiva-
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tlon is the maln cash crop from which
the majority of the population derives
its income. Last year about Rs. 8
croreg worth of fruit was exported
from the State, and quite a good deal
of foreign exchange was also earned.
Keeping in view the fact that al] kinds
of fruits are grown in the State, I
would appeal to the Central Ministry
to launch more research schemes to
improve thjs activity in the State.

W qo fro st (mirmy) :
qIET A AZIEY, 39 HE F
TR F 99 § @t Y a7 7€ € 7 5w
fafaedt #1 femizy ox @t & fomm ot
AT HTQ I g, T8 4 IT9 aCh
FHAN AR IT TG H, T 74 &
fa=me wmr: ¥zg @ At & A F
o g !

Q& wrAATT qee : faarg -
g wifimr &

st o Tao WwY @ TR Fgfaee
o & "ewr g W S @uy ot
AR FTF T &, I9 79 7 A7 AT IV
&, 99§ # 1% FraT-ATT qaAE wal fgmnd
gar 1

58§ F1 7% 7 & fr g dm
%Y wg-sgaeqT i o fdT el
W ¥ FW Ty W {, ogr BT AT
sfoaa s=ar &t & 1o HeEr SEE-
frate ¥t &1, e 1 IwRA a7,
TG 3T FT IO &Y IO WG -qq€qT F
UF Iaw AT g | fogy 95 99
/1 & G & IORA 1 7.4 F W
& q oF aff, waw At &1 o
fa & 1 & Afeat gt a1, aros S @w
¥ a1], WAF w9 F agdl, AfET o
A AT & araE wo WY 7AF A
IH a7 F) *g T § 5 63 e ¥
R § g oy Frfesa o qi, St
fafea @ 4, aqr o gw A g
q* §, A F garer & a2 F AT
Pt e ff, 9w WY @ QT
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& wX wh g, fadwt & o e
9gd W ST &, Wq WY IAAT &
TATH AT TET & WX IT g9 GEE
qI9g wrEt & a1 WY 98 awEn 6
F1 | &1 97 oW AT §F IdmeR
agr & AT feafa g & wfys sao g,
afer G4 7T wRaET F A W,
forg az i 3o 2 &Y g -sqaeqr it
2, feafa 7 o€ ofead =5 g &
[WH AF-[FATH W F 1 9@F
A< waEg af o @ ® 8, 99 g
T B FouAr w4 §, A wiy feafw
wqez gy AT g )

W & FE FTOE | HAT AAT
A I ¥ AT qAT HIOT
qaTC | A qug A g FT 99 § «qET
FIT 48 § fF o0 ov g § @A AT
M fafaar faife #Y, T @afE
g N gl wfus ARfeFa 6
TATEEIF § | STEW F qR 9%
FaTR AT 7w dar v @ fE g0
FTaAT AN F T AR T F
9% 77 T F Gt F17 F fag wEwd
WG FE 93, frav # geg
i 3 o3, aifF fram gl et
¥ T T TR B AwT w AT
=t &1 g W T3 adsl & 9fa
IIH IAE A | T I & AT
9g WX famr gt A § 1 ol
FTAA FTAA, T FIHA, ATF
FATHE FT HEHAT WX FATT F
qEEAT, T 9 fawri A gw  gvaey
¥ P FT K 1 ARG FT I Gt
# WU | WHe< faurdie T AifHaT
T a0F TaOY | s IAATHE F
AR ¥ AW Faw frEEl w1oEE
2, mifs 78 a0F s & @ ¥ fea
¥ @ % dIrar< gy § 7 www QN
i ]

wam ¥ e ¥ g g fr
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[5 30 fre staqY]
g8 gL #Y g 9 = g, 9 wrae
A W o W o
wvaeq # qga ¥ wIfeed I WEuT
frqa fird g &, Sfe dag dieg @@
oz W) feafa Y, 3@ 9 g
™ & A W oF I N W T
/R gl wmarag ¢ fs fomr
wifegd T Mg X W, I AN
TdwA, 39 Y forw, @lfesw W
framy 37 & & WX ag TEE W
qrefea § 1 T@ fag @ &@wr ot
# Sffeww, OEefes, I@l A,
fom &1 @ wraw @ W fred
FLAN aA aA & | OF HIRHY
Ay ¥ dlo THo Wo FIAT
qEar g W Ao Ao Mo FT
qrgaT § Al FJEE! 99 G ;A TR
qzd §, IF A T FT IAF! v
faacdt 2 1 o= ag felt & < qan
¢, W A qg=ar } 99 TN A FEA
FT IATEAT T &, AT AGRE F
JraTT gET 8, F THEE AF FEr
2, 98 9u% ferma® av @A g, W
F WATAT 91 TR FA AT §, ITHT IART
ST 7Y €Yt & 1« # A § fw geat
FT T AW HawE ¢ | afea Sfeesa
AT 99 ¥ WY SUIST WI9IAF gl g |
9| qg T § " g a1 Jgr H1 A1 g
&It 8, a1 #T @1 AT grav g,
JEFTR@FL AE 9T FsAT | H
TIE AT TF I TGAT AT § |
T a1 o e formT 1 gt o aga
oy TEA FTMC AT g | A ILqATE
&1 Fo<frd Fe & | F 9fag A
Frrw ¥ 1 d29 1EEC A 39 & fAu
quTE @Ts  ATE T3 #1 agar WY
war ¥ & 1 58 e gz faaa wrd
Y fir qr@ & i F o TR F g,
g2t & wex wrg derd s ol {0
73T 9% 99 ST A Qe NBATF |
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99 Y ¥ oF & Tgr 3@ W § AN
Y ST HT A A I@ AT Y g AW
% | 9 & ¥ Tgr a1 < fot foe
3 A1 SR fear § A F A A
T THATFTFTOTRTR 7 T

o
3
E
2
E

i’“*ﬁﬂﬁw%w%m%m
AT g 98T oF R W
99 # Faq w1 91 fF A wrar gfuwe-
T FAS & W= qefraw A & fad
7§ @ JedfA wew § sfrae
9 W § av O Fe A q9 F fod
oY § o &7 deT daw @ ardr &
a9 g, IR FH ¥ T qoHE THE
fewmm Ay &1 ard Ffa &1, Sfwere
Zfaa ¥ aren wfed | v O fgen
WA F e faaen =f@@ afs
IAFT T AT Nl qE AT A Y
T, TET TG FT AFHEY § gt aE@
¥ O T % | A awg Fr M
wRfess 3 & qrawa fawr smoAt
A fFaY =g gaw FRe F ¥ faew
qHY &, TEET G T A A ¥
qT qFAE

9 KW qLg A e g § av
g% i aforw faway § 1 e dr
TEFA AT N @ & | o feduie
FT1 0% TEHAT 8, CiFe=T (et ot
g 7 @ fau & <9 @ # =
Te@ g Y I ey qEl
fewdiiz % qm Grm'rwd'rz o 7
TR N EEz § W wfa %
fewii ® Q% awa @ dar § 7€
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gt gfaee T 7 &t ¥ @ wf-
areat Fft §, FEAd  IW g 2
T fo% fe 1 9T aF Yo
%1 §39 & g1 a8 gEw Wig fawe
g &6 & grow 5w W ¥ owedr ¢
ag% &, THT wodt & W A 5 wiew
{r dar #73 &, Ty ]| F qFTAN &,
azi g foedt @i & s, o g
v A9 frag @ fRaswde &
TEEAT 2 a1 agT # @ w1 Af ISy
% TAT AL W T T oFAIS g, at
Fe4% 2T a2 wreaTe aedi § Fgm
g o wewy §, T W= ¥ A7 Wi §,
¢ g9 4 F fog Jaivad g mm
A8 § A1 a7 g 4 A 8 e A
AT &7 AAT 1T 2, AR G A
1 A<rar 37 wIAT A0 A5 ¢ AT AN
Tiqt o & 7 'y 7 gfreez adt A
2w A draia wizwr g1 wAqa
qEATT T7 WA ¢ AT T R GTE T
N gq 7 qgHE @ (e FEwaE
¥aq A ¢ a1 AT FEEET H
= AT § | gt & A #7 A4rd A
qA qaE ®w ¢ Y Frelr § 1 S
AT AT FTE O AAE, T AN R
fedaaiie mfeee & a® g
F o o Fian F faar W A
9 A FAT & | FRL FAE F7
gAY A1 qgA FAT P AT ¥ W qH
T & TarET & 9§ 9 A g, A
oo & 33 ot S g & W S
FoEqr # AE 5at & ot afr A g
TA FT IoOEA A @A & | 9EE
o AT qE wet g7 4, aft W= i
foomr g1 F W g 5w
AT 9T "9 Tt F fa=wre #¢ |

fomd o AT st F W
infret @t fewigw @@ waw go &
IF AT T AT ®Y ¥ OF qT9 FEE
I sfeds & frs fen &
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gt WD A et & o=
a ofuseT fafaed &, garfY fegdmite
¥ g9 T falaed @ A fied
o fafredt 2 1 ag st
o1 a1d &, whaat &1 @ o @, gEA
LT FTHTIH To1 #v fem g
fom & *¢ fssrn &
feama & aTaa &1 €4 a9 * 0F &Y w7
¥ gulegg g afed o Sfaw Gar
WM @ ¥ faa s s %
o AT oA @, A ¥ fag qme ¥
9 AT 9G¥ 8, ART 1 AT Aifed
Fr 3wd far zedt drad el &
A AT TEAT ¢ A g faEfoaye
Frt At IART WIETRAT 1 AT 4TI
FUT wred; & 9T AAT 9597 £ 1 qg ¢
AT AEiAaT #1 @ee &7 93fe g,
31\ g4 2, A1 97 74 797 (50
. 3ad femat &1 w18 fem A1 & Y
TET 8, I AT A€ FT VR4 ) A
T TGl g F A A faae &
fag =mrwe tag 7@ &1 & & TEwT
179 7 ¢ o seww wwr fafafogat a0
¥ T § | fowm aen @ f5 @ @
HHET 7 ¢ TE, T IAT H R @ W qg
fadt & o 7 &7 wod gOR a0
g7 €1, [ QX4 WA FIA
21T OE | § A g€ w1 AmEr]
A= w7 awx ¥ afFm swer wer Ay
g1 & | a8 J9F a9 A 419 Yl g F
#3797 T = v ag gfawey
feaT & 98 A | OF WEHT 9
fefgae dzwamiz 7 g @t g@o agd
FTTRET H ¥ 1 WF 77 T TTAT QN
fo5e wFaT & 1 TEET AT qg T R
for ag awe o o 2 5 formr g &
g & et grer ¥ wegy § W I et
cHwz § g} g9 =fgy | AT TR
#rf a1 gw %) faew sxdr g fF @
ST gAY AT § T § ®9 T FA Feqfe-
o @ @Y, W a1 g1 Wi feam
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[ go fae wtad)
w1 oo ot S Y o= g Ay Iuwy
of & fag o& oF & e & o s
9% | A IHFT QT F TET EAT §
T IH%T OF AeHT fEarg gear & WY
WF T A TET T g v gaa feurd
qgaT § WX A o A e g
& @ dfrer & feard ggan & s swT
w5 &Y 781 & 1 e sEwy (o
gt & 1 maw waw fasmat & fag
It s wan fafaear w1 foam
YEAT & | 99 dF FEHE & ame &
ureHY 31 7 & Y qfa & fag A=
gar @ 7R 99 % 98 a0 96, U@
T ST qg WO FARGAA AL AT
g o9 a% =g foat @ s g
w feoeft & 93 7 39 o 7= F, ferfy
€ T w3, FE any W g A
W9 TF A HHET &, AT WA &,
w1 gefaat §, ST 98 3% ®7 A 7G0T
gy FIAT R, T aF FE AGT Al Far

g

Iq g@E F L F qAT ad T
ng &\ I AF AW YIF @A T 1A
& Tg gEEEE € 1 IAS ZT AT wsay
g1 o+t 2 ren } WX A=y a7 §g
&, WS F T gu o § 1 SRl et
g W AT HEE N T@T T2 A
S comw d g g 1 Afaa st aeR
o rfaaa yafas w@f & 7 79 7%
qFI F THHLU H wd 5, FA7 o FHo
Hlo A ¥ CFEwAEA " dar &
fraeT Seaid e & adt § & fa,
ffer #  *gar &, e " awfw
foar &, fFan e SaT) & WA
3, fraet afod a1 &3aTs § | TWHT
w7z T & % 3 ot ge1 fager
&are 7 2 & W1 I FoT FTGEET
¥ g 3 ¥ | T a<e W 2 At
% gu e Al @ @ A T
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faeat Tt & qg= s & o g
T gFT ¥ gy FT qTHA 77 AGT 8 |
TR A Fg A @A g W
Hg  FEI § G T 97 29 F fow
7z &4 ¢ fF gn s gofemmor
AAE AT TRaTEE § 5 O
spfergl ®1 A A AT S FeE
et aere & wTIR 97 g A &
FHET ®T GAAET WA ¢, TH ufam)
& @ faw & Gfafewa o o
foramalt 7 w= 6 & o F wrar g
afva =it & wrae o S FUENd
€ T goa TEY awdr §

g G fF mir o feat dome
H &8 Wl w7 WY § | ST T A
g7 37 ¥ agw zz WY, Wl 2z g
T A2 T 4 & {5 o § 3w A
sF &1 feala g, s 7@ g3 €,
afedi & i 4@ gE & | e At
wEE 7T AT 7 At @ ag a T o T ?
fYo Eeo ro & WEEHN A HED v 4,
BT FAT 4 72l @) €Y, gAt HEFw
FEl F gae 1w &7 fag, smfas
el 7 Faragsw 7 {g@r o @9 q
oo w30 ¥ o faelt ffeda
& s F¥ fear | v @t faaras 9
qeifgdl & I97 @ I o9 & 9w 9@
=T 4 oy e & TRTraT 7% a9
THA FIIT 1 Fro Toqo Eo F TaT AT 9T
o ariY oY I & =y w=waT £ "9 Y
F1 7w forge feadde & favw 0
TEF T2 F A1z o T agr wer AT
A@E #Y 15 A=T IHhr (4w T,
IEq g9s ft @€t &1 4 f@mm A7
[ I8 AT &1 4T | 92 9T WO ==
T W TFT Iq4 Ugas, SHET
Taare ¥ are @y feafa & ad w4
< T afeg & aw o7 a9 |y
wEdt ¥ ag qray & A4S e AR w2
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aiferat aar g, #% Iew 7S 9>
fore® qrft st e &% W1 a8 /Wt
T35 OF | T ared & FEAO ATear g
f& *nifedem aga wews & @
ITE WIOHET qF F UFA S ATAT
afgd |

g & ifsmm ¥ arr ¥ 3@ e
WA § | T AT qga @7 E3m A
3 & | gaar ¥ s ou 79 A e ar
fag a9 awe Tt agm T @r 4 #
@t ¥ v § 7 A I faw @ @
FIATATE | TgT & grelma 1 H1 2@T ¢ |
# oot qEATFT @ FT F eI
g § | 337 Af4w 9w T v
Wi g ddz fearg F9qw & g
&g w5ar g v wre e a1, e wda
¥ ot 327 21 29w 7w &y o ar
oo FIfE & ot §FRAy &, F av
IHIT 15 @ad &, afew o fema &,
o7 WY &, A AT AL & qaAT
q AGIAAT F A9 T T E | WFHT @A
T FHIfvUz &, 59 AR FT WG ITF
gl 99 3 7 A5 AT 97 5T qH,
feam T sare 74 s7m 0 7 &
gt W7 F7 9IEATT £ TT F qEEAT
& s g &, fea = w7 w9
A F A g @ & 39 51 A A fgmra
¥ F 7 §7 349 woAl TE9AT F g
FEImE@FsmaFar ga T s
9 1 717 TE & 5 o9 gq wArw Ay
LR e S B el ol
14 hrs.

. dwmat aet wrd (fagmam)
Juere wgRa, & wfe S Y s9 &
WITT & &9 & qrd 977 397E & E,
9TH1 7 g% g sfeezTe i A T Al
AT ZH IFATE A i aw fradt wEy
wHF g T | § 3w Y 37 47 43 GW
§& 1 % 3 fufee agien Y aawma fs
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SR g gAY B W e a9
fea 1w & oy At § s mfas
YT AEIAT & T BT WG | g9 I I Y
G & arar gy 1 & @i g g
fFsmsmarsm s i or oas
& fEawr wmar | #fsa w1¢ awee 99
®T Faam™ ¥ fad Fn7 7 91 | woww
Tz ¢ f& Y o gw 78 T gar
g AT aeraT f g o | ot oo
it & S/ & qiw 1A S9! g1 T, wlEa
<9 9 & famar may g 78 a@enar |
- AT ZHIL WA 19 6T 4T 784X
fog atodr @ w2 7 1 o= S 79
w1 faega wdr av 1 o= A
o T frar 1 wa & fawr ¥ ag
T g & wia F7 75, 9 5 @t ox
@ & ok fom #1 qear A 3, aw
SRt #1 for &1 Fear wiaF &, agem
et g fa gane foeer # ¥or 78 &0
§ @ ®HwITT 2, avdwv &, aW
TS 8 | 57 W @gs al &1 i aqai
& 17 7 oF7 Fegl /A A9 i g
THEIT FT &qol &7 419 ST & @19 |
g tar & weggw 4T § | ¥ N1 0w
fawre £ 1 & medt £ fa 91 gg & st
g 58 &1 gmi< fafes wiga g7 @
# ooy aed & FEdT g 717 59 # fat
F1 @w A g fey | AT T A
% 78 & fa 50 aFt & Fo Rl 9
F fgzn so@m

# gy fawm &1 amif 2w [ §
f 7 #1 g w16 o 4T ¥ WA F
we (e 74 ¢ | g wHew A and ¢ i
fags @i & 39 @19 gif SmAT FAIG
HMAT 98 @ & o fq@er & qer 4T
o 9 @ 2 39 fgma ®@ oW &
{{ FUT Go FT WATH FETH HAEAT
qE, 36§ SATET WEEE 4T A WIT
a1 & waAT & | gi@g @9 Ao I,
Afea ggi 97 frer qegT W g7 &
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[sfroveft et )
AT §, THE WY FEL A WS & 0 4G
g9 &1 #raar g wfed fa oy 9 aw
T | AT WBA) &7 TET 97 I3 FT
@ %17 4 miom ¥ @raAr aifgd fE
g9 g fFadt 373 77w & nfuseas
TSR IF T9 FFEFAITARE,
I F FE T saEm FR OTH FOAT
IR AfFI AR IR EITF NI
Y g9 wT AF0 WIT @ g LA A
AFAAT FE FLT 7 AT F AFTEAT
AT F7 qHT AT A4, qE 71 AT AR,
e gETE TET A1 AT §, 91 e
&, o wrfg wifg W g% 8, s« A1 @w
01 ¥ fog wma |1 7 =, =gy
L 59 foaamr § €1 e &, o e
TRz, TF AT WOy A £, K
F &8 &1 1 AAAT 3. f6 wETe gA
faqrr ® 7 varTz aE ¥ oare
feudy L=ty &, AT weev §5207 &
Aty FFE Mg & g7 foar &
yve MmFAT Fi7 F 1 3ATT T8 B AN
| g AT # 7z mam weAr  fe s W
FT8! fAmar TzAr g 2, AT FIAT R,
g 97 3F £ 1 IF AT R AFAG W
AT AT A ¢ TAT Ko WHAT AT E
ag 38 A7 F WAl § f7a w1 ¥w
FgT a1 #aa1 g, forw F1 wews w0
At T = A AT B, fev oI
q1q Y 757 AT F9 FA g, ABIA
FHFQ fer sa F AR, @AW S
w5 7 g1 & 1 atwa e & wazfoe
q AT TE AT AT A T ATAAT AT
FT 7E 71 I 2@ w7 AT faa ¥ ad
AT | @ZA 3 AT AT AVA AT ZEA a#
famar, = AT zrse A4 faaar, =t
A% AN 4 HEZ & A0 F 39 00«
qeF X €8 A4 FIA & | FT W AW
A agt 97 A @ AT A1 AT wW &%
am?gazan A af s
& yr gy, iy wiy € F A @A A
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adf W K F 9w oA R S
& 9T OF HHT 3929 & R f |
ﬁmﬂmﬂw'&ma«m‘rgﬁ: fo0
T TR B e g & o
AT A AT D E ) 2w A O o
fs fegem & sferem % fod
T g I AWy Ot f qw aw
73 fodt awg § v W ez am
T | I NG AAEE A TET 9
faar 1 37 ¥ w19 g o a3 &
WH 79 g 3T TCHHE £ T UF UF
AFELY FN A A7 T AWAT TEA
U FEIR F AR U0 0T F AFLCA B
OUAT R & FT F9AT Wiy AfE g
FH & o agdFre A faer a8 1
=9 AR FTaT 7 & 0 ay 3 @
I 7 #7 WIT T EW B FA FAAAT
oo ¥ femiaz ¥ wave far w02
T FTENE | Tg W AT AT R0
EW AN AT A3 B At WA 2 A
FIUT 599 T 79 & WT A7 FT a8
AR # W oA 97 2 fr Y am
A T AT A & | 19 RAFT AT §)
W7 gT B Fg1 A9 F19 74 & 644
Arasgiréfa gmrsmafig o
#t qufaare g1 & w9 o= #r yAfam gy
& fodAT &1 FAFTA FT T g31 97 487
71§ | & A w2 5 a9 /0T TEAT
FA § | 99 F 9 FIHT AZ 9T FH 67
# "M AW § 43 9 g7 A7 |d
ary wm & fgar & af o a9t ) F 0w
g A 7= g &1 frqial w7 o34 &
Fifa 7 @ g 1 & 2o frg & 7 fre
wrfaa &7 @ g f& £ @t & fd
r wrifde =& w€ | AfsT 7w
fearm anay r snar & 1 & Al w3AY §
o g@magsiafiasfiz 1 a9 &
fafaezx aga frae § e w1 @
ifszy fafvees fom 77 & | 39 &
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AT WY & faaar ofgd faq few
ot & 55 fx vs oF Hh A A=
T §T, I T FT UF €< ¥ A0
afgd | T TRR RrE § | fad o
o Ugt 77 #T 110 F5 ITHT ATET
WFT TZA A FIW I wEG & | g
agr ot oF wmifees § o f 2w d
43 FTF TE FCNART & 1 T@
#57 & 3 1 q9AE GAT & 1 7Y
oF AFTT wTHT 7 {F g ¥ Oea
93 AT #0 SE A &g oA mw
Sfaeae w19 727 2 1 T99 9 qH 4R
€T & 1 & A A AR AT FAT AT
qr | & $&t T2 371 T TR IR I
R § 1 W A7 AN AT FAR
T T A A 9 fazaman #1E ae
ar & 39 zFu M wifs ag T AH
/T AT | F WE F AT F F FE0WA
wre & o adY egfa g afed | e
WY FT FH FA FT {6 TG AT
T &z # ad, ¥ ww #t faew
T, g faew, f& g &
FMF | WY FAT I FT AIH KT & AGH
¥ A §F AT AT F O A/ AAT |

T W T8t I TfaweAT WA Y
AT 9ga § 1 efuwewT &1 wEw
et % o # 2aar 8, Afw w7 R
@ IAT FT FH F@T &, FEEH &7
Hqew zfre &1 1 Far & o A
g ST FT GEFET A ¥ quAt a7
g & fram Tm ® ot 3 ST
a3TaT FIT 7 qg WA qa T qHET W
v ¥ s 1 & off gforaa & fad
qift #Y g 1 B A et A
fag mdY 7 dzan & 1 AL 917 (%o Fo
#1 fa=t wmar | wT & A7 8 39 #3
A ag Jram i & a7 @A g ) gw
AT "a a9 A9 F A @AY ifed
WY &7 aCET 31 g wifgd | St
e N aE, §erE A g
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3F ¥ Y, TAAUHE A ¥AAUHT &3
o ®EAT AT RN IR,
™ IE T BAT AT AGHEH| BT FH
gt wfed | 7 aF ww nfwee
gf% @ 7w AT agl g awAr

a7 & ma A & A @
T | AT A ¢ F Fgd & 5 gAY
famrm 1z &7 mvr o vgr 2 Afea g
g # fx A v 77 &7 &, frena
& A Wl BaE T 971 W A7 A
T 8 AME ' HAWT 330
I fmgT e oS &1 § 7 0 G4 7 oo
frmm F= £ AT #Y 79 g A
¥ gEAm A @ W & faw w
L w4 AT F Zral AR A R
frka & fem %o, \lv 9w worge &1
uF gy frar 1 ¥ FuA (] faet oF
wWe & fas1 @7 9 @9 g A7
g & A AT | 9% T A 7 A
AT AT AT A R F faEy oA
T 9FTT g9 $E A& A= 97 Al
qUTEA FT HEAQ A4 7@ | Y AGY
wTd Fa ¥ fag ot w7 g
FTT T & AT | /T QAT AETH
T AT & 1 Afe S ey arore ¥
Fur mav at wrE wrREAr A fas o
A Fg 9 gYar § A AT Ay g
¥ A dw ¢ faet oE soq @ faer
"W AN B ET0 & oA fEet
forerar & | 9T ZHET AT ATAAT & | AW
W7 wg 43 £, 397 A 797 01 4o
fTdE a1 &, 2739 FTA §, T
AR ¢, A W FTT & 1 F Al 47 §
frgu w4z % J97 7§ W=kET 3041
anfge f4 a7 Aqgast &1 faq 37w
Arg 4T/ FLAT ATRET |

IO AN &1 FHA GIAT F, SHAT
qaafa= et fes wfge afea
QY 757 fReaT W BET 9 AT 2
AT i W gfoimT A &N g | vW
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¢ [y vy ag),
waw & fag o arfgg 99 qq@ ad
fastar frag wuad 7o g 9t @
R Framt &t g5 §ar ¥

w9 AT a°md &, 99%1 gafady 3y
g, ST FATT W IHT IART TATA
& FIfOT 7@, T & qafad & &
&M FT qg w&faer wrowt waEy A
fararal #1 & wrfgw | AOHT SiE ]
T GATAT ALY | TAT FT g wE
¥ AT WTAT ], WA F IS H1FH A
forer aran FifF wTT TAfEE) IFT IFHT
FeT arel F forg s A & | e Al
1 ardY gfaard & wes & srwan £,
Fdre &, 8fF wa) # 9w g 1 me
et ¥ Hg 74 8, I HIAT I AL F7
g gafay 3% fag 3z a8 fear
ST |

JUTeTR WEYEW: WA WIGH! WIAT
ATYO THTE FEAT AU

s s & O9s qiF 39
72 feurziiz € 1 39 feaedz F W 1
g3 F1 AL I@AT SIEY | WA IZ
qATE

Frzuar fer A wh g1 3@ o<
T faeett & &9 7@ €, v €
qgr qga WEWE & | 9T aTH HIIR
&1 AATATTET | T W A AE et
F a7 argdl B = IS § FIw TEA A
wafedt faeeh &, w3 fawan & oY
foear &, WX I {@ AEE &
At e ar & 1 W wEd ¥ e
TreF g § @Y a8 weard # e
ST § WX ITFT hEAT AT )
gafag e gl 1 qE) It §
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INER WIAW : G AT _GATR
w3 |

st ot an & aga & e
g\ 9f o 9T oY ey w1 @ T Y
faar 1 & @ e w1 e e
g1 % &Y gamT & | wraw qar A6
mE AEm R dw gAE § R
qIORT AR qEFAT F1 OF @0 faer
FT A(E] FT FTH FIAT ALY A T
g wrfegy & wiw amet &1 oA
TETy ¥ fradt sfeae o fre
2, W g faamt & sar shewa freran
& 1 i & grafan # o+ gaear & 1w
T gt 1 grsfar gwen w1 g™
& fag goo F17 Tm @w fwar &
sfFr aEi Frqr 3 &1 A Fe g (o
T UF HEHA  SUTGT & AT AET
¥ @y el @1 faer =few
H o fea &7 wifoa 6T
S A

Shri Liladhar Kotoki (Nowgong):
Sir, 1 rise to support the demands of
the Ministry of Food and Agriculture.
A very heavy task has fallen gn this
Ministry, more especially after the
emergency has come to our country.
It hag been declareg that in modern
world defence and development have
to go together. Development has two
facets; one is industry and the other
is agriculture. In faet, agriculture is
more basic because that has to sup-
port the industry also.

But what is the position of agricul-
ture today? Certain targets were laid
down in the third Five Year Plan, If
we take some of the items, it is very
doubtful whether we will be able
to achieve the targets by the end of
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the third Plan, leave alone increasing
the targets under the emergent needs
that have arisen. In the third Plan,
the target of foodgrains is 100 million
tons. But the performance has been
on the down-grade. In 1960-61, the
tota] production of foodgrains  was
79'7 million tons. Last year, in 1961~
62, it has gone down by 1‘4 million
tons. Therefore, it is a very serious
matter to which this House and the
Ministry particularly should give ats
tention.

1 am glad the National Development
Counci] recently laig high priority on
agricultural programmes and the Mi-
nistry has stated in the report that
they have formulated some program-
mes and circulated them to the States.
The difficulty lies tiere, You will re-
member that it was stated that so far
as the agricultural base is concerned,
it should be fulfilled in th- first Five
Year Plan. That was not done. It
was reemphasised in the second Plan
and in the third Plan also the same
thing has happened. What are the
reasons? There are many reasons, but
the meain reason is, a; many hon.
Members have stated already, there is
absolute lack of coordination between
the various agencies that contribute
to the production of agricultural com-
modities. This is a serious thing which
should be looked into immediateiy
and set right. There are several
agencies like irrigation, cooperation,
supply of necessary implements, mar-
keting, credit, etc. Many hon. Mem-
bers have already referred to it and I
will not take much tmme of the House
_in repeating it. 1 wil] insist that it is
no good shifting the burden to this
or that agency. It is the Agriculture
Ministry which must own responsibi-
lity and gear up the other agencies
which contribute to the production ot
agricultura]l commodities. Somebody
must take the responsibility,

1t is stated in the third Plan it was
mentioned in the previous Plans also—
that there should be village produc-
tion plans. So far as my experience
goes, there are very Ifew villages
which have formulated these plans,
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leave alone implementing them. Here
again, I would request the Ministry
to insist—whatever agencies they are
at the village level; in thig case I think
it is the village panchayats—that the
village panchayats gnd the gervice co=
operatives together must drad up their
village production plans. In that, the
Ministry, through their advisers and
expert officers, should advise them and
guide them. Unless you prepare the
plans at the village level field-wise,
how can you know what are the draw-
backs there and what the difficulties
are of the farmers at a particular
field? Without knowing that  how
can you give them the necessary help
and fillip?

Then, a very important question has
been raised, and that is about the
guarantee of a fair minimum price to
the farmers in respect of every major
crop. I am glad, in the case of wheal
and cotton that has beep done, In the
case of rice also this minimum price
has beepn linked with the procurement
price. Here also it has {o be seen
whether the farmer actually gets the’®
minimum price. My experience, here
again, is not very encouraging. Some-
timeg the prices are announced a little
ton late. Take the instance of jute
The minimum price at Calcutta was
fixeq at Rs. 30 per maund for Assam
bottcm. But, as many hon. Members
have already referreg to it, the price
was fixed at such a time when all the
jute hag gone out of the hands of
the farmers in most of the cases
Therefore, care should be taken to gee
that this does not happen. In this con.
nection, my suggestion would be that
the prices should be announced for a
period of two or three years. So far
as the Third Plan is concerned, we
have three years more, ] do not know
what is the difficulty in announcing the
minimum prices in respect of major
crops for the coming three years
Again, in the matter of fixation of
prices, one thing has to be looked into
and that is the incidence of the
various taxes imposed by the Centre,
the States and the panchayats, whichk
affect the farmers and ultimately the
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[Shri Liladhar Kotoki]
cost of production. While fixing the

prices this aspect should also be borne
in mind.

Having said this, 1 will draw the
attention of the Ministry to some
special problems pertaining to the
north-east zone of India, particularly
Assam, bocause most of the agricui-
tural crous are produced in the plain
districts f that zone. Aiso, as it is
known to the House, that zone is the
mamediate war zone, and the greatest
d:fficulty of that zone is the transport
bottle-neck. Last time, it happened,
we sufered from transport difficulties
and the price of jute went down very
abnormally. Therefore, when we are
developinz for defence, we have 1o
keep this in mind. In that case, it
is inevitable that more and more steps
should be taken to make that zone as
sclf-sufficient ag possible. Today, ex-
copt rice, most of the commodities
kave tg be brought from outside the
State, and that consumes a good part
of the meagre transport that we have.
It is possible to grow ail these things
in the State. [ wonder why the steps
which are feasgible are not taken to
develop agriculturt: there.

Here, I wili try to suggest a few
things for the consideration of the
Ministry. We have plenty of rain, and
it is so abundant at times that it
brings misery to the people. In the
last ten years the annua) average loss
of crops and other properties works
out to Rs. 45 crores, whereag the
annual average of the increase in
agriculture is only Rs 15 crores.
Therefore, it is in the reverse order
ang that ha; adversely affected the
vwconomy of the State. Where there
is in the last ten years 36 per cent in-
crease from the agricultural sector for
idhe country as a whole, the corres-
ponding increase in Assam is omly
135 per cent. Then again, it has told
apon the per capita income of the
State. Whereas there is a gradwval in-
crease of the all-India average, there
is a downward trend in the per capita
income of the State. From al] these
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considerations, it js highly important
that adoguate steps ghould be takenm
so thai the agriculture of the State
can be rescued from the onslaught of
floods, draught and other drawbacks.

Here my suggestion 1s that flood
control and irrigation should be taken
togethet and brought under the Mi-
nistry. There is no major irrigation
projuct here. Leaving aside that, even
the very few medium and minor irri-

'Eation projects so far executed here

are dependent upon monscons, What
I would suggest is that attention

‘should be given to see whether irriga-

tion facilities could not be extended to
the farmers for raising crops during
the winter and spring months. If that
is done, then the losses caused to crops
during floods could be compensated
to a large extent. Therefore, it should
be seen whether the farmers could
be helped with irrigation to cultivate
Boro and Ahu varieties of paddy which
are cultivated in winter and spring
respectively.

Then, another very distressing factor
of our agriculture jg the poor quality
of livestock. They are diminutive in
form. So far as draught cattle are
concerned, they cannot pull the im-
proved ploughs or heavy carts. So far
as milch cows are concerned, their
yield is very poor. There are various
reasons, the main being malnutrition
It is possible to improve the breeg if
steps are taken. Some steps have no
doubt been taken, but they are mnot
enough.

Then [ take the question of fisheries.
We have plenty of fisheries, both
rivers and beels, But most of the
beels have deteriorated to such  an
extent that they no longer produce any
fish. It these beels are reclaimed we
will be able to produce a large quan-
tity of fish not only for the State but
also for our defence personnel and,
may be, we may be able to export
also.

Then there is the question of fruits.
We grow plenty of pineapples and
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eranges and m the hills we have large
quantities of mangoes. But, for lack
of facilities for preservation of these
fruits most of them go waste; they
cannot be marketed outside ang there-
fore there is a colossal loss. I would
suggest therefore, that measures for
preservation of fruits should be ac-
celerated. There are one or two fac-
tories already established for the
purpose, but T think nore and more
of such factories should be establish-
ed there.

The last point that [ would like to
refer to iz about the production of
poultry and also goats ang sheep.
Some steps have been taken, but it is
possible to further increase the pro-
duction of these things. It we do that,
then we will bz able to supply to the
Defence personnel. Instead of taking
them from putside, again taking a
large part of our transport, it will be
very usefu; for them, and it will also
give added income to our farmers,

That applies in the case of vege-
tables also. Ip the case of vegetables
last time it so happened that the peo-
ple produced them in such large quan-
tities that they did not have any
market and the Ministry had to come
to the rescue of the farmers. But here
again, if steps are taken for preserva-
tion of vegetables by preparing pick-
ies etc., they can be well preserved
and the waste may be avoided.

With thig submission ] support the
Drmands of the Ministry.

s UNE AT weTERE WRIEE,
AT FEC & ™ J9T FHY 7=
TR W & WA F AT T g9
5 794 gra ¥ A9 s 7 St 9w
FT qUaT , fFey 98 oF w2 g9 &,
FHUT qrEafa®ar § & Ao ft W
&Y 1 e A, FE W
Ay e, o, Eeeranfa F o
a1z, &7 99-adi T & oA
T q=adim A & waw & ast
N mfa & ax A, q@ ¥ g,
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frtfae od et fawm ¥ 3fie
¥ ag i feafa s a2,
rgor avarEaTst & qor & 1 =Y SR
& dw ® wg feafa aeqw s 2,
AT a7l #1017 g G369 2 1 7
o fafaare aeg & f& €0 gro &1
ey fad dfaw a8 | 7 A )
3fee yrd aWT-aar & qor aft
TA= 9T} | AT AT I framr
o &7 dd srafaa dt qo 9w
T T " AR A e g,
arqur &fa afes & g2 g >t ez
¥ g § T 3 99 @ o
THET FTI7 4 & o arganT & O+
wm&wattrqﬁm%ﬂz’fﬁﬂﬂﬁ%
feg AT &Y W @ 1 T | A
g # am ¢ 5 oy # T fawe
gET w1 gW AT wTERE ¥ W
wqTE A1 faarerdr A qusd &

it 378 for 95 gET wEwe
g fored o g ? adwm wofa &
nfe ¥ Argdt gaedt & o= aF Y
I& | A% A AT A ATESAT AT
% fagré wmr Wiz A5 qr & dfaa
@ ) owh A R wmn, e

I?Q, 3o FUT ATATH ATIT A=A T

¥ qfaa & | = g% s a=w =1
Irg &, 95 quaaT 91 § 7

Fer omar & % ofew aga ang-
ar-fardt & | g ® ag WA
qar dars  feafq @A Y
E i L B CUNE SR
et s W A & g
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[=Y oz =)
T T 7 TA IO} N wrawear g%

& 2, T 0% e ¥ wiagdE
R s N ge@

g FEA gY I ¥ 737 3@ g
¢ 5 saeafz # e s ofaan
qahd fag g€ § | 9T FY quAy
TEEAN TR TR A ERNEe
Sioaac il it e IR ST R )
oiigs wHIAT F ‘s Iy’ o
¥ s Fy T § g & -
Uty 9, 9=TH1 & g9 91 § v I
# 3.y wfaas #¥ gfg g€ & A
YT F g a9 § FH-IqTET IO
& wfas <, oo fF o9 ag F a1
TREL—%R ¥ HA F1 TG 055 AT
=9 gur, WAt 18%e—%¢ H aG wiv
arE ZT a1 1" ¥ qE 77§ w7 qRd
¥ gg e 730 fmar arawarar
5 LR H ke A AN H
sl dafgadigs e, w1
IR 2% G T FH GT AT | Hear
IS F1 TGN TN F G 747 3Q
FAA F( THA T IFT FTFHA F39 01
T4 O TOTT T FT A g1 7 AT
LEYR ¥ W I Y Ife { 1@ AW
aT7 AT ¥ SO A7 47 fF qeuy
¥ | &7 AT a% F @@ am |

# qg s =gar § 7w oag few
FAT W AT AT Y |

GF 9 & oF fqiew o &
SET AT B F@dT §E Esw F
W T & fag T AT aw 1 Re
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_ﬁﬁwawwmaﬁmn
QO e teo @A @ TR 1 &
sfaaa 1 wfg & sy I agr X
AW aritysw MgfascanIg,
WA FT GHEGT T GHAE L AHS §,
[ F 9T F A F Aw-fi v
R § 1 g e TR F wTER
Y 3.y wfawa Y afy ¥ 29 76t %
IR TF T 79 TG WIwE g T @
o< @1 7€ ¢ 1 frg¥ 2@ aut ¥ ufew
9 ST § 919 FT TOE A 3. o WiAwT
T AT TH ¢ . 4¥ gfaEd #T R
arfe® e g gE R | STRA-Ifa
# fag gama wfas wama wfa ¢Fe 999
% gfz &1 far & g =nfgm | g7
FTor 77 & fF 7% a9 SF § 9 97
&7 wfa difwa & wwr 3§ afa
oz W T AfeE I § gfE
gora ¢ 1 fager 3w a9t 4 gf afg &
@ grar fAara g @@ "9
frams g 1 A Qg A g %
wfa qFe It gfg 1 FwHd qEw
ada faeqn & | 3% feasal &1 w94
AMEFEAY

A F GO 19§ §Fg (93
T wiwd ¥ @7 A wfmn
qqq F 9q7 A w1 ¢w g Frowd
AT E :

“Official statisticsa seem to be
under-estimates by something
between roughly 20-25 per cent”™
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Vg awg wiwsi & s #v & I
& wE T 1 T AiwST ¥ qoqar ¥
fasz wr T WM FT g HW
AA—F AR FT FIE FTCOT AGf— av
Jearea-Ifg & |t 7TEr T aEy
EEF & 1T 7@ AT & | g7 G A
qIT A1 MR &1 oF gegr g
LA 1 TH FTFTAG  F 8% A
@l AW AT AT Z7 @reATH W
WITT AT, T 1850 F You& FAN
|/ & WATY ATAT FTE AT A
wfgs 7T § W faew &7 99w o
TIT FEAGAAFT £ | U F 23.¥
it gfa safe Ffafew sram 9o
qr, (=g feus ¥ 48 9 #T §.¢
ot g mar, wafs  gewy F gEEw
¥ eus F @ AC A41 wfqw 7w
FT WA AT | 98 UE A aq W}
Eicl-

afas Faa &1 %7 T3 Agergd .

£ | GG, "R, HATHIER AT
aar fas-mfasi #7172 & gz fean
FT ot &1 qF FoaeT & (99
wegr FOM & ST wFEF 20 39 a0
e #Y 939 mAwEadwEw In ¥
fafrrgt <8 & 1 Pra-fadeft 4ot
q AT G F Frow Rl A G2
et @@ 21 arfew arga v afafEr-
Y 7T & FTOU GE AT F
TAT IAEE  qdTg & | AT I
g% § & | Fame §Cew, S fF SAw
qaF 9 &, F Aqa fad gax wAw
% 39 ad frami #1 fagy af $1 gaar
¥ oF FF T T&T 997 §, F4bw
IO 924 & A FrearAere 14 w3
Tod w1 wiaf@a A Sl )
T T31 FT Az @ &\ wfr fage
Faam wat # oF w47 7 Fay & 05 S
FTTL BT 97 AT F Froor A TR
Y #rag 97 9 7 fgery & Froor fagre

PHALGUNA 29, 1884 (SAKA)
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H9X qF 5 27 FATHTIH IN0A
A ATATFAT 97 T &7 IqrEA
gar g, wAT{ 39T Ay vz wE g
9z Sarst @ gz fadgagEs
@R 93w gz FAa
®ATH ISTFA, AT gg Far onar ¢ fF
oHTA AR FY I fi9 w9 6
Farar & faq g sxfraf g 1w
#rg woft off & 77 oF o fow F q@7
f fagre ava & afywac =l 7 ¢s,
1t 597 wfg w9 ¥ @ ¥ g2 @l
T @Y &, Fr ag Ifaa #wa & sl
qF § 37 W7 FT I AG 47 | HA 07
W Fa1 fF a9t e ot #r ol
Hagr wwerER g1 oedrg 'd ¥
g2 &, a1 19 &9 F @i faam
£ 1 3F F1§ warw =1 faar mwo
feT 47 a7 qam faar a1 f5 91 s
Sfea # q7 §1, 77 Swesi # fa,
wfar seFe 9z 1 'l § frwm
A | I9 gAE F1 qifed dgT F 90

" GATE FAET | AT A A ied &

oF HA7 F OF SO AT Arav A 4
foeg @it s E—Tawe aqr & d
qfeqd g A--F g fmag &
ATy & | w9 g g R A el
# a7 wead @liwy ¥ fodr
TAAT IHF AT F1 AT @ F AN
WA T sfRkamE
afe JeeHt & 9 F 79 TeE Ty
2 fad g F | agEar
FT AT ST T &1 & FaR 1w
F3 fo og% FoE-IaTEEl # awer
2 & g W | F 9@ ¥ fEae
Fem fF ag 7ot e A@ifg & T
fFam@T &1 WA a8 FL | G B
fafqampt Aifa w1 fazawor s #re
<o MEfw A o weaf ¥ fram ¥

“Tt is possible to interpret this

amazing behaviour only on the
basis that stabilisation of prices
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of agricultura] products is smide-
tracked because of certain con-
sequences flowing from it which
are not liked. A programme of
stabilisation could be undertaken
through either the entry of gov-
ermment in substantial way in
trading in agricuitural products
or a rapid ce-operativisation of the
field combined with certain over-
all operation by government, Ki-
ther of these courses will affect
seriously the strong entrenched
position of the money-lender-tra-
der elements whose combination
of the two occupation have given
them a stronghold on the Indian
rural economy. Historically, the
present capitalistic community in
India has grown primarily on
the rural money lender-trader
base. Any undermining of the
position of this base would in-
evitably spell disaster to the
trading super-structure in the
urban areas and may damage
even urban financial capitalism,
ie, affect vitally those interests
which are today politically and
economically ths most powerful
in the country”

T G TEFUET  FTEIAF G-
T TR F g e fgea &
gz ¥ mE T OF 9w Taw )

“Recent government policy in
the oco-operative fleld also sup-
ports this hypothesis. Al] recent
experiments which have been
successful to any significant extent
in transferring rural finance
marketings and processing out
of private hands to those of co-
operative organisations are ob-
vivusly suspected, and a pro-
gramme which has set this trend
in motion and made its progress
possible iz being challenged and
sabotaged.”

IZW A 1 AW F AraaE
W § UE AR W IEA S 7AT AR

F!
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“co-ordimation simplification
ar decentralisation of official
agencies are not likely to re-
ceive support in high official
circles which are again of re-
cent years, developing close con-
nections with organised business.”

I H FWA F T A JEA@ F@
T OF qagd IuAAT & o ag Fa
q1 f§ =999 @& 97 AEE g
afgerd sz s@rmfedt § T #
FHEET FIE § | TH OAYE qATH WY
gftafy, @orwe wEE T F4T
afase W  AfwFdt @ & @y
Hargy wmy F1 fosre gwEw aW
g

my fae & oW &g T wE
R Ul G i 1
AT A T & ) wEEgEs, q¢ faw
N g AT ¥ oama qfw Aawi ¥
wifawrr ofads v & 1 3w fa
aar wifewrdr wqfw ge gwwl w1
e gfg & fad S 3 & w9 &
arnfas =g A gfee & wfmmd 20
Farza fg & fad for Nt 7 & ¥x9
wret At & faark, ==, oY, W
o aar I w7 w1 Ife afmm
¥ i awg 97 A9 FC0 | AT
ﬁm%rﬁ‘(omr{ﬂ AHA WY
#9Y  Amge ot FETC A TR &
Fgr o 2 fF g A awre T &,
wa GieT e fha= @ | T ™
graTe Ft I wfaw wrEaEar 2,
F®7A g9 a1 47 & f¥ 37 |7 e A
ATt Feg da da7 fE5 G a7 | qEaw
#y =7 7 Fv fg=rd &1 qv feAmt
&1 wrtea fagr o | AT @9 g1 AT
at 72 ¥ &Y ff wrw A% 9T Q9
T faars &7 W sqOE AT AE
forer el Feamew @@ | ) fa=md
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& fag # 1€ mymeraTeT w29 5T AW |
ATTE FT A{HT F9 § F0 fagr o
F 9@ FEEET ETE

uamafas @@ 1 99T qW}OF
f&@g 93 A @1 =R v ¢
FHFE & M 7 § frg wwe 7
Arar A u fqeg ww gAEmiAE
A SERTE iRl A9@T AH |
™+ A7 o arams ¢ e asd
W I JEAT FT ARG | T ARG
®T I AT T & FAETT w7 ang-
fax FATHT @ |

Ffn e & afg & wor &
s Tl #1 wna qtag e
W oF@ a2 | T A A
ofErd & we—wy gfmma af@m
yfad & 3y sfawa af@rd & aw
o UF2 § 7 w7 2 | frd oF gfem
qfrare & fa% 7\ v THz ¥ afgF
FHIT 7

fammez mavfr  afr gty &%
AT AT AEIETE FT OAFAT A
g1 w1 fagew adf 8 | g4 ¥ wre
97 &1 g fRaat #Y wor awe gaw
A & 7 gaa 13, g, @ by
A9 Aqr waw  frard €1 sgedr &
A FF Z 1| Af®T qATHTT 7 GEEaTEL
FT AITH FAF IHOTHT F AT 9T
v aq Agf 71 o g ?
TEATEAR, NIAUH, THAT § FH T
AT AFY ¥ | FAA AREATRT F FHTAA
Fr AT A8 £

frfta fama gz % aag 4§ wieady
gt 7 AT G wRET w1 g
qmiaA R & dafer w3 v
T | H9A JEr T THAY grETEa &
g7 qfe AT, AT GET § TR
FAT 4T FE W=T FET F A7 0%
afr qfw Aar Aafex # and
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frarl ®1 ufaw qaft s aft
A # SrEifgd #3 & fAg www

Ffw 3oz ¥ 3fq a9 w1 & I
amfar g fqar w10 T4 S
afw gar 79 #1 Zrr Gsar fea
AA |

Shri B. K. Day, Contai): Mr. De-
puty Speaker, Sir, for the last few
years we have been waiching with
interest the schemes and programmes
that we have taken up for the im-
provement of our agricultural pro-
duction, Whern we look at the figures
of our production for the last three
vears, it appears that we have reach-
ed almost a =static  condition. We
find that there has been some short-
fall jn some directions also. Even
though there hag been some increase
in acreage, the yield hag not increas-
ed and the t:fal producton has
gone down, Last year's production
also does not give a better prospect
We find that the production of rice
will go down. We find that there is
an attempt made of making a
closer study of the reasons for this
state of affairs

The present emergsncy enjoins om
ug the duty of increasing our pro-
duction and taking it to a stage
where we are free from anxie'y. For
the last few vears we have been im-
parting foodgrains to the tune aof
Rs. 150 crores. including the huge
amount of freight charges that we
have been paying. In the present
condition. when we are so much m
need of foreign exchange, this state
of affairs is very alarming. We have
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been trying to take measures that
we may be self-sufficient in
food, bat all the measures that we
have been taking have not produced
results to the extent that they should.
The Package Programme, which is
the latest scheme for intensive agri-
culture, is a costly measure although
it is giving us results, I have a doubt
in my mind whether we shall be
able to take up such a costly ex-
periment in all our districts within
a very short period of time.

In my own province of West Bengal
1 find a farmer wants as much as a
credit of Rs 2,294l- out of his total
expenditure of Rs. 2,712|-. If for the
cultivation of six acres of land a far-
mer requires so0 much money and
credit also, I think, it will not be
possible to give so much aid to every
farmer who wants to go in for inten-
sive cultivation. Of course, in areas
where there is provision for irrigation
and where we can use fertilisers and
better seeds to advantage and without
any fear of any loss, we may go in
for such an elaborate programme of
intensive cultivation, but jn areas
where 2 farmer will think many times
before he can gq in for such a large
investment and he does not also have
the money for such investment, it is
not possible to increase production.

Outside the package programme
areag our programme for improving
our agriculture is being implemented
through the block development pro-
gramme that we have got in hand. It
was starteg more than ten years ago.
For al] these years we have been try-
ing to take intensive agriculiure aad
all the advanced methods to our far-
mers through our block development
programme, but the snag is that the
individua] farmer has not bzen taken
care of to the extent that he should
have been Here is a remark in this
conneciion from the Project Leader
of TADP who says:—

“The IADP is based upon the
fundamental fact that anly the jn-
dividua] cultivator can increase

food production.”™
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I have a doubt in my mind that we
have not given proper or adequate at-
tention to our individual farmers.
There are schemeos. There are methods
also, but whether the individua] far-
mer js able to take advantage of those
methods or schemes we have not taken
s0 much care to see.

In our blocks with which we have
been associated as Members of Parlia-
ment we find that we have to prepare
a village production plan; we have to
prepare plans for small irrigation,
There is also an overseer to help the
villagers with the preparation of those
plans. But in my experience of the
last several years I do not find that
those officers go to the farmers and
help them; rather, jf there be any per-
son to help those farmers prepare the
details of the plans and submit to the
BDO and other officers, they are often
neglected. Then, many faults are
found and often those schemeg are
rejected. In that way the individual
farmer does not get proper attention
and encouragement. The individual
cultivator is to be taken care of more
than anybody else, What we find is
that that is not done jn a proper way.

We find that there is a scheme for
giving fertilisers, good sreds and other
implemcnts, but during these ten
years very fow places in the block
development programme have been
thire where all ithese hive been ade-
quately providedq for and where the
individual cultivator can easily, with-
out much difficulty, take advantage of
those things. If we are able to ende-
avour in the proper way and the indi-
vidual cultivator is taken care of, I
think, the result that we are trying to
achieve will] be achieved in a much
easier way than hag hithesto been
done.

In some matters we have not taken
proper care, like, compost making.
Some years ago there was a prize for
compost making and for other things
also which the villager might very
easily have done. We are not taking
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care of the green manure; rather, we
are trying to give fertilisers to the
farmer. Fertiliser has its gwn use and
its own utility in jts proper place, but
it is inconceivable that with our in-
digenous production and import of
nearly Rs. 50 crores wcrth of fertili-
sers, we shal] be able to provide fer-
tilisers to every individua] cultivator.

# We have got only 24 stations
throughout the country where soil can
be examined. If without proper exa-
mination of the soil, we go on using
fertiliser, ammonium nitrate, to the
extent that the Japanese mecthod of
cultivation requires, there is appre-
hension—and from  practical ex-
perience we find—that soi] deterio-
rates and without cowdung and other
kinds of manures the result becomes
quite the contrary. So, we should
give more attention, as much as possi-
ble, to compost and green manure in
our v.!lage areas. If, gver ahd ahove
that, us2 of fortiliser is possible and
irrigation water is alsg assured, we
can go in for fertilisers and other
things.

Along with that we are not taking
care of the cattle, Our agriculture is
inextricably connected with the cattle
population. The cultivator has not
proper kind of bullocks, nor has he
proper kind cof cattle to give him milk
and ardequate quantity of manure If
we tal:» prop.r care of our individual
cultivators and previde them with all
things that are possible under the
presen: conditions, w= shal] be able
to have better results.

The-2 i3 not much time at my dis-
posal and so I shall touch only one
other point ang finish my speech. We
are talking so much of training—
training in agriculture, training in use
of betior imnlements and training in
better agricuitura] methods and pro-
cesses. We have been arranging for
some training, no doubt, for our vil-
lage level workers, Gram Sahayaks
and other people. But there are so

many youth clubs and so many young .

farmerg and other people who can be
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made progressive in their outlook to-
wards agriculture, We are not giving
proper training to them; we are not
arranging for propsr education for
them. Even in the higher sphera
where we require higher education
for our agricultural students, we are
not having preper arrangements.

In 'my own State of West Bengal,
therc is only one agricultural college
for a graduate course. Ir such a pre-
vince where 70 per cent of people de-
pend on agriculture, we have only this
arrangz:ment. There was another agri-
culturaj college alsp which has been
closed. Of course, the State Govern-
ment has to take care about that. But
I would say, if it is also the duty of
the Centra]l Government to arrange for
proper agricultura]l education, they
should also see why we are lacking
in such arrangements.

15 hrs.

There is another thing in the matter
of food production. I have already
made some mention about milk, In”
the matler of fisheries also, we are not
taking proper care. Recently, we find,
the production of fish has been trans-
ferred to the Food Department. That
also is in a verv bad way. We are
having vast lakes and reservoirs in
big river projects. ] can say this
much that the fish production in those
reservoirs is negligible and the hon,
Minister should see why the condition
is so miserable there.

=t Fegram fag (&) : SuTsAE
wEeT, ave & weT & T A H P
qr 6 g wAew wow afvEem ¥
FAT Y TG I T IRt
59 # ag Far T ot {7 @ fegdt w4,
=T st Awed W e Y wwfaez
I HATTY T FIEEL FL F H AATSAL
¥yt o1 @ & | TG TF IF AATET
raey &, e F " ¥ fee}-
£3 ¥t iR (e5 3-8 ¥ F ¥ Tomr
W Y ¥ Ry Fange Pl
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9N R, AT mmd T
fedt a3 M @, feg wa arg
3 o @ § 1 s ¥R 1 @,
At w7 33 frg @ & ) v s
%, 9 @, Al 7w oy fvg ar @, &
T FV A T NFT F31 AT & |
3% &, w=xiwat w1 4 gE 3, wA A
afe & 2% gt & 1 W g
TH WA & A9 9T AT o
| w93 wT @4 Fg WA 2,
w7 f& gz § g7 daAg 9x A W@
AT R, TR ANFEA N £,6s
BITL ®7q 437 & 1 94T 9gEg ¥ A
oq0d 3 17 78 ofe fawumr 3 5 § )
a2 230 §F g9 grafesra #§ goat orast ow
# A1 9@t A% A 7%, wr wifeae-
T &1 HEAT BT A IIMA | TF IFIT A
T aW, g FO T A § T AW,
aifd 3q & T FY a8, 6 ouw
I qarar wiaw g |

oa § AT FT g4 57 06 [FwraT
e g fF 37 daem Y foE @
e gAr e @ g W gwoAm
,49,3%,3%, 000 TIF FT AX ATEL F
HATHT | §H HATHT FY AT 2,5%,30,00,
cooRIFHT 8, fo¥a ¥ ¥ 3,ys,3%,
If,000 FTIF F W HFH FaA
uairer gifg 2 & g7 a3 ¥ fai
@ TE o5 & A9 & AT R
T 597 1 At HIACA ¥ AT § |
Y TF FEATIAX 7T AFEE g, 9
Fasdi Fmgam A g &
F  Fwa ¥ Ar@ o I OE,
TAafF gt WA gq 3¢ qE@ A
93T graT & WX &, Y o749 T qET §
HOTIT ATAT S | 59 %5 19,66 qE A
g fwar amar § 1 GfF gwTe @ A
AAEEAT 3. ¥y A@ A I §,
faT soft g5 @ o SRR A wH
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&1 & T T gEw g -
A1 77 ¥gar FAA FE &1 At gure

§—fF arge ¥ 9w Gy & qom vy
ar fF gn ST g 9 e
FTO FT I | A T ATAT ,L9,39,-
3,000 T IET ¥ T HAT T
a9 3 &, aY a1 9g 3w Agi g e
FEAFTA F1 afaw @ qfar 3 F
ferg g (3 FO2 98 & 919 Yo &AL
IF "R O T Ew &< s (e 2d fw
TG @H T9 F § a1 59 27 § (A
ST e 3T fEaT T W T ¥ Ay
ar 7N # feadr w4t gé 1 wgar FaSy
feie & fsr3 gama #1 & 3 i (%
o &, it 97 TmaT aff g 21
39 gAT F AMGT 97 K FZAT ATRAT
g f& 7w ¥ a7 Fg7 ¥ qafas
(% W@ A EEEEAT A T F 0
FTETY 43 FUT TAT @ 57 F qJOM
& A" T FEAEAL ATEL F AT G g
Tafay w7 o FO2 w97 3 ¥ fag
g9 ffF @@, @ FTHT po ATH BT
TEHEAL AT TFAT & | IF GEAAT
F1 FrIEQ A fagw fear s A
fer 2y g f& gErare fear Tt
2

ot ®o Aqte famiy (FIMET) : WA
w17 TrwA Ay Rfafadt g SR w0
TAATH gY, AW TE WIE FTH FHT |

it fagraa fag : 39 # fo=m 713-
AT qET A FL | THY FT geAATH F14Q-
FCFCAME | guarqg & § fw
qrir ¥ fad ot Taar faqr 9w 8, 38
aqq AE GIAT § | 4 7 WAWF F1H A¥
fod 781 91T &, FI7 TGN TH W FT
2w #Y formd @ar F1E AETAE B
ara AEY & | g FTA Tq A A5 X qav
FLEFTE |
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AL qgt & &7 &, wgd W wTE-
HT | FAETA H A @€ W 8§,
foa & faq v o € 7€ &1 3w
VST & FrAT AL A 1 W] HATET
FATAT &, 99 BT A9 g1 F &1 § AT F%
Fhyg ¥ gueay fwar aET € ) 39 9E K
FTEHT B G1% IT FL 13 G0 FUT
I FT TATH FHET A777 § | AfeT 5
T ¥ gl H g9 A9 7 FWFR
|TeT Fedlt & | FATY I A A
T T 92T g8 FX WL H, fedr A
gr w73 afral #1 g foawt &,
o foF 9 20T § FIEFTU FT @R AT
W oA AT e W
FATHT & | 7w oY a7 39 9 &, S v
&Y 72 & % a@ A & ¥ 9% mIF
Sl F1 wEr gw g e’ g,
A ot Jeaved fear sTan @, g 7
da1 @t &, gt T & fam @
ag gHag AF TEL |

# frdaw 7 e g fr @k a9
&< g3 G FUT T4 FT o TATH
VAT FTEFTY § TR & IF F1 48
T ¥ AT &z F1 gEar 77 2 aifE wfus
o 3T Y | T TG § FrEAHIL A
¥ w770 @2 A TRAE Q@ § AR
gedz WG CHITAT 70 F a1 § il
F@ETL 9 & 919 a9 FE g |
W L 0 AATH &1 F7 FL W/
TET  FATST &I HT FL FTGHTG B
2 o) g9 ¥ agd AT O W FrEETd
# aga I §90 gR

s a wgr g 5 o0 & T AT M@
frarifea ot & 1 frwifza @ =nfe,
arfed FTEaFTC HOAT FEA FT gHeAq
%7 &%, 78 fag=g 77 7% (% ag feaen
@ a1, faraer wE =/ T o &1 )
foet a9g 3 1 T &, T8 THA B
3082 (Ai) LSD—8,
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g S AT § | 9 AT AT ¥ oF
U & qarfad STeawT 7 TAT AT AT )
FfHT ST A A BT T3 R 1 AT
AT 7 ot 759 § 9 wirseade v of
fir o7 a1 9t ¥ T 93 F 79 WY
89 39 B @ 0R | M AT et
T e ¥ oo vy & o ww s g,
afe fog ot a7 78 "= )
T FT AB AR AN TE FTAE G )
& St =gar g 5 avw fean
o @R G E ) agT A A F a7 ¥
TEOEM I AR AR F AR 39
T R E I wHdE ¥ W T 9
uTT ST TAT @9 T &, IF €94 WY
g4 &, gara Wt SaifEw A 8, 99wy
3F 1T T AR, W "9y 29 R
a7 § JaneT § afg e g 1w
wwH & T w93, aY e
¥z IA S EAT A | Ta7 72| @ AT
i T "l & 1 99 Fgi &7 @
wErer BT e qar s Fa |, v
FT T T F g7 Y THFT WA
g EimAdi AT s Wr g sl Wy
ST ¥ wamer e wfaw ¥ wfew
AT % FT G AT IR H 99T 8,
Tg WY FY TqT I G | =7 freieor
FT ara dr g, FHfT T F w A
&, arF aY a7ar &Y Tedt & W% Y i
gt g TAT @ | T HHST FA W Fq
faora grm o

wo A F R AR W Aw W
wr ¥ e & 0% AR @ ¥ oW
3y o fadt o | 7 AgE T AT
AN EoEmET @ wmaH
Ffade A M a7 1 g FrEETd
® A AW ATE AT AR A g
Ffea sl & o W9 A E, 98
dw =g ¥ fgamw & A € @9
R & fgama ¥ o0 & § 1 2 Wy
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grag o 39 F fod g 7§ | e
Wi FE A ad ¢ W fgFa
T FT A FHG g | A9 A A9 A
e gL THT FT W aAET AT 2,
T T RN W &= OgAC G, I
g A F, W A & fgaw ¥ R N
TWEE N THY AT B TAT AA AT
T FTE T2 FTX A TG

< 91 @& faga® =@ q1, T
% fog f& =@ ooz e &1 & A
wdzy & foederd g & @,
& qTHe I 937 Y A, 77 #7 -
oY At WY A S ) gy 7 A w6
T FTE A7 Afag A fordard
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&Y & {7 St siferr dar 30 1 iy
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g
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o9 ¥ § WOE gae AT g
f& s ga =3 w1 A R

The Deputy Minister in the Minfis-
try of Food and Agriculture (Shri
A, M. Thomas): Mr. Deputy-Speaker,
it has been my happy lot when [ in-
tervened in the debate on this Minis-
try in the last three years to report
to this hon. House a comfortable
food situation It is my goed for-
tune again in the fourth year in
succession to report that the food
situation in this country is wvery
comfortable.

Shri Eashi Ram Gupta: Produc-
tion is going down, Still comfortable?

Shri A. M. Thomas: I am coming
to production also

I am gratefull to my hon. friend,
Shri Inder J. Malhotra, for paying a
compliment to the Food Ministry om
the excellent situation we find in the
fo0d front. We have passed through
anxious times but in the last three
or four years as far as the food situ-
ation in the ocuntry is concerned, we
have not been having wery many
troublesome periods. When I inter-
vened in the debate in 1959-60, I
said there is no tension now on the
food front. The next year I stated
that the Food Ministry has been able
to inspire confidence in the publie
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with regard to the food situation. The
third year I said that the Ministry
has been able to sustain that confl-
dence,

As far as the food situation is
concerned, as the hon House is aware
the most testing time came in the
wake of the emergency, with the
pruclamation of emergency because
of the Chinese invasion, on the 26th
October 1962, and we have been able
to maintain adequate foodgrain sup-
plies and relative stability in food-
grain prices, Maintenance of ade-
quate foodgrain supplies and relative
stability in foodgrain prices is im-
portant even in normal times es-
pecially in the context of our plan-
ned development; it assumes added
significance in the context of the
present emergency. As everybody
knows, the food front is next in im-
portance only to the defence front.
I do not want the Food Ministry to
take all the credit. But it can legiti-
mately claim credit. Whenever any
emergency of this type occurs, when
wars break out, the tendency has al-
ways been for foodgrain prices to rise,
Even when ther® were wars, not in
this country but outside, even when
there was the Korean war, our food-
grain prices shot up. We should pay
our tribute to the trade and the public
at large who have responded so
magnificently to thig emergency, and
there has been an absence of any
significant upsurge in speculative ten-
dencies, and there has been conse-
quent reduction jn  the pressure on
prices.

With regard to the various activities
of both the Departments of Food as
well as of Agriculture, we have this
year tried in our administration re-
ports to be as informative as possible.
1 think hon. Members are satizfied, by
and large, with the information given
of our various activities in the re-
ports,

The main contributory factor to sta-
bility in prices iz, of course, the size
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of internal production. Many Mem-
bers referred to the question of our
imports. I was surprised to find Shri
B. K Das, coming from West Bengal,
also referring to it, saying that it is
not at all desirable to have jmports of
this size. ] wonder what would have
been the situation in West Bengal had
we not had these imports and had we
not distributeg liberally through their
11,000 fair price shops wheat and rice
according to the requirements of West
Bengal.

Shri B. E. Das: He has wrongly un-
derstood me.

Shri A. M. Thomas: The revised
target of food production—which
would of course, be dealt with in more
detail by my hon. colleagues—has been
reached in 1960-61 with a production
of 79:7 million—roughly 80 million—
tons. It has been 5 million tons more
production than ip the previous year.
I mention this fact because several
hon. Members have referred to our
agricultural production having remain-
ed rather stationary jn recent years,
Of course, in 1961-62, this progress has
not been kept up. Al]l the same, in
6pite of natura] calamities, we have
been able to maintain more or less
figure that we attained in 1960-61, For
1962-63, final estimates are not avail-
able. On the basis of preliminary
estimates, the production of rice in
MP, UP, Orissa and West Benga] this
year will be lower than that of last
year. Prospects of other kharif?
grains are good. Rabi gowings have
been under favourable conditiong and
a good crop is expected.

Hon. Members would have noted
from the figures given in the adminis-
tration report that we are making
considerable progress in wheat produc-
tion. The rice crop in the southern
States has been better. The overall
position, in spite of natural calamities
again in 1962-63; is kept up. Accord-
ing to preliminary estimates, we would
be keeping up the production level
we attained in the last two years per-
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haps because of better performance
with regard to coarse grains, that is,
khariff cereals other than rice. We
may perhaps be in a better position
with regard to the overall agicultural
production in the matter of foodgrains.
But it is too early to give any firm
figure with regard to the size of our
production for 1962-63 because final
estimates have yet to be made.

Complaints have been raised by one
or two Members with regard to the
fall in the prices of wheat. Yes, wheat
prices in this country have recorded
& significant fall since November, 1962,
During the period November 1962 to
January 1963, the index number of
wholesale prices of wheat went below
last year’s level by a considerable
margin. In February, 1963 the index
number was 89 as compared to 100
during the corresponding period of last
year. It is significant that the wheat
prices have been showing a down-
ward trend even during the off season,
perhaps in anticipation of a very good
wheat production performance. But I
read in today's papers that there is a
little, firming tendency in wheat
prices. If that js so, it is certainly a
welcome trend.

As far as the rice position is con-
cerned, prices were higher jn 1962
than in 1961 mainly in the easteran
SBtates of West Bengal, Orissa, Bihar
and Assam, but in other States like
Maharashtra, U.P,, and Madhya Pra-
desh, the prices were Jower than or
at about the same level as in the pre-
vious year. The comfortable rice posi-
tion in the latter group of States and
other States in the South has been
due to an increase in production in
1961-62 compared to 1960-61, accom-
panied by larger market arrivals.
The all-India index for rice prices in
1962 remained somewhat higher than
in 1961, In February, 1963, the in-
dex number for rice was 108 compared
to 102 during the same period in 1962,

This rise is mainly due to the fact
of higher prices mainly in the States
of Orissa and West Bengal and we
realise that a little more attention
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would perhaps be necessary in the
coming year as far as these States in
the eastern zone are concerned, so that
we would be in a position to meet all
their legitimate requirements. As far
as the South is concerned, prices are
at a very reasonable level. In fact,
the agriculturists complain that the
present price level is not even remu-
nerative. So, since jn the rest of the
country prices are at a  reasonable
level, we would be in a position to con-
centrate more attention on the eastern
States of Orissa, West Benga] and
Assam, So, hon. Memberg coming
from those States need not have any
apprehension that the price leve] in
those areas would be unduly disturbed
in the coming year.

As far ag foodgrains production is
concerned, we must bear in mind the
fact that coarse grains form a substan-
tial portion of the cereals consumed in
this country. They come to about 33
per cent of the total production of
cereals in this country.

So, if the cereals position is satis-
factory, if the availability of coarse
grains is adequate, it will have a
necessary impact on ‘the price of both
wheat and rice. For example, in the
State of Mysore, if the production of
ragi is satisfactory, the common peo-
ple would not mind if the prices of
wheat or rice rise to a certain extent,
Similarly, in Central India if the pro-
duction of jowar is satisfactory, the
common people would be quite satis-
fied. (Interruption). My hon. friend
must know better how to pronounce
jowar because he comes from a jowar-
eating area, while I come from a rice-
eating area.

Although no firm production figure
of jowar is available yet, it is expected
that production this year will be about
9 million tons against 77 million tons
last year. This increase in production
has helped us ip bringing down not
only the price of jowar to a reasonable
level, but also indirectly exercising a
salutary effect on the price of wheat
which, even during the present off-
season, is showing an easy tendency.
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Criticism has been levelle against
the volume of our imports. If we
calculate the per capita availability in
this country of foodgraing out  of
indigenous production and out of im-
ports, I find the figures are 15 oz from
indigenous production and only 0:8 oz.
from imports for the year 1962, so
that as far ag availability is concern-
ed, the imported grain forms only a
very small percentage of the total
requiremcnts of this country. Even
so0, it plays a key role in the matter
of maintenance of stability in the
foodgraing market,

15.46 hrs.

[DR. SaroJINT MammsHT in the Chair).

We should also bear in mind that
these imports are mainly under P.L.
480 from the USA under the agree-
ment signed by my senior colleague
with the President of the USA in
July, 1960. Under that we can import
16 million tons of wheat and one wmil-
lion tong of rice. Although it was
signed in July, 1960, we have up till
now imported only about 6 million
tons of wheat ang purchased about €
lakh tons of rice, so that a substantial
quantity stil] remains to be imported.
Entering into this agreement and
importing this quantity was not for
current consumption alone. We have,
as you know, a target to build up a
buffer stock of 5 million tons, We
We have not been able to build up a
buffer stock of that size, but there has
been genera] support from the House
for that object, having regard to the
vastness of this country and the fickle
nature pf the monsoon. It is very well
known that in spite of the great pro-
gress made in agriculture in India, it
is still a gamble on the monsoon. So,
to provide for all eventualities, we
want to build up such a stock.

As far ag imports under P.L. 480 are
concerned, the hon. House knows that
there is no question of incurring
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foreign exchange. Not only that We
will get crores of rupees for our
development plans also. We have to
incur foreign exchange only for 50
per cent of the freight payable {for
import non-US. flag vessels.

‘When this agreement was entered
into, we had also a liability to import
by way of commercial purchase 4
lakh tons of wheat, but that has now
been reduced to 2 lakh tons. So, we
spend our foreign exchange only for
the purpose of importing this small
quantity of 2 lakh tons of wheat, and
for importing some 14 lakh tons of rice
from Burmga and some small quantity
from UAR or some other country
from which we may perhaps be in
a position to import. So, foreign ex-
change on imports is not going to be
a large figure. It hag to be realised
that the price level has been kept
because of the impact of these im-
ports also and our storage is now dis-
tributed throughout the length and
breadth of the country so that we will
be in a position to rush aid to any
distressed area quickly.

I will now come to another subjecct
relating to the Department of Food
viz,, the sugar situation which  haa
been referred to by many hon. Mem-
bers. It is easy to be wise after the
event. Shri More devoted al] his time
to this subject and said that we were
going to have a crisis of under-pro-
duction. My hon, friend does not
realise that about a year ago, hon.
Members voiced their concern about
facing the crisis of over production.
We have alsp to realise why this ten
per cent cut was resorted to. Our
sugar production wag 19-51 lakhs tons
in 1958-59, Apart from the question of
exports which we were not thinking
about at that time, even to meet in-
terna] requirements, production had
to be increased and some incentives
were given. My senior colleague men-
tioned at that time that the idea was
also to have at least 2:5 lakh tons more
by way of reserve stocks by way of
carry-over, which would meet inter-
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nal requirements. Those incentives
were very well received by this hon.
House as we were then facing a short-
age of sugar. The next year, produc-
tion rose up to 24'82 lakh tons, an
increasze of about five lakh tons, The
year after that it rose to 30.29 lakh
tons and in 1961-62 we had necessarily
had to do something in the matter of
large production of sugar. With a
carry-over of 1.2 million tons and
production of 30 lakh tons jn 1961-62,
our internal consumption was estimat-
ed at 23 lakh tons. After estimating
the production for that year, it was
believed that there would be a carry
over of 1'6 million tons from that year.
There was a gap of Rs. 30 crores in
the matter of finance, so much so, the
Ministry had to use its good offices
with the State Bank and other banks
to advance more and more to  the
sugar industry, not gnly for the pro-
tection of the industry as would be
the interpretation put by certain hon.
Members. But without the necessary
finances and without disposing of
sugar, how would the cane-grower be
paid? A very serious situation arose
and the cane price arrears worked gut
to more than Rs. 10 crores in July
1961. Storage facility also fell short.
There was almost a certainty of deteri-
oration of stocks to the tune of
4-5 lakh tons, involving substantial
loss, So that, unless the production
was reitricted—the prospects of ex-
ports were very dim at that time and
the intiernational prices weare very
low—there would have been further
stagnation. It was then a question of
incurring very heavy losses to  the
extent of even more than Rs. 5 crores.
As 1 said before, Madam, it is always
possible to be wise after the event.
Then, we could never anticipate that
the internationa]l prices would shoot
up like anything; as disclosed from
the London market, they have practi-
cally doubled in the last one year.
We could not have expected such a
contingency at that time wh-n there
was the regulation of produrtion. Our
jdea was to restrict production to the
extent of 2887 lakh tons as against
30 1akh tons in the previous year. Be-
cause of poor yield and several other
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circumstances, the actua] productiom
came only to 27:14 lakh tons. But I
may assure the Housge that this reduc-
ed production hag not been because of
this regulation at all, of this ten per
cent reduction. Because in each and
every case where any permission to
crush additional cane wag sought for,
it was liberally given. When that Bill
was discussed here, an assurance was
given that not a single cane would
be allowed to go dry in the fields and
that promise was kept up. I admit
that for the next year it might have
hag some effect—I mean the regula-
tion. But I may say that it was not
because of that alone that we are going
to face the shortage of production this
year. I do not know how the assess-
ment made by Shri More would be
helping the general public. It is still
not possible to give any firm estimate
of production, According to my in-
formation, the Sugar industry
itself has changed its estimates as
many as five times in the course of
the year. The production up to date
exceeds 18 lakh tons. Half the num-
ber of factories are still working and
the supplementary season is still to
come. The geason's production may
certainly be higher than the estimate
of the uItra—pessimist’s of the industry.
As I said, T am not in a position to
give any firm figure of production buf
at the same time I would say that
we should not go by the figures of
production-estimate that is now being
given by the jndustry. Whatever it
be, having regard to the carry-over
of the stocks and the year’s estimated
production, we will certainly be in a
position to meet our internal require-
ments as alsp fulfil pur export com-
mitments.

Shri Bibhuti Mishra gaid that he
would be celebrating the day when in
1963-64 we produce 33 lakh tons, as
has been stated by my senior colleague
in this morning’s informal consultative
committee. He must be prepared to
celebrate that day evenp now because
when we bargained for 25 lakh tons
of increase in the first year, we gof
more than 5 lakh tons and jn the nex#
year we got another six lakh tons
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more. Shri Bibhuti Mishra neeq not
be apprehensive about this....(Inter-
ruptions).

Shri Bibhu'i Mishra: 1 know it is
oot going to be a fact......

Shri A. M. Thomas: Shri More has
stated that as far as sugar export was
<concerned, it was an unscrutinised
business. I think he is not adeqguately
informed of the postion. In fact, it
iz certainly a ‘scrutinised’ business, be-
cause we have tp pay the hard cash
of the tax-payer to subsidise exports;
the Government would certainly have
to be satisfied about the prices and
that no agency takes any undue ad-
vantage of these exports. The Indian
Sugar Mills Association is an organisa-
tion of the sugar industry. Exports
ere canalised through this grganisation
under the Sugar (Export Promotion)
Act of 1958, The export quotas are
given to the factories pro-rata to the
production. The Indian Sugar Mills
Association collects the sugar and ex=
ports it. The factories al] over the
country receive a pool price which
includes export realisationg plus the
subsidy given the Government
mimus the expenses incurred on export
such as railway freights, porterage, ex-
penses of stevedoring, etc.

16 hrs.

It may alsp be realised that exports
of sugar have begun to expand from
last year. The State Trading Copora-
tion of India is being progressively as-
sociated with export work. We have
even made commitments; we have en=
tered into long-term agreements with
regard to the export, and the price
that we would be realising is linked
with the London  daily price, So,
there is no possibility of any avoidable
loss a; far as the exchequer is con-
<cerned, or any scope for any undue
advantage as far as the industry is
concerned.

When 1 said that as far as the pro-
duction targets in the year 1963-64 is
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concerned we could legitimately hope
to reach the target, I had also in mind
the schemes which the Ministry has
now in view for implementation as
far as the development of sugarcane
is concerned. The target, fixed in the
third Plan, of sugarcane production is
100 million tons out of an acreage of
five million acres. The production in
the year 1961-62 was 960 lakh tons
8o that there need not be any anxiety
at all that the targets would not be
reached, that is, about 100 million tons.
We really want to exceed the target
to achieve higher production per
acre. Sugarcane development sche-
mes are to be adopted throughout the
country. But our strategy now, as far
as increased agricultural production is
concerned, is to single out gr take cer-
tain areas in which there iz scope for
intensive development. The example
of Maharashtra was mentioned by Shri
S. S. More and others, 0Of course,
Maharashtra has achieved a very
proud record, perhaps as far as some
farms are concerned, and that is &
record which would compare favour-
ably with the world records of produc-
tion. From a farm which is being
managed by our Parliamentary Secre-
tary, Shri Shinde, I got the report
when I visited that farm that there is
a production of 80 to 85 tons per acre
of sugarcane and that is a 12-month
crop. That is a record gbout which
any cultivator or any agriculturist can
fee]l proud, The average in Maharash-
tra is 40 to 45 tons, while the all-India
average is only 16 tons now.

Shri Kashi Ram Gupta: There is one
crop only in two years.

Shri A. M. Thomas: ] gaid it is a
one-year crop, It is not possible to
compare the conditions in Maharashtra
with the conditions in Uttar Pradesh.
So, we want to adopt developmental
measures in areas, especially in  the
States of Uttar Pradesh, Bihar and
Punjab which are in a way a drag
on the sugar industry. But, at the
same time, we cannot afford to ignore
that, because, still, 50 to 55 per cent
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of the entire production ig from the
State of Uttar Pradesh. So, these
Sfates, as far as the sugar industry is
concerned, occupy a prominent place
and we have necessarily to increase
the yields; and what are the steps that
we have in  view? Although it is
desirable to undertake developmental
measures in all the sugarcane areas,
we want to achieve impressive results
by selecting certain areas in North
India where cane-yields have been
very low. It is proposeg that a co-
ordinated pilot project on the model
of the package programmes should
be launched in certain sclected dis-
tricts of Uttar Pradesh, Bihar and
Punjab to show to the farmers how
the per-acre yield of sugarcane could
be stepped up. We propose to have
six pilot projects in these three States.
In addition tp the existing sugarcane
development schemes in various States,
and the proposed pilot projects in
these three States on the lines of the
package programmes, another scheme
of intensive cultivation of sugarcane
around the factory areas of Uttar
Pradesh has been drawn up by the
State Govermment. In this scheme it
is proposed to concentrate intensive
cane development activities in a block
of 4,000 acres of cane on an average
around each sugar factory. This
scheme would cost about Rs. 1 crore
annually and would be eligible for
central subsidy of 33 1|3 per cent, the
balance being met by the State Gov-
ernment and the beneficiaries equally,
The hon. House would agree that this
is a step in the right direction. The
State Governments of Bihar, and
Punjab have also been asked to formu-
late schemes on the lines of the Uttar
Pradesh scheme and they have also
been asked to set up seed nurseries
and ensure adequate improved seeds
to be supplied.

We are quite alive tp thHe situation
and we are taking al] steps that are
necessary for increasing the produe-
tion of sugarcane and thereby  the
production of sugar also.

With regard to sugar prices about
which some hon, Memberg have made
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observations, we have to realise that
that entire cost structire was gone
into by the Tariff Commission more
than once: twice or thrice.
70 per cent of the cost is
the price that we will have to pay
on account of the ugarcane. Yoa
will have to take into account these
factors when you look at tht presend
level of prices, and he present level
of price has also to be judged from
the fact that this time the season
is going to be short and the cost of
production would therefore be higher,
and also the fact that because of the
additional burden on account of the
award of the Wage Board, the sugar
industry has to pay much more
towards labour.

From the flgures of sugar prices, I
find that the present level, in Delhi,
is for example, Rs. 42.34 nP. per
maund. In Jullundur, it is Rs, 42.09.
In Kanpur—it ig an all-India market
—it is Rs. 41.25. You will have to
realise that the ex-factory price that
has been fixed for Uttar Pradesh
during the period of control was
Rs. 38.75. If you take into account
all these burdens that have been men-
tioned and the additional cost of pro-
duction because of® the shorter sea-
on, we cannot say that the present
level of prices is unreasonable and so-
high as to cause much anxiety.

Shri Kashi Ram Gupta: What
about the retai] prices?

Shri A. M. Thomas: In Delhi the
retail price is Re. 1.10.

Shri Kashi Ram Gupta: No. It is.
Re. 1.40 or Rs. 1.50.

Shri A. M. Thomas: My hon. friend
himself is not sure whether it is the
one or the vther. But I say from the
reports that I have received that per
seer the cost would be Rs. 1.10, and
in some other markets, for example,,
in Kanpur, it would be less.

1 shall take two or three minutes
more, because it should not be said
that I did not refer to some othr
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important points. We realise this,
and the Agriculture Ministry is quitc
conscious of the fact that our efforts
should be in the direction of additional
-agricultural production. With that
end in view, as far as several schemes
are concerned, we have revised our
targets and fixed additional targets for
each item. Shri Yashpal Singh who
Initiated the discussion referreg to the
‘question of providing irrigation faci-
lities. I do not think there is any
other subject, as far as agricultural
production is concerned, which has
‘been given so much importance as the
scheme of minor irrigation. That has
caught the imagination of the peasants
also and there is a great deal of
demand from all parts of the country
for increased minor irrigation facili-
ties, because they yield quick results
“There is no question of time-lag as far
as the utilisation of the water poten-
tial that has been created is concern-
ed and there are wvarious advantages
like smaller gutlay. So, considerable
importance has been given by the
Agriculture Ministry to minor irriga-
tion and the target has been increas-
ed by 50 per cent.

With regard to the implementation
also, in some States the implementa-
tion is not very satisfactory, but by
and large the implementation has been
satisfactory as would be seen from
these facts. As far as the first two
Plans are concerned, the programme
of minor irrgation has resulted in
bringing benefits by way of irrigation,
drainage, embankment, etc. to about
18.5 million acres at a cost of Rs. 210
crores. The target for the third Plan
is, 12.8 million acres to be brought
under irrigation, 9.5 million acres
under the schemes drawn by the
Agriculture Ministry and 33 million
acres under the Community Develop-
ment Ministry. The total outlay uti-
lised by minor irrigation works during
the second Plan was about Rs, 140
crores and the amount provided in the
third Plan before the target was
increased by 50 per cent was Rs. 174.46
crores.
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The tempp of minor irrigation has
been steadily built up over the years
in the second Plan and in the begin-
ning of the third Plan, w.th the result
that there are adequate number of
schemes. In 1956-57 we gpent on
minor irrigation about Rs, 14.6 crores,
but in 1962-63 we will be spending
about Rs. 40 crores. So, the tempo
that has been achieved is something
remarkable about which I think the
Ministry can take legitimate pride
After the revision of the target, we
have been able to sanclion in addition
about Rs. 10 crores tp the various
States for works connected with minor
irrigation in the current year.

Shri Kashi Ram Gupta: In page
18 of the report, it is said that 6600
tons of damaged foodstuffs and 12300
tons of substandard foodstuffs have
been sold. What do you mean by
damaged and sub-standard foodstuffs?

Shri A, M. Thomas: With regard
to damaged foodstuff, which is not fit
for human consumption, but which is
fit for cattle and poultry food only,
we give it to those persons on whom
we can rely and there is supervision
also. But there may be grain which
may be still fit for human consump-
tion, but which has deteriorated, which
we auction. ,

Shri Kashi Ram Gupta: What about
the loss?

Shri A. M. Thomas: The loss Is
negligible.

Many hon. Members have referred
to the Delhi Milk Scheme and I would
say a few words about it, although 1
do not have time to refer to some
other matters like animal husbandry,
and fisheries, With regard to the
Delhi Milk Scheme, we are now han-
dling about 4600 maunds of milk. It
is true that a loss of about Rs.4 lakhs
was incurred. Even though the
scheme originally envisaged was to
run it on a no-profit-no-loss basis, we
feel that we would be running the
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scheme even on a small profit. Com-
pared with the losses that have been
incurred by other big dairies in Bom-
bay, a loss of Rs. 4 lakhs is not much.

Shri Kashi Ram Guopta: With an
investment of Rs. 208 lakhs!

Shri A. M. Thomas: Towards the
end of the third Plan, i.e. in 1965, our
idea is to handle about 7000 maunds
per day. When we are in a position to
reach that full capacity, we will cer-
tainly run it on a no-profit-no loss
basis. The hon. Member does not rea-
lise that the milk is sold by us at 62
nP. which is perhaps the lowest price
levied by any dairy anywhere in the
country. We sell at that rate because
it is an urban population we cater.
We have to maintain the price level,
we have to cater to Government ser-
vants drawing low salaries and low
income groups. The requirements of
persons in this income-group have to
be met. So, we have thought that it
should be a reasonable price and we
have fixed 62 nP. If it is found
necessary, of course we ecan revise
the consumer's price and I think I will
have the support of the hon. Member
and others when the day comes when
I may have to raise the price.

The hon. Member referred tc the
question of getting milk from Bikaner,
It is as a result of the delibrate policy
that has been adopted by the Agricul-
ture Ministry in the matter of dairy
development that these dairies should
be utilised as a basis for intensive
cattle development schemes. in what
are called milk shed areas. As far as
the supply of cow's milk is concerned,
the Bikaner area is a very good po-
cket, Before we entered there, al-
most the entire milk was used for the
manufacture of ghee, Now they are
getting a better price. Their produc-
tion is inceasing and their economic
condition is also improving. I do
not know why my hon. friend grudges
it when it is found that area is deve-
loping because of the efforts of the
Delhi Milk Scheme. '

PHALGUNA 29, 1884 (SAKA)

for Grants 5050

As 1 have said, it is the policy of
this department in other dairy shed
areas also to resort to intensive cattle
development schemes and adopt dairy
expression schemes, by giving loans
for the purchase of cattle, by taking
steps in the matter of availability of
feed and fodder and in other ways.
In pursuance of that scheme, in a
concern that is run by the Central
Government, we thought it is only fit
and proper that we ghow to the rest
of the country how cattle development
schemes can be carried out. So, my
hon, friend should welcome it, rather
than grudge it.

1 have taken more time than I in-
tended to take. With these world, 1
commend the various demands to the
acceptance of the House.

Shri K. N. Pande (Hata): Mr.
Chairman, the Food and Agriculture
Ministry has got so many subjects
under it, but T would only refer to the
subject of sugar industry and cane.
First of all, before proceeding any
further, T want to say one thing about
the speach made by Mr. More.

Although I have got great respect for
him, I must say that one unfortunate
part of his speech can create a feeling
of difference between the regions. He
gaid that Maharashtra is carrying the
burden of Uttar Pradesh and Bihar.

An Hon. Member: Quite true.

Shri K. N. Pandey: It may be true.
But, anyway, let me say something,
and let the hon. Member have the
courage to hear me also. 1 want to
esk, in what respect the burden is
being borne by Maharashtra I can
understand that there is a greater yield
per acre of land of cane. But in what
respect may I ask, the consumers of
that very State are getting any relief
because of this higher yield? Is the
sugar selling at a cheaper rate in
Maharashtra? What is happening?
Up to this time Maharashtra was not
self-sufficient so far as production of
sugar is concerned.  Sugar used to
come into Maharashtra and elsewhere
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from Northern India, Although, their
cost of production was very low but
because sugar wag coming from the
North Sugar Mills, there had been
given freight advantage. Therefore,
sugar which was selling at Rs. 105 per
bag in the north was selling at Rs. 112
and sometimes still higher in the
south and elewehere.

I want to ask whether you do justice
to the consumers of your Pradesh.
Why do you say there is a great duty
of carrying the burden of so many
people. So far as the price policy of
the Food Ministry is concermed, what
effect hag it created in the country?
In 1956, when the implementation of
plan was in operation, there was an
ideg before the Planning Commission
that per capita national income will
become double at the end of third
plan. I think while fixing that target
the Planning Commission must have in
mind the production of sugar and the
earning of the workers employed in the
sugar industry. But what is the posi-
tion? I can just give you one example.
Is this the way to see that the per
capita income is going to be increased?
Take, for example, Uttar Pradesh.
In 1959-60 the cane crushed by
factories was 126 lakh tons. In 1960-
61 it was 149 lakh tons, In 1961-62 it
was 129 lakh tons. In the last season
it was 90.74 lakh tons. Thereby, we
can expect how the per capita in-
come in the country also will
increase,

What happened? In the beginning,
when the new policy of fixing cane
price was announced, I expressed my
views before the Food Minister point-
ing, out as to what damage it would
cause,

1523 hrs. -
[MR. SPEAKER in the Chair)

You will see, Sir, how justified we
are in placing our arguments in this
connection, that the formula of linking
the cane price with the recovery of
sugar cannot function well For
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example, there is the Shamli Sugaw
Factory. That factory is stil running
because it increased the price by four
annas per maund. Most of the facto-
rieg have been closed. Factories which
used to run for six months have stop-
ped working in three months. What
ig its effect on the employment posi-
tion? People who used to be employ=-
ed in sugar factorieg and got their sala-
rieg for six months have been deprived
of their full earning. This is the way
the per capita income ig sought to be
increased. Either there js something
wrong with the planning or with the
implementation of the Plan. I can
only say that this is not the way. The
figures given by Shri Bibhuti Mishra
were challenged to some extent by
our Deputy Minister, He prophesied
as if we were going to have g higher
production of sugar in the country thiy
year. I can tell him that time will
show the fact. Time will let you
know that we are going to have pro-
duction of 21 lakh tons to 22 lakh tons
of sugar only.

Shri 8. K. Patil: He was making.
prophesies for the next year; that is,
a year after.

Shri K, N. Pande: The production of
this year will go up to the next year.

Shri S. K. Patil: The “Satya Nara=-
yana” was for the other thing, not for
this,

Shri K. N. Pande: I am not concern-
ed with the “Satya Narayana”. This
is the figure of production that you
have given.

Shri Sonavane: He iz performing
another “Satya Narayana',

Shri K. N. Pande: It is said here
that as the sugarcane crop has
turned out to be poor and pro-
duction of sugar in 1961-62 came
to only 27-24 1lakh +tons as
against 30°29 lakh tons in 1960-
B1—that is, a fall of 3-15 lakh
tons. It is also said that with
the carry over of 12:02 lakh tons
the tota]l availability of sugar during
1961-62 was of the order of 39:1 lakh
tons. Now we are going to have only
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22 lakh tons this year. Therefore, see
what is going to be carried over to
next year. We are going tp export
about 4:3 lakh tons of sugar outside.
‘Our need ig increasing. Our own con-
sumption in the country js increasing
and it may come up to 28 lakh tons
If these ‘30 lakh tons are thus consum-
ed, there ig no carry over for the next
year and we have to depend on the
production of the next season which is
going to be had in the pext year. How
can you get extra sugar in order to
fulfil your commitments to other
countries and also to meet the require-
ments of your own country?

So far what has happened? Sir, 1
was a member of the Sugar Control
Board which used to regulate the
sugar price and cane price from 1947
onwards in UP. and Bihar. So far,
until recently the matter was taken up
by the Central Government, the price
was determined at the Sugar Control
Board level. They fixed the target of
sugar production and alsp the sugar
prices. Now this matter been
taken up by the Central Government.
The State Governments are saying that
unlesg we increase the price of cane
they will not be able to increase the
production of cane, whereas the Cent-
tal Government is adamant that its
policy will remain. ] was very eager
to know what reasoning was there
behind it, what reasoning wag there
{ar introducing this formula of linking
©f the price of cane with the recovery
of sugar. By this way you thought the
individual cultivators would be induc-
ed to produce a better type of cane.
But how is it being worked. It is
being worked on the collective result
of the factories of the last season. The
cultivators are being paid on the basls
of the recovery that the factories had
in the last season. That recovery
figure is arrived at as a result of the
cane crushed and supplied by bad and
good cultivator. Therefore, there is
no inducement to individual culti-
vator, My suggestion is, instead
of being firm on this policy you
may kindly consider the question of
revising it, because it ig not going to
work and it will cause a great damage
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and give a severe hit to the cultiva-
torg ag well as to the workers in Uttar
Pradesh and Bihar and Punjab.

You can say that they should have
more yield of cane. That is good. If
they can have more yield of cane per
acre they are going to get more prices.
But the point is, whether they should
be given proper prices for what they
have at the moment. Even if you are
going to develop cane, as announced
by you just now, in Uttar Pra-
desh and elsewhere, what is
going to happen. 5000 acres are
going to be  developed in the
area of each sugar factory, but there
will be ng strict watch over supply.
What happened this year. Because in
one factory the rate of cane was
Rs. 1'75 and in another factory by its
side it was Rs. 1:50, all the cane went
to the second factory and thereby the
first factory was forced to close down.
How are you going to regulate to see
that the cane so developed is going to
be supplied to that very factory? You
have no machinery at all. Therefore,
kindly find out a solution. The solu-
tion is to fix botter and an ad hoc price
till the cane is fully developed. Be-
cause, unless you have a better type
of cane, you cannot have that result
Let the cane be developed first. Uttar
Pradesh is going to extend the pro-
gramme of its development within twe
or three years in the total area. Then
you can have that type of cane which
i required by the factory, giving more
sugar and also better price to the
kisans.

Now let us see what is going to hap-
pen. I very much apprehend that this
year the sowing has not been satisfac-
tory because the kisans feel that they
are not going to get a price for
their cane which they uce with
hard labour. Therefore. they have
been discouraged. You say that the
cane has bern converted into gur and
khandsari. They are always there but
why the price of sugar is increasing.
There is a crisis for crystal white
sugar. We should understand it. If
the cane hag been converted into gur
and khandsari, why should there be
a shortage of sugar and why is the
price of sugar increasing? You have
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depriveq the kisan of two annas. Had
they been given two annas more as
befire, sugar would have been avail-
able at Rs. 37:85 per maund—the rate
prevalent before the control. But after
introducing the cane price the price of
sugar has gone up to Rs. 42 per maund.
What ig the gain? How are the con-
sumers going to be benefited by your
scheme?

My suggestion is that you should
kindly fix one price till the cane is
developed, so that the kisang are as-
sured that they are going to get a bet-
ter price, a better return for their hard
labour.

1 apprehend that the season next
year is going to be shorter than this
year, That will mean another crisis
of white sugar and shortening the
period of employment of the workers,
You have to keep thi§ fact in mind.
For example, when there was a crisis
in the supply of sugarcane tp the fac-
tories, the Secretary of the Food and
Agriculture Ministry went to the west-
ern districts and went round the fac-
tories. The fa¢tory owners came be-
fore him and requested that they may
kindly e permitted to increase the
cane price. He said that he ecannot
take that risk, because if he agreed to
the factories increasing the cane prige,
then he had to allow to increase the
sugar price also. So, he left this mat-
ter undecided. This is what ig hap-
pening. If the owners have given more
price for the cane, naturally, they will
charge a higher price. Capn you stop
it? You G;nnct stop it. The natural
force is so strong that we have no
machinery to control it. So, they are
also justifying higher charge. The
price of sugar is, going higher.

After all, the sugar factories cannot
afford to close down the factories. The
workerg cannot allow them to be clos-
ed, because they have also to exist.
They will press that the factory should
be run. Therefore, in order to main-
tain the employment level and also to
save themselves from loss, the facto-
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ries have to run. So, they are bound
to increase the cane price, Present
condition has not resulted into short-
ening the period of employment of
workers but it has caused a great loss
to the factories. It is such a condition
which requires your serious considera-
tion. This is not an easy matter, A
time may come after four or five
months when you will be forced by
nature to consider this matter very
seriously.

=t go Wo ®WW : WeAW WEEA,
T F wAA AAF AW @A
A A AT F A fGEEr SEar
f AR mefromdw § ww
™ § wgr fagre, ST, wew w3
g Fme #1 fgem ggan @ oSEH
It A% IAE AT A% "EE ¥ ag
s wf Fwg ¥ oy fw faget &
99 affa qroETHi # qga 7§ GETT 9T
earfr g & WY W S g any g
S iy AT g Se R OF
TEQ WAT 9% ¥ | gEre g wAT
o W T fag s & f& ow
TaTH ¥ TF WY a7 " g §
Tfas 9= & fag sfus § afes
Ffts gn wea § o9 fF &% & wot
TEfaE gaoqr § 9dfi9 |t & daus
W1 2 agusamr ¥t FWE ) fwT
FFT AT T AF AW & FT, o Yo
Hro Y, TreET, W frarg o
gfemr & foa #1907 &% o9 ox i
F wfawgwr N w@E AT T W
AP WK "I #Y a9g § g
g @ W ¢ fF &t s adfw 5
et o @ & &% &y wmw g
AN FAEIMET TR ¥ @
" oy F gt W

TF  FIET AR FTEEAET & FTOT
g FEEAT FEAr A G E AR T
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T a8 g @ 2 e 9w e A
WET W IeareA 9EW A Er FW 8,
g fegfs  aga wfw gt 1 =
2 WO woAr "o a4 2 R osfe
fawurr &1 39 mvaey § confaer faaw
& Ao &t aifgd AT @ O #
gara fa=me far g anfs ag Y o=
| qaTe g1 omr 3, 4w

T A F g o @ & gEer

w8 qu feam omw, 3w 0w faer g3
e W, T W AW 9T F WA
o=t s e garT A=
faae frar wam wfzd o

O " gae § oA S fE
fagre FFY wFTg 9T gW AW 7 fgEw
T FT 3T 5 7E gAMYL F T
¥ qaadfy demn § ganfas @t o
Hafes gart At 3w § 3y wiww
FHA 9T W AW AT AR
wre gw W@ oA | fRoww ogand
Hoogd & & uo wfama & ¥ T g0
sfawa  aF sww = g g 1 Sfaw
% fardim va F g T A
a7 f&am fage & w51 f5 s=ma
Ffmn sw=f & IF@ € AR AT
Sidi A JEw g Tw@ wF gfawa:
Ty Fw e 2 gafed aw faaeq
ZfF i 7 7@ @ 919 w faErn
¥t f& @@l g & warfas 3y
afoed & FIH SURT TR H oo
g, Tw 9frmm # &F w1 & A
Sq & gL IATH A w2l AFHEY F1 @A
o g T8 i 9 I8 qiowa w1 g1
fear wmg | & a=TT ¥ faAg #=W
fs & zm 9= fasmg %%

gaQl w94 5 47 it 7271 5
gz wfawfes ST« A F71 FeEr
F FTOr W AF  FAWI AT FTEEL
F FO @A S JHA A F9 gy
w1 Y & W o fr sme a@i &
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g  geyrEs o7 qEar 3, IW T Y
g A wifgn fF feee ey
X WA AR FE F Aew F
THA  ®T AT |

q u® g1 9 T F7 FT AT
wew gt FEar | foge @
aAtg w7 Tme W g fag gwit
™E § @ g omit 47 T A
¥ FAET #7159 @ §7 O ¥
At % f g8 9 9T @aw gEe fEar
Tz fe " Ioree dawEe # )
gW @I STo W g fag & W faa
% qH WHEEW ¥ A9 FEA 93T
g fd gae @Y, dw faei § A9e
frem w7 wft § @ A=
TATA FT  HES FRC AT TE E A
TAE WA & A WA FT HATHRSA
Ao Fgl & A & far Ao
qET 2 1 T e # gw A faer
F sfywifegi & fad oz o oofr
geafea At & o faw g Sfew
o ot agi wraw, A fr Tt § A
g &w 2, W AR
Ro-3c T A faw @1 WA
fafreer aEa & TR RT A1 5
T e w1 Fw o s afew
W aE F 0w 107 §F F g
HIHFIT 39 CHGHET F A0 9T IHe
A AW AT 9 owiE A IS E
TR g s A wngid 1 7
durc  fawat ff &m0 wEe ATG TS
€ Fagaw Fgr A ! T EH
Ta% fod 3q & Ao & a1 A
AT FEA £ (6 gW Amar g &
FAAY AT ATH E RIT S SERI
7 s 3 3 afew aw fade
# f o FEEID AHGT AT FA AL
mifz &7 gt & fod Tl & o
T § A 73 wHE e
H1T I I FTEAET FY AAGL A
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[t go w0 &)
AT WOX & wafwA W) owe
Sl ®1 3T FT qg FOAT LHEAT qIAT

I TN R AT Efw
TAM I gEIIIAIT SO A AER
#F; A T folts & A, e
F AWM QT IAE IAY AE AT FA

I agAr g W ¥ | weaw wEEa,
# wm & gfa el R & e
e wem fr g famm W)
qadar mfs A= § g & s
waw A wE §, IAET Foeie @A
FT 3790 FL | 39 fqd gww fagie
I ¥ Wt Iw@ard A1 ¢ f5 7g 3a-
am ATl & agm e
F7q "y fgamm feam X =R
fefrs  #1 soam FL @fs Tgr swit
1 = foaer
Shri Muthu Gounder (Tiruppattur):
Mr. Speaker, Sir, the hon. Deputy
Minister of Agriculture has tried his
best to give us a bright picture of
the future, specially about foodgrains
but I find by studying the report
given by the Department that the
future, as far as paddy is concerned,
is gloomy, We were trying for the
past ten years and more to grow
more food. No doubt, with the hard
work of farmers and with the en-
couragement given by the Govern-
ment then ang there, we were able
to succeed to some extent. But till
1961 the production“of foodgrains,
specially of paddy about which I
want to say something, was on the
ascendancy. After 1961 and in 1962
the production of paddy has come
down, In 1960 it was 34.2 million
tons; in 1962 it was 34.1 million tons,
that is, the production has come
down from 342 million tons
in 1960 to 341 million tons
in 1962. So, we are now coming
down as far as rice or paddy produc-
tion is concerned,
Last wear we, in Tamilnad and
_Andhra, had a bumper crop. No
doubt, in other places like Bihar,
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Assam or Uttar Pradesh, there might
be calamities, but in spite of a bum-
per crop in Madras and Andhra we
see that production is going down.
Why? We have to study this. We
have to analyse it. We see in the
report that about eight lakh acres in
West Bengal and Bihar have been
diverted to jute crop cultivation.
Why should they go to jute crop in-
stead of paddy crop? It is because
by raising a paddy crop a farmer is
incurring a loss. That is why he has
gone to the commercial crops. 'That
tendency has now come to the ryots
of Tamilnad and Andhra also, in fact
everywhere. By producing paddy a
farmer is incurring loss and he can-
not continue bearing this loss for
ever,

The very low price that was offered
to Madras ryots specially those who
were doing farming in the Tanjore
Delta area, has discouraged them to a
very large extent. 1 have, for ins-
tance, seen some accounts kept by
paddy growers who also happen to be
hon. Members of Parliament and I was
astonished to see that they have in-
curred a loss. As far as the farms in
our area are concerned, we are not
incurring losses. But in the Delta
areas, in the Tanjore -and Trichinopoly
areas, the paddy growers are making
a loss. Those farmers who are grow-
ing cotton and sugarcane are getting
§ome remuneration,

Now, the wages of agricultural
labourers have gone high. They are
going higher and higher every day.
We have to give it. The Ilabourers
now go to the mills or to railway con-
tracts. They want to go and work
on some departmental works, for ins-
tance, PWD and other contract works,
because ther are getting higher wages
there. A ryot who is producing only
paddy cannot afford to pay so much
wages. Therefore, he has got no other
alternative but to shift from paddy
crop to any other commercial crop. We
are coming to it. If the Government
does not interfere and give a reason-
able rate and reasonable price struc-
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ture, the paddy cultivation will come
down and it will affect the entire
community.

No doubt, even now, even at the
present market rate, some low-income
group people and low-paid Govern-
ment servants are not able to purchase
rice at market rates. We have to find
some solution. There is no other
alternative but to supply them rice
at a subsidised rate. The Government
is already incurring expenses, under
subsidy, of nearly about more than
Rs. 40 crores. Therefore, there is no
harm in providing a subsidy of some
more crores of rupees at least to give
foodgrains, especially rice, at a reason-
able rate to the poor consumers. That
also we have to take into account.

Hereafter, unless we increase the
yield per acre, there is no way of
improving or increasing the production
of foodgrains, especially increase in
paddy production. In the past, for
ten years, we were having virgin lands
to bring under plough. Also, we are
having many irrigation schemes.
They have almost exhausted all those
sources, We cannot bring lands more
and more under plough because we
have to keep in reserve at least a por-
tion of lands without cultivation or,
otherwise, the entire soil conservation
scheme will go futile. So, there is no
scope. We have to see that we get
more yield per acre. It is not an im-
possibility. The all-India average, as
far as paddy yield is concerned, is less
than a thousand pounds per acre,
whereas in Madras and also in Andhra
Pradesh we are able to get more than
1400 pounds of paddy per acre. Espe-
cially in our farms--I do not think it
is out of place to mention it here—
we are getting more than 4000 pounds
of paddy per acre, not for the last
one or two years but consecutively
for the last ten years. We are not
adopting any new techniques. We
are not importing any new techniques
from Japan or America or Burma.
We are only adopting the techniques
which were adopted by our fathers
and fore-fathers. That is all. Now-
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a-days, it has become more the fashion
to call anything the Japanese method
or Chinese method or some other
method than to introduce our own
method. That has become a fashion
these days. However, we were suc-
cessful in producing more from our
fields by using our own methods, By
using our methods, I hope, India will
get as much rice as it is needed.
Take, for instance, these figures. We
have produced 341 lakh tons of rice
this year, We have imported only
3'9 lakh tons from Burma and USA.
It is just above one per cent 'or, more
or less, one per cent of the total pro-
duction of rice which we are produc-
ing in our own country. Can we not
achieve this one per cent? I think, in
1959, we were producing only 31
million tons. But in 1961, we were
able to get a production of 34 million
tons, that is, ten per cent increase.
When you were able to get an in-
creased productiom of ten per cent in
one year, would it not be possible
for us to get an increase of two or
three per cent year by year? We
can, Why are we not getting it?
The agriculturist is not given the
incentive, 1 produced 500 bags of.
paddy this main season. T sold it two
months back. I have not started in-
curring a loss, But, I got a very
meagre profit. This season, I used to
get a yield of 200 bags br 300 bags of
kar paddy as we call it. You may.
call it short term crop or rabi, I do npt
%¥now. 1 have completely stopped
paddy cultivation, because I cannot. be
incurring a loss continuously or re-
curringly. If at all we succeeded in
having more production in rice, that
was not due to any preaching or any
other propaganda or any other thing
that was given to the ryots. but
because of price attraction. Only the
price was the incentive for him, If
vou cut it there paddy cultivation
will go once for all down. We have
already begun to feel it. In West
Bengal, they have switched on to jute
crop in about 8 lakh acres. This vear,
{n my oplnion. more lakhs would
have gone to jute crop. In my area,



5063 Demands

[Shri Muthu Gounder]

we have once for all decided to go
to cotton crop. In other areas, I see
intelligent farmers have gone to
sugarcane cultivation and other com-
mercial crops, groundnut, this and
that. Can we see a bright future or
a bright picture as far as rice is con-
cerned?

Also, unless we gi'\re a remunerfa-
tive price to the farmers, how can we
give more wages to labour. Instead
of giving crores of rupees to foreign
countries, instead of getting foodgrains
from them, let us spend that money
as subsidy or to keep the price struec-
ture at a level. Then, we will be
having our money in the hands of the
farmers and they will give to labour-
ers and their income will go up. We
always say that our per capita in-
come is very low. How to increase
the per capite income? By starting
a few industries here and there,
we will be raising the income
of a few industrialists, some
hundreds or thousands and also we
will be raising the income of 5 lakhs
or 10 lakhs of labourers. But, still we
should remember that the huge bulk
of our population is in the villages,
and that too, in the form of landless
labourers and small land owners. I
am not arguing for big landlords. I
am saying for land owners of my
type, who are owning 20 to 30 acres.
There are hundreds and thousands of
farmers of our type. By our hard
work, we were earning a good amount
g0 far. Also, we are thankful to the
Government. The Government were
giving us attractive prices for our
things. Now, they have stopped. 1
cannot say anything; we have to pity.
That is all. We have gone in for
other crops. One day or the other,
next year or the coming year, we will
fee]l the stringency, a very gloomy
position as far as rice is concerned.

Mr. Speaker: In conclusion,....

Shri Muthe Gounder: Two minutes,
Wir. As far as manure is concerned,
T would say, we are applying oil cake
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manure, Always the green manure
and compost, we cannot prepare to a
large extent. Oil cake is an easy
manure which can be applied to a
field the first day and we can trans-
plant our paddy the next day. So, it
is easy, and also it is an organic
manure: not chemical manure. We
are exporting, I think, 6.8 lakh tons
of oil cakes this year. By using these
6.8 lakh tons of oil cakes, we can very
well manure 16 lakh acres of paddy
lands. We are exporting oil cakes and
in its place, we are getting chmical
manure. By applying chemical man-
ures in the same field consecutively
for 2or 3 years, the field will become
quite useless for any cultivation. I
think that this is the impression which
has been formed in the minds of the
farmers today. We have to use organic
manure. Using chemical manures is
advisable only along with organic
manure, or chemical manures should
be used with compost and other things.
But the exporting of oil-cake on such
a large scale has created a situation
whereby we are unable to get oil-cake
at reasonable rates. That is why we
are finding cultivation more costly,
because oil-cake forms a major por-
tion of our expenses, as far as our
cultivation is concermed. A farmer
who has to pay a high price for all
commodities which he has to purchase
cannot afford to get a low price for
his paddy, and he cannot pull on with
the cultivation of paddy wunless he
gets a fair price for his paddy.

As regards the district Agricultural
Commissioners, we find that they
are only in the fourth or the
fitth rank., Their status should
be enhanced. Among the district
officers, his rank is very low.
Besides, in the block development offi-
ces the extension officers of agricul-
ture have to work under a commis-
sioner who does not know anything
about agriculture. We should make it
a principle that only a man who has
got some experience and who is an
expert in agriculture should be made
a district commissioner or a commis-
sioner attached to the panchayat
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union. Then only he can give some
idea to the people in regard to agri-
culture.

Further, I would suggest that in
every State, the agriculture portfolio
should be handled by the Chief Minis-
ter himself. Then, only agriculture
will have some importance, and the
officers will have some merit and they
will promote agricultural development
properly.

Shrimati Yashoda Reddy (Kurnool):
I would like first of all to touch on
one of the major things, which is
agitating the minds of so many people,
namely the question of prices. The
current concern of Government on
the issue of price inflation followed
by the public disquiet is a welcome
thing, but I feel that it will be wel-
comed only if it produces an effective
and realistic policy.” It is gratifying
to note that the Planning Commission
has given a thought to this subject
where there had been a sort of un-
justified complacency for some time.

But there is one thing that I would
like to say in this connection, and
that is that it has become an integral
part of our thinking that prices mean
immediately foodgrains prices, and if
there is a rise in the cost of living
we immediately think of controlling
only the foodgrain prices. Though
to a large extent it holds good and it
does result in the controlling of the
price index, I ghould say that it is
high time that Government realise
that the consumption pattern of
people, because of the extra monthly
income has also changed. Today, even
among the lowest income group, their
demands are not only for some rice
and paddy but they are for other
articles like milk, soap, oil etc. It is
these consumer articles which make
the price index go up. So, what I
would like to say is that these things
have also to be taken into account,
and we should not merely think as
we have done so far of trying to con-
trol the prices of foodgrains and
thereby hitting the agriculturist and
the fgfmer.
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This assumption that the price
index depends mainly on the food-
grains prices has been belied due to
two reasons. Firstly, though we have
wheat and other foodgrains, still we
have found that the price index or
the cost of living has been rising.
Secondly,—and this is the most impor-
tant thing—as I have said, the con-
sumption pattern has also changed.
Unless the Planning Commission and
the Ministry of Food and Agriculture
take proper notice of these things, it
is not possible for them to do proper
justice.

It is argued that regulatory mea-
sures could not and need not cover
the consumer goods. I would submit
that this wview betrays a lop-sided
perspective and a lamentably inade-
quate appreciation of the situation.
The Planning Commission has to
change its thinking and so also the
Ministry of Food and Agriculture- of
the Government of India.

Whenever we want to tax, we tax
the agriculturists, because the agri-
culturists constitute nearly 80 per
cent of population, and very rightly
g0; I am not criticising ity Shri
Morarji Desai is here, and I may tell
him that 1 am not criticising it. But
I would submit that we should see
to it that the agriculturists should
not be the only pivot or target for
all our policies.

In this connection, I would like to
congratulate Shri S. K. Patil on what
he has stated recently. On the 26th
February, while speaking before the
FAO Technical Committee meeting,
he has stated that hereafter the prica
policy would become producer-
oriented and not so much consumer-

oriented. I hope hereafter he wil
keep up to it
17 brs.

Shrji Ramga: What can he do? Poor
man. .
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Shrimati Yashoda Reddy: I hope
he meant it. 1 want him to follow
it up.

Shri Ranga (Chittoor): He means it.
But it is the Government which has
to do it.

Shrimati Yashoda Reddy: I would
like a clarification gn that. In this
country we are having a socialist pat-
tern, The small farmer, for whom
there is often no alternative to distress
selling, should be the principal bene-
ficiary of any of the policies we Tollow.
Farmers are unable to hold back ‘the
produce till profitable prices are given
to them. The Govermment does not
always allow them to get the benefit
of the law of supply and demand. This
attitude constitutes the root cause of
their poverty. amq fall in .production
also. In. the Indian Union, on  the
whole, factory wages are three times
the wages that agricultural labourers
get.

An Hon. Member: More than that,

Shrimati Yashoda Reddy: Agricul-
ture has often been last jn the list
of pgovernment *priorities. The far-
mers’ services should be appreciated
as much as those of the other brothers
in other fields. The benefits of loans,
grants, jrrigation facilities, fertiliser
facilities and so on should be well
distributed. Sufficient flow of capital
should be ensureq amd profits should
be strongly encouraged. I say so be-
cause this is the chief measure by
which resources can be put back at the
disposa] of the farmers. Unless there
is a‘little bit of profit, there will cer-
tainly not be an incentive for them
to produce more. That is why our
production is going down.,

The hon. Member who preceded me
said that people are turning from food
crops to cash crops. We want to fill
up the gap in foodgrain requirements
by importing foodgrains. The more
you import foodgrains, the less incen-
tive there wil] be for production here.
So why not give them more incentives?
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Of course, I do appreciate our Minis-
ter's policy to keep a buffer stock to
rush it to areas where it is necessary
in an emergency. But certainly we
have got to think about the question
of giving more incentives to the far-
mers,

One of the Members said, very cor-
rectly, that there is ng co-ordinatiom
between the Ministries of Community
Development, Planning and Agricul-
ture. That is so not only down below
but at the top level. We have an in-
tegrated body called the Planning
Commission which seems to have an
overall status, a sort of super Cabinet,
which can only come in the way of
things being done. Whatever the Mi-
nister says, the Planning Commission
comes in the way. As far as agri-
culture is concerned, at least in the
case of my State I know of instances

-where we have asked the Ministry to

do certain things, But what happens?
The Planning Commission comes and
says ‘no’. I do not, for one moment,
question Me capacity or honesty of
these people in the Planning Commis-
sion, But they are not experts on
every subject. I should say they
know nothing of many things. I am
not criticising them. It is impossible
for any group of people to know
everything. The only silver lining in
the.Planning Commission is the Prime
Minister. We have to go to him for
getting thimgs done. But he cannot
always deal with these matters, He is
so committed to the policy of ‘non-
alignment’ and non-intervention that
he does not want to interfere with
matters at the State level.

We have a great geniug in India.
For every trouble, a commission or
committee is appointed. This commis-
sion or committee has got the genius
of prolonging a problem, delaying mat-
ters and not coming to any conclusions
and confusing things. Even this morn-
ing the hon. Speaker was saying that
hurdles shoulg not be there. We find
more hurdles and bottlenecks.

‘Take, for instance, the irrigation
problem. We asked the Planning



<089 Demands

Commission through the Ministry for
minor irrigation works. But the
Planning Commission cuts it,

Shri A. M. Thomas: There is no cut.

Shrimati Yashoda Reddy: I am told
this is with regard to minor irrigation
works in Rayalaseema. I know of
major irrigation projects sanctioned
by the Planning Commission. The
Planning Commission says: ‘You are
an agricultural State. You are already
forward in agricultures Why de you
want more water?'. Dgeg it mean that
an agricultural State should not be
developed? When we ask for indus-
tries, we are told that we are an agri-
cultura] State, why do we want indus-
tries, What is this policy of the Plan-
ning Commission? It says it operates
on nationa] policies and asks us not
to be parochial. If you want to be
national, help the State which is sup-
plying food for the whole nation.
Nagarjunasagar has been given to us
as a nationa] project, for producing
food for the nation. We did not want
it for the benefit of Andhra Pradesh.
Out of the State’s development ex-
penditure we have to do jt. When
we ask for more money, we are called
parochial,

The Minister of Finance (Shri
Morarji Desai): After getting it, you
do not want it.

Shrimati Yashoda Reddy: We are
thankfu] to you, but I am pdinting out
that the Centre is not giving us much
aid at all. You look at a problem as
national if it suits your convenience,
otherwise not. Sometimes the philo-
sophy, personal whim and prejudices
of those in the Planning Commission
come jin the way.

The Ministry is rightly giving
thought to popularisation of subsidiary
foods and the promotion of applied
nutrition, I am glad it has been
transferred from the Ministry of Agri-
culture to Food, not that there is much
difference, T have the same regard for
both the hon. Ministers.
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Shri A. M. Themas: It is not trans-
ferred,

Shrimati Yashoda Reddy: I read in
the Report that the Ministry of
Food has taken it over from 8th March.

Shri 8. K. Patik: That is fisheries.

Shrimati Yashoda Reddy:

Thank
you for the correction,

After all, when there is deficit in-
foodgrains, certainly subsidiary foods
shoulq be encouraged, especially from
the nutritive point of view. The Gov- -
ernment of India has taken great in-
terest in fishing. In exploratory and
experimenta] fishing they are going.
ahead at Bombay, Cochin, Tuticorin
and Vizag. Here, I have top make a re-
quest which js  absolutely regional,
namely about setting up a Fishing
Corporation at Vizag.

The ‘marine and inlang fisheries
potentia] of Andhra Pradesh has been
very poorly developed. There is a 600
mile long coast line, and the State
is called a land of rivers. There is a
large abundance of quality fish both.
for export and internal consumption,
but the fishermen being very poor with
inadequate facilities, we are not able -
to do much.

Vizag should be considered because
of its peculiar specialities. Already,
a portion of its harbour is  being
developed as a fisheries harbour. A
jetty\has been already constructed for
berthing wvessels, The State Fisheries
Department has already constructed a
20-ton ice plant as also a deep-freez-
ing plant with a capacity of 50 tons of
ice and 350 tons of cold storage. There
is a workshop at the Hindustan ship-
yard ang also at the naval shipyard.
There are many foreign firms setting
up fishing companies in Vizag. I
therefore request the hon. Minister to
give very serious thought to it. I
hope he will look into the question of
establishing the Fishing Corporation
at Vizag.
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The other day the hon. Minister, in
answer to a question, assured me that
there will not be much difficulty about
the setting up of an agricultura) uni-
versity in the South, but my informa-
tion is that the Planning Commission,
as usual, is.coming in between. I hape
the Ministry will be strong enough
to override the hurdles and grant us
the university.

Mr. Speaker: I have the experience
that calling a lady to speak™on food
raises controversies.

The Minister of State in the Minis-
dry of Food and Agriculture (Dr. Ram
Suobhag Singh): I am very happy to
watch the trend of this debate, ang I
am glad most of the hon. Members
have expressed concern about agricul-
tural production. They want that the
production tempo should increase,
Ppromise here that nothing in our power
will be spared in seeing to it that agri-
«ultural production is kept to the
mark. There is one thing to which
1 would like to draw their attention.
‘My able colleague Shri Thomas has
already pointed ont some of the diffi-
culties due to -wkich production fell
down last year. But this year there
is likely to be am increase. It was
not only in India that there was this
fall in production; this trend was
moticeable throughout the South-east
Asian region and from the figures you
will see that this has been the trend
in some of the advanced countries of
the world. For instance, the figures
of grains production for the United
State, Canada and Japan for 1950-51
are: 140.7 million tons, 235 million
tons and 15.7 million tons respectively.
The highest figure reached in 1958-59
in the USA, Japan and Canada was
182:6 million tons, 226 million tons
and 18.8 million tons respectively.
During the past three years there has
been a fall in production in all these
three countries. In America from
178.7 million tons in 1959-60 it went
up to 191.8 million tons in 1960-61
but came down to 1678 million tons
in 1961-62. Similarly during the last

two years it fell down from 25:8 mil-
lion tons to 16 million tons in Canada
and from 20 million tons to 19:6 mil-
lion tons in Japan. Whatever little fail
there was in production of paddy and
maize, it was more than compensated
by increase in our cash crop produc-
tion. As hon. Members know our
target for the Third Plan in regard to
jute production was reached last year.
Even this year there is no complaint
about production, the complaint is
about price. In that regard also, the
Ministry of Food and Agriculture has
seen that the farmers are provided
all possible facilities. But if due to
emergency and certain other reasons
this succour could not reach them in
time, the entire blame need not be
put on this Ministry because we never
felt that we should spare any efforts
to see that the farmers are given all
facilities. This has also been the case
in regard to cotton.

The PSP Member was making cer-
tain complaints about the Minister of
Food and Agriculture. I say without
contradiction from any hon. Member
of the PSP that the Minister of Food
and Agriculture is more progressive
than any PSP leader or Member. Had
he not handled this Ministry of Food
and Agriculture carefully, there would
have been starvation in the consti-
tuency of the hon. Member who
belongs to the PSP and he would have
been busy there in his constituency.

17.19 hrs.
[Mr. DepUTY-SPEAKER in the Chair].

It is our cash crops which earn quite
a substantial amount of foreign
exchange earnings. The hon. Finance
Minister is here and he can correct
me if I am wrong. The export value
of all these three commodities—jute,
cotton and tobacco, and also sugar in
respect of last year, and if we include
tea also—would go to Rs. 380 crores,
but if we exclude tea, it comes to
about 238 crores. This is increasing
each year and this is due to the labour
that the farmers put in their fields.



5073 Demands

Some hon. Members were saying
that the per acre yield has gone down,
but I do not think that they are
correct, because, the per acre yield of
paddy has increased from 1,253 Ib. in
1958-59 to 1,364 1b. in 1960-61. The
accurate figure for this year is not
available at present; it will be avail-
able by June and 1 will give that
figure at that time. The yield of
wheat has also increased from 704 lb.
to 756 lb. The production of sugar-
cane per acre has also gone up from
33,585 1b. to 39,654 1b. So also in the
case of cotton; it has gone up from
93 Ib, per acre to 112 lb. per acre. Of
course I am not satisfied; I do feel
that it should go up much higher, but
still, it is not a figure of which we
should feel sorry.

I am wvery happy that some hon.
Members have mentioned about the
prices. There has been a constant
effort on the part of the Ministry of
Food and Agriculture to see that a
balance is struck between the con-
sumers’ price and the producers' price.
It is in pursuance of that policy that
the other day the Minister of Food
and Agriculture announced that if the
price of wheat goes down below Rs. 13
per maund anywhere, then the Gov-
ernment will enter the market. So is
the case with jute and cotton. The
moment we noticed a trend of
decrease in cotton prices, despite the
opposition of some sections, we did
see that the producers got enough
price, though that was none of the
responsibility of this Ministry. The
production figure might also have been
calculated on the basis of certain
other ingredients, such as irrigation,
fertiliser, and so on and so forth. I
am very happy that our esteemed
Minister of Irrigation and Power is
also here. One hon. Member remark-
ed that there was unjustified com-
placency in the Ministry and that the
Planning Commission should look into
it. 1 have nothing to say about any-
body. But during this emergency
time, or even before that, there has
not been any factor which we have
taken from anywhere. Whatever was
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suggested was our original suggestion
and that was accepted by everybody.
This figure might have been calculated
on the basis that the irrigation poten-
tial will be fully available, and efforts
are being made by the Ministry of
Irrigation and Power to see that more
and more irrigation potential that has
been created is utilised more and
more, because, now, the utilisation is
up to 71.1 per cent. But still an irri-
gation potential of about 4 million
acres is unutilised. Similarly about
other things. Shri Sinhasan Singh
referred to the fertiliser pool. I admit
that there was some profit from 1958
onwards. In 1961-62 it was to the
tune of Rs. 847 crores. But now due
to the measures that have been taken,
the profit has gone down to Rs. 2.90
crores, because last year also, we
reduced the price of fertilisers. This
larger quantum of profit has been due
to the fact that in foreign countries,
the purchase price was less, whereas
our production cost is what it is and
so due to these two factors, there was
some profit. But it has gone down
considerably and we will see that
with is properly modified in the in-
terests of the farmers.

The House knows that according to
the target laid down by the Plan and
by the Government, we should have
about 1 million tons of fertilisers in
terms of nitrogen by 1965-66. But I
am doubtful about this, because as I
said yesterday in reply to a question,
the entire indigenous capacity accord-
ing to our present basis will be only
850,000 tons by 1965-66. So we will
be short of the target by about 350,000
tons. So, these aspects about the
fertilisers and irrigation should alse
be taken into consideration when the
point regarding production is made
out by hon. Members.

About  agricultural implements,
many hon. Members, particularly the
hon. Member coming from Mahendra-
garh, said that there had been some
difficulty. It was with a view to
relieving some of the difficulties of
the farmers that the excise duty thak
was supposed to be deposited by the
farmer with the firm was wiped out..
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Of course, 1 have heard one or two
complaints that even now some of the
firms take that type of deposit, but
on tractors up to 50 HP and less, no-
body should make any excise deposit
with any firm.

Shri Sinhasan Singh: Is it a fact
that the excise duty levied on trac-
tors is not paid by the growers?

Dr. Ram Subhag Singh: The exised
duty was deposited by the growers
and it was refunded to them when
they produced a certificate. Now they
will produce a certificate from their
State Government or from the Direc-
tor of Agriculture that they are going
to use that tractor for agricultural
purposes and then they would not be
required to deposit anything.

Our programme is that we should
make 9,000 more tractors available in
1963. According to the present plan,
we will have 4,250 tractors produced
in this country this year and the rest
will have to be imported from USSR
and some other countries. The main
thing that I would like to emphasise
and drive home to all the fabricators,
factories and tractor concerns is that
they should make available all spare
parts which the farmers require and
that there should be standard agricul-
tural implements. Whoever may be
the fabricators, they should fabricate
the standard type of agricultural
implements. For that purpose we
have set up research, testing 4nd
training centres in 16 places.' It is
here at the IARI and in our intensive
agricultural districts also. We are
going to set up agricultural imple-
ments workshop in each district.
Therefore, on this point there need
not be much concern. Of course, due
to non-availability of iron and steel
due to the emergency, there might be
some difficulty. But I would like hon.
Members also to see that the steel
quota that is allotted for agricultural
purposes in their area is distributed
among the agriculturists.

Many hon. Members pointed out
Mabout the credit made available to
agriculturists. Of course, that is also

=
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not our direct responsibility., But I
am happy that over Rs. 224 crores
were advanced last year as short term
loans on behalf of the co-operative
societies. But there is one thing
which 1 would like to emphasise—
now that the hon. Minister for Finance
is also present—and that is this. The
Life Insurance Corporation is one of
the biggest credit institutions in the
country. I do not know whether it
will be possible to advance some of
its credits for agricultural purposes,
because in my opinion it will de
immense good to the cause of agricul-
ture if we float more capital and go
on increasing the investment capacity
of the agriculturists every day.

About soil testing laboratories, Shri
B. K. Das said that there are only
24 laboratories. We do want that we
should establish more and more
laboratories. We will do that and in
each State there will be a laboratory
covering all the districts where our
intensive agricultural programme has
been launched. He also made a refer-
ence about the agricultural college in
West Bengal. I do admit that it is
the State of West Bengal which is in
a way very much lagging behind in
agricultural education. In this con-
stituency of Midnapur, perhaps, there
was an agricultural college. But that
has been taken over by the State
Government. 1 would like that some
of the hon. Members take a lead in
this matter and induce the people
there to set up a college or induce
the State Government to do that.
Whatever facilities can possibly be
given from our side will gurely be
made available if the college comes
up to the required standard.

Shrimati Yashoda Reddy also said
about agricultural universities. I am
very happy that three universities
were established last year and more
and more agricultural institutions are
coming up. Shri Yashpal Singh said
that the sons of farmers should be
there, It is our earnest desire that
the destiny of agriculture should be
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controlled by the sons of ordinary far-
mers. It shall be also our effort to see
that the education in our agricultural
universities and colleges is made as
cheap as possible so that education in
agriculture may be within the reach
of ordinary people. Of course, we
award scholarships and all that.
Regarding the university in Andhra
Pradesh, the Agriculture Minister of
that State is working on that Bill. As
the hon. Member has herself suggest-
ed, the matter is being examined by
the Planning Commission also. Since
Andhra Pradesh is one of the most
enlightened States of India in regard
to agriculture and so many other
things, I hope there would not be
much difficulty in getting the agricul-
tural university at the proper time,
Coming to intensive agricultural
district programmes, some hon Mem-
‘bers doubted the efficacy of that pro-
gramme. One hon. Member said that
it would not be easy to bear the ex-
penditure, As I said about LIC, this
has been the biggest drawback of our
agriculture. When we think of agri-
culture, we think in terms of thou-
sands or lakhs, but when we think of
industry we always think in terms of
milliong and crores. When we talk
of improvement of agriculture and the
agricultural production programme,
there should not be any such limit on
expenditure. Nobody should think
‘that it should be the lot of agricul-
turists to be clad in torn and tattered
cloth. When you start thinking in
that way, the reply will be the pack-
age programme. Because, within the
shortest span of two years there has
been an increase of over 15 per cent of
production in all the agricultural dis-
tricts, In some of the districts it has
gone up by 21:3 per cent and even
more, Therefore, we have decided to
establish more intensive agricultural
districts—40 for paddy and 100 for
millets, pulses and other crops.

One hon. Member referred to land-
less workers and the land reform pro-
gramme, and the hon, Member con-
<erned, Shri J. B. Singh is present
here. I must point out to him that in
his State of Uttar Pradesh about 1:5
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million sub-tenants are now having
direct contact with the State and the
intermediaries have been entirely
eliminated. In the entire country over
two crores of tenants have come into
direct contact with the State. We
want to see that the reform program-
me ig carried out wherever it is pos-
sible.

Regarding landless labour our plar
is to settle 7 lakhs of families on an
area of 50 lakhs of acres, involving
a total expenditure of Rs, 7 crores,
and the pattern of financial assistance
to the State Governments for the
Centrally sponsored scheme formulat-
ed for this purpose is: (1) the Cen-
tral Government share the reclamation
cost equally with the State Govern-
ment, subject to a ceiling of opera-
tional Rs, 150 per acre of land allotted
and (2) the net expenditure on ex-
penses involving resettlement is ad-
missible to the extent of 100 per cent,
75 per cent as grant and 25 per cent
as loan, subjeet to a ceiling of Rs. 500
per family.

Some hon. Members have stated tnat
there has been much expenditure on
staff and there is over-staffing in the
Agriculture Ministry. I would like to
state the position of staff here.

On 1st April, 1960 there were 44
technical gazetted officers and 84 non-
technical gazetted officers. The num-
ber has gone up to 53 technical gazet-
ted officers and 84 non-technical
gazetted officers on the 1st March,
1963. As regards other staff, in April
1960 the number was 49 technical and
541 non-technical; it has gone up to
62 technical and 540 non-technical on
1st March, 1963. There were 244 Class
IV staff in 1960 and that has gone
down to 237. There is an economy
committee which is constantly review-
ing everything,

But I must warn the House. Though
1 lead a very simple life, I am not a
believer in austerity of a wrong con-
ception. When you want to increase
agricultura] production or when you
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want to fight a war, these little things
need not be taken into consideration.
Some people say that unless and until
yoc set up an army of competent
agricultural officers and provide them
with facilities to go wherever they
like to, vou would not be able to
increase production. If today the
price of jute or cotton fell down,
they will have to rush to the place.
Competent officers shall have to be
provided. They must be in an adequate
number; otherwise, there would not
be any hope of increasing production.
The talks about electricitv and other
things are talks which are not going
to make any contribution to the
national emergency.

In this connection I very much like
the suggestion of Shri Bibhuti Mishra,
namely, that there should be an all-
India service of agricultural officer:.
I notice everywhere that they are
second class officers and they do not
have any powerful position in their
districts or blocks or States. Unless
and until they are provided with
responsibility and freedom to work,
this programme will suffer. Therefore,
I want that there should be an all-
India agricultural officers’ service as
also an All-India Forest Service. The
Dehra Dun Institute of forests and
IARI are contributing the most in
regard to training or bringing out
first-class graduates to handle our
forest and agricultural work.

1 am glad that my hon. friend, Shri
Hari Charan Soy, who comes from the
Chhota Nagpur area has drawn our
attention to the forest problem. Some
other hon. Members also pointed out
about this fuel shortage. 1 do recog-
nise that in our programme the hilly
areag must be given priority because
in a way it was the lack of develop-
ment in our hilly areas that brought
difficulty to us. We must develop the
Chhota Nagpur area because both in
Orissa and Bihar the Saranda Forest
is one of the besty sal forests in the
world and is perhaps the best in our
country. The requirements of the
people who reside there must also be
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met. We shail see that their difficul-

ties in regard to setting up some test-
work or about sending some rice elc.,
the difficulties that the hon. Member
pointed out, are minimised and proper
help i= <ent to that area.

It is .1 this connection that we are
also holding a seminar at Simla where
representatives from NEFA to Ladakh,
the Himalayan areas and all the other
hilly areas, have been invited and
which the hon, Minister of Food and
Agriculture will inaugurate on the
12th of next month,

Then, Malhotraji was very right in
pointing out the difficulties of fruit
growers and he said that this is one
of the best protective foods, like fish,
milk and other things. In a way,
it is the best thing because there is ne
bar to eating fruit by anybody. So,
whatever is possible will be done by
this Ministry to see that fruit culti-
vation is encouraged. About that hill
seminar also this will be one of the
most important features of that
seminar.

In regard to establishing of a fruit
research centre, that matter also will
receive our attention.

He also pointed out about the World
Agriculture Fair. He said that "the
prizes shouild be announced in time.
Shri Bibhuti Mishra and some other
Members also said it. That thing is
being attended to as Lhe committee of
the House recomended. I do not
want to say anything. But Shri
Malhotra wanied that 1 should give
the facts about reality. He said, it
was the forrner Agriculture Minister—
he namegd hini also—who presided over
the destinics of that organisation.
According to the constitution of that
organisation, ihe Agriculture Minister
used to be the President and I do not
krow whether that constitution had
been changed. We o not have any
paper. Today, there 13 not even a roonx
there in the Agriculture Ministry, in
Kri.n; Bnavan. T'ey are out from
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there. But 1 do not know about
the constitution of that organisation,
whether it has been changed.

About this fuel problem, this is a
big problem and here also 1 accept

Mr. Soy's suggestion that the affores--

tation work should be done in those
areas which are plan areas, We are
doing that also in a way. Under the
head ‘Forest’ we are going to gpend
Rs. 51 crores during the Third Five
Year Plan and about Rs, 275 lakhs on
quick growing species. We shall set
up a suitable number of nurseries also
and they are being set up. We have
also taken a scheme, on the Rajasthan
canal, to afforest both sides of the
canal which is about 38 miles in
length. These are some of the pro-
grammes.

I do not want to take much time of
the House because most of the hon.
Members are wanting to participate in
the debate. But I again assure the
House that we are not complacent and
we shall see that all possible efforts
are made in regard to increasing agri-
cultural production and in regard to
keeping the targets that have been
laid down,

5t srmaw fag fegr (Fse) -
@ AW AL g4 Ug F AT 97
“gaw &dr, wegw T, fafag S,
g Az | W T A 5w §
IO AT ST § AR W &R
T W & § fafag graf ¢ da
gaE et & fr for #1 #1€ giT gav
7 fasr 7%, 3@ a4 # St F 5=
T | TR0 FTCT FTOF T OTHET FIOA
7 ¢ fF & T gee Ior e
gt fear T & fomar feam @ren
wfed | 9% guk Ty T F faa
TAT F T FT EAT FAT AR
g I IRy S W AN
TRy ol & | UEd WY T FET Arar
-

gfafae faa e agw=amTe
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WY O 9meq 31 fF z3 aa § T 4%
a1 &1 #0 | ager avafa w7 G4y D47
FAIET 97| WX & A7 Forear &7
dTeT & AT & | gHET Arow 4 & fE
fa Al 9% g8 g Em wfed @v
9 R EWT era g A

7 fatt g o7 $1§ AT A FA
qMEEAT E LA AT FaAw A W
w59 G & T g o
gt & fag df7 e Y grEme
& Af=, 2t 2w aw

To Hio sYo W% (ATIYT) : W
Ll

Wt wmw g fagret © wfw B
T AT 8§ |

wfw w=dr &, T AT F=
§G 3 rar o uway g aar
AT &7 ST A AT afgd 1 9w
Ffr fawrr & fE #1 qqr @ 39
a1 & e g v @ 3, T
gt § Wi 3w a1 59 976 W e
fear & 1 Afem FgT AT

At fasasg W

HRTL W FT TG A1 Y & | AT AT
qTaT A1 3% & A A% & g e
gt AT AT 6 A 95 AT gw g
Y 213 &, gw foendt & 1 Y SEaAY o
g ZY § Y Fard TuF T T F AT
& | arATe 92 30 AT MY &1 g
YT IART FISAT & HIT Y I Hra
2 st w2 fF ogmey o g
foenat & | Tufad T AT qEE A
T AT AR § AT "G § 9T W
graws Fda wWoEr ag & fe -
gt o W QU SfgEew & )
7g Wgd waws g A AN e
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&1 78 frstar e sit 8 ok frmrelt 81
AR FG Al FT AR § A w9
¥ &0 aga A4 4 aw v ¥ fox 0
T A A A E ) Twowe
ot gt md wEh frowmed wwd
1 T T & W, g, et
TER! HIGF &1 § qrEQ, € 9 S
F AT W Iwd @ifam @y faad
g FTETE AR AEEEAT
AT grft | W I H g7 T & ar
AT g T A war & w1 SEE
TR F 9 q@ AT AT & R IW
Ffrr N agar s adigar 21
T A= A Gl q@TT ¥ aga A
-WETOF T aFAT & | MAT F weT 7
R T Jufeqa @y § A fF g
ST F1 7grx & | W gy AN F @,
AT FY Gy w7 THE A T
o age 1 wdt g A gl
AT A H M T R gEE F I
o0 @eAr HET H ATHRT 3@ AT ATAT
F G 1T § o T9 a% F 94 7 A
¥ 3% wax faser fawer @ar 2 0
THF! TAT FIO0 & 7 TAHI HTOT 8 &
f& ga1 mwdr wadr S &1 &
T FFAT A BT ATAAT | T GA
T g afgar wwad ST E

oq F o HT A F T )
Faard & fad 9« WEF & ) ATEH
Zar %, &% THq T AT AT @ A
‘aga §F 9 OF FA T g
qgdi ¥ faart ot @ga TEEE F 0
&Y F a1 &1 q9F FAT O3 L 1 T
¥ gEam & A1 A AEAE T
i oft #Y, Fha s o w, ferd A
o 1 o dama & o faa & fam
2 f5 gi 7gC a1 Ol wfzd, Zamd
fagt 2141 wAF wArA g1 w5 §, @Al
graE 21 2 | A= 1 A &1 w0
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@ afA ¥ oAy o @, Afe v
&Y s%ar & W el 7 fax | o TF
dfw e eff ferm O ¥
A A W AT T 47 AT
T FAT o qgT T § | IEA g
o F i A swarer F o A
ag WY w77 5 g7 @A gy | OF
famm & oY wo—uy T T I &
a1, ¥ § T Fgr s orr Wl o
FY A AT F gF AT G, IAA A
FC A AT FAIR FATT FAT AT A
ww A e =R war 5 ow
¥ qa d aeir & wrd frw o A
Srerdt ¥ war sy g, ;e AAE Ao
?ﬁﬁ!%mﬁa@ﬁrﬁﬂm
]

s @t @t & Sfem  swraaT
=fed | g8 ag F S § Faved far
TET gl ¥ AT gy AT ! IE www
aoprd gt faar @ gaw fag
FU 45 dag & i fafasx
g1

Mr. Deputy-Speaker: The hon.
Member may resume his seat for a
minute,

There is g large number of speak-
ers. I would like to know if the
House is prepared to sit for a longer
time. We can sit up to 7 PM, and
each Member can take about ten
minutes; then, six Members will
have chance to speak. Is the House
agreeable to this?

Several Hon. Members: Yes.

Shri Yashpal Singh: We can sit up
to mid-night, This is emergency
time.

Mr. Deputy Speaker: We shall see.
If the House is willing T have no
objection 7
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=it s fag fergrelt @ gwrt g
& 9% fafreze 7 womar 5 qw
T @, F fawet §wo dfea agt
QT FAT @R T T FEST T AW
ol F g8t 3T F faa e agi 3¢ q¢ 74,
afss a8t ¢ 1 9FAT FW  F|T AWM
i 7t &1 art faeger @l & 7
@S FT gl FaAT &, Feer agara
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&Y & | 98T T T FT I W G2
OEAT | Bl FAT TR G W F
TFAT & | T/ TG FT A9 A ATAAF
&1 ggr o FfT dAaw F 9 45 g7
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Zw 77 fagame ot 57 & fF 9% g4a
F T ag wid ¢ fa gardt &t ¥ afas
ITHE ) FWAN ¥ FF AT I
STEAT §, AT #7 gfee & adh

Tg T A AT G QR
fard asfHma ag AA a3 5 &
agd fafex =7 8 417 @ &, fF7 7€
4T, qF AT 93AT E, 1 g W A
Ty Ay £ AN F weT AW ai
s & 1 e feam &t oF ot o e
F w= g f2ar man, Jgaw A O
g wam  Ars, qfFw A g@Ar
T ad fear wmar faaa oF gt
% gy amar & | welE quT # @
21 Wl FT T A W AT AR
a9 FY A5 A5G AW AG I W R
WA AT AT 7 W Fga & fF oAy
Hgq agar | 38 foe § f 5 @
YA GTT AT AEA FTALA | Fg AT
1 18¥s Tl WG] 1w/
i gas B wEg w4l | ey
Hqig @AY | Ug 9g7 AFL A9 &
9T WTE wig @ § g I @ oA
gy AT gE AW T L G G
£\ =R g ¥ A Y &, wfean
&7 "iw A4} &7 | 9g aY I F qATE
3082 (Ai) LSD—8.
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g & 9t o gl & w39t 591
¥gw 3 & aua a=ai &1 faw 951
¥ fg M W Ty #Y g foer aw
qrers § 1 gt & g o ? ot
feadt o=t < @ @ 7y A Owe
TURT & a1 & | § AT o TH G
fag & srdam w<an § 5 3 39 fo et
T G & 4T gET T | § W
T4 At ¥ fad s & Far amw
2 fF gast @Y

THY T ¥ HHAT FT FAIC I 9T
T At T ST e T S 3
fa sEF R agE N ¥R "
FE Pt Mfaat F o § 53 wafedt
FI TTA FT Fgd & {6 AFeAT FT AT A
1| T A AGAT T AT FEAT
g ? st g mfg ST =@M
I F 9 € 9g AT FHRT §T G5
& | TR g # TNE 9K ¥
g ? gATL Agt avendt ¥ faarg 9@
st & | v faevel w1 A & ) e
Wt &1 foar WK qeET o & o,
wF W v fomy, Awfa i aqar
forard ot a7 1 1 At 9= faarsr @w
dar gra & 1 faarg % g A & fa
Tger ar a1 few @ ¥ & @
2? WA mwan g A T_H e
7@ 2 fF wgelt fad & §f A
FGe P IFT ACF | AT gELF
A FT FFT HAGAT 9T WET § SHF
far ar «fsq gwem & f5 sa=r
Wi @ ® | ivd 9 WEws
fo gw gadl & oY, TUET 1 A
g | fogs & wfas & o
&Y Y, g9 wfyw fasem | S A R
aifgd | % fram & o we
9 oA g ar §IET #T % ¥
IwAT AR g wifgd f5 &t e ag
e gfa & fo7 g3 9ad awd
o faerhy, ag ot s @, v
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[sit sRe fag fagich)
& grr /I G A S g ) ardy
9 g g W o 0 A ¥ F
THFT T

qraTEl A Azr g § ag W
T g1 fe? wifr g & 1 9w
FT A AT IIAGT EAT § | TG
I AT AT T T A AT
faam oot W s dfedt ¥ 9
& | 9% I aCE F141 #T AE THE
QFT I FT AT A § U &Y
9, o & & 1 gfaar w1 ag
g & fF &t s &, |
WITHT HYA WOAT T &7 HId are
wFAgIR I A w A
57, Afew v o Tar @ < fdt
AT [T ST T A AT T AT T
AT | gE WM Fan fw o oW
fagam 1 foret Wit framl 1 9 &
IaET AT AT AR AW HF W
& foa =1 go0r wafa 7 &1 A=
Tgi < feafa ag & fe us fram ooy
adr AT FT A H ¥ amar g ar fE}

qg Ju! IHI ag ¥ TTW AG[ AT@T

219 T IR feran § SR g
FqTT, FIGT MO AFT T4 T A FT
FETE | M ogw 9l O g R
A AT oI GTET 7T g | TR WK
AT WA AR F 6N AT 0fed |

Fo W AF-awT & ardor Afg-
AWl F HET W9 W fF T F
FTCY FTH HT AL FH HAT =0MEd |
s Wt & ¥ q@ fawg & faaee fear an
f& P F7 F9 99 =90 § 99 G
H T AAFLIOR AT F I TF
T A & G | T AT I8 ged
dar @Rt g FF a8 oo e 3
oy & qgi fFa o ¥ U & W
AT @ WA TFIg ®
ARt F FWF FOY IE WO AT
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T FO A GG T GhaT 8, 99 aF
oo om S g dar A 1w
a1 Fg @ 97 fF o A a8 /1y
e St 971 darame & 78 wod a1 Sy
341 faetr foem 2% d g facgw AR
g a1 TEl§ |

77 ¥ & 5 T & FF o Fw ae
2 fram ¥ fom, Sf og ot @t se
e T Tfeq fF e S

W qAT § AR S &, e i

& 9 FueT &, o /T I g, 3%
wTE Y I I § w9 g e
a1 A W AT FI & AfEA TES fod
FH FE 7GT (HAT W4T |

@0 N 7z & fF g & el
w9 frar g froam et &+
7g /T wfaw fean s1g | feem 9@
a1 a9 9= {5 Sow1 IaFT waT § faar
Tq | TG FC AT AT H 39 & ar
IAFT FT FEST !

we W gan fag:fet & 30
TM8d |

wt o fag fegrdt © & ooy
T E fF wred gEs & R
HHw S W= fFAT @ W SEEt
SUTST 931 FT AR F1 AT Femfga
Ffag

W A& A Al e fgerss
fr framt & g o wfvad a9a &
W M G e A 9= Sf-
T, qg A% fod aga A A g o
oA A g 9F F E S 0gw W
aF Wi o & & 97 | F T FT o
97 Wi AFL A & | W9 Faened
T G FH F1 qe & fAd dav &
TFaaa d | % WA T=41 *F
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agré foreré oY &, FaeEd 3§ wRT
¥ 9wt 9gTe feram 1 TR 1 qg T
wfoq gwen § Wk wfEd a9
Qo 71 ) $99 & 98 g araw g,
% ol aga g & 1

g g g9 = § 5 feaml #
¥ Fdfaat A arf ot & 1 hie
¢ 5 <3 v g f IR AR T
o 2 G ol gdE e
@ # gl Y1 I FET AT
AR ZArE o AT § gEE sE
g T man fE feet =S A
too Hi F1 ufar & It g4 §9Ta7
FAWME IFA G F XTU FTIET
facge a s fam &

JqEAY  AEIET, § WIIHT 9gd
Tt § 5 e AR aw o o @9
FTEgAA WA E | AT 79 FLA Y
w4 §, oy Frafe Tl AR d
arn 7T § fF 9w @ e fam
v |

Mr Deputy-Speaker: Shri P. R.
Patel. Each hon. Member will have
ten minutes,

Shri P. R. Patel: I thank you for
giving me ten minutes, but I fail to
wunderstand why at the end of the day
there should be a cut when everybody
was allowed to express his views
taking more time in the beginning.

The question before the country is
whether we should feed the country
by importing foodgrains from outside
or whether the country should become
self-sufficient in this matter some day.
Judging from the policy that the Gov-
ermnment follows, I do not think the
country will be self-sufficient in food
for a hundred years, or perhaps a
thousand years: The policy is very
defective,
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16 hrs.

In 1962 Qlone we imported food-
grains to the tune of Rs. 141 crores.
In 1961 it was Rs. 129 crores and in
1960 Rs. 192 crores. We import not
only foodgrains, but also cotton.
Import of cotton in 1961-62 was Rs, 62
crores, in 1960-61 Rs. 81 crores. Are
we going to lose our money every
year by importing foodgrains "and
cotton. How shall we be self-sufficient?
We shall have to depend always on
foreign imports. I have reasons for
saying it.

The policy that wé follow today is
suicidal to the development of agricul-
ture. We promised farmers in the
Third Plan that they would be given
remunerative minimum prices. That
is in the book. The Planning Com-
mission talks of the tarpet. It put a
target of 100 million tons of food-
grains by the end of the Third Plan.
The target is all right, but they also
said that price incentive should be'
given to achieve the target. The Plan-
ning Commission said that the agricyl-
turist should be assured of a remune-
rative minimum price and that too at
the time of or before the sowing
season, Is it done? '’

With all good feelings, the Minister
and the Ministry are helpless in the
matter because the Planning Commis-
sion dictates. The Planning Commis-
sion no doubt plans.

Shri A, M. Thomas: In this matter
there is absolutely no difference of
opinion.

Shri P. R, Patel: Then, what is the
difficulty in assuring the agriculturist
minimum remunerative prices? What
agency have you created for fixing
the remunerative minimum price?
Have you created any agency up till
now, you tell me. If you have mnot
created, either you are not willing to
implement what has been said in the
Third Plan, or something comes in
your way, you must admit that,

An Hon, Member: It should be
explained also,
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Shri P. R. Patel: Nobody is going
to explain.

L

Now, I may refer to the prices of
foodgrains especially wheat. With a
base of 100 in the base year 1952-53,
the price of wheat in 1959-60 was 91.
It was 8% in 1960-61; 92 in 1961-62 and
88 in Junuary 1963. This policy of not
giving the remunerative price to the
agriculturist has put the Ministry in
a position whereby it has to feed the
country by imports to the extent of
three million tons in 1962, three
million tons in 1961 and four million
tons or even more in 1960. Are we
going to impoverish our country by
importing wheat for years together.
We cannot allow people to die, Un-
less we look to the agriculturist for
more agricultural production and not
to America and Canada, the position
will not improve, The import of
wheat from outside has an impact on
the price of the local produce. In
that way shall we be encouraging the
agriculturists here to produce more
wheat. If we follow the present
policy, shall we be self-sufficient in
food even after hundred years? The
important thing is that the prices of
other things have increased while the
wheat prices have not, during the ]ast
12 years. Where there iz no electri-
city, people use crude oil engines and
pumps. What was the price of crude
oil in 1951 and what is its price in
1962, after the new taxes?

Mr. Depuly-Speaker: Ten minutes
are over,

Shri P. R. Patel: Sir, alow me two
minutes more. The price of crude
oil has doubied today, because of new
taxes and other things. We have
allowed increase in the price to the
crude oil producers, The price of
wheat has come down. The prices of
engines and pumps have increased by
more than fifty per cent, while the
wheat price has come down. Ewven
the prices of iron and steel required
for agriculture had increased by fifty
per cent. Take any item, except
wheat—textiles or whatever you like.
Take taxes, such as education cess or
any other tax which is a burden on
the agriculturist. Would not all these
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things add to the price? However, the
hon, Deputy Minister was pleased to
say: nothing comes in the way of
fixing minimum remunerative prices.
Is the Ministry in a position to say
that the present price of wheat is
remunerative? If it is not remunera-
tive, what has been done? Therefore,
my submission is that this requiries a
change in outlook and policy. The
change that I suggest in the policy is
this. In agriculture, the policy that
should be followed 15 to look to the
agriculturist and not to any foreign
country for imports. Give the agri-
culturists more price, and they will
produce more. Otherwise, the position
will be the same.

Shri Shivananjappa (Mandya): Mr.
Deputy-Speaker, Sir, I rise to support
the Demands for Grants under the
Ministry of Food and Agriculture.
‘While supporting them, I wish to con-
gratulate the Ministry on some of its
achievements. Thie Ministry is en-
trusted with the task of making the
avocation of 90 per cent of the people
of this courtry more remunerative.
In other words, this Ministry has set
upon itself the task of bringing more
lands under cultivation, giving more
irrigational facilities, increasing the
per capitg yield from the crops and
also securing better prices for the
farmers for their produce,

This Ministry is specially to be
congratulated for more than one rea-
son. Appreciable eflorts have been
made to attain seif-sufficiency in
foodgrains and also to make the life
of the farmer more secure and better.
Increased agricultural production is
essential for making, supporting and
sustaining the tempo of progress in
every sector of the econamy. That is
why, in all our Plans agriculture has
been given the top priority. In the
first Plan also one of the ojectives of
the Plan was to attain self-sufficiency
in foodgrainsg and to increase agricul=-
tura] production so as to support the
requirements of the industries and
export,

Under Lhe emergency, agriculture
requires a new orientation and it re-
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quires a new urgency. The entire
progress and prosperity of the coun-
try depends upon the successful work-
ing of this Ministry. In the third Plan,
a review of the state of agriculture
discloses that during the period
between 1949-50 and 1960-81, the
output of agricuili al commodities in-
creased at 384 per cent, the rate of
increase in the case of foodgrains being
3.73 per cent. The rate of increase in
the area unaer cultivation has been
2:08 per cent and in productivity per
acre, 1:54 per cent. Even in the year
under review, there is a marked
decline in the production of cotton,
oil-seeds and sugarcane which provide
the raw material totwo of India's fore-
most indus‘ries, namely, textiles and
sugar. Even after 12 years of freedom
the countrv has to import about
Rs. 140 crores worth of foodgrains.
There was no overall advance in agri-
cultural production in the first year of
the third Five Year Plan and in the
second year also the progress hasg not
been satisfactory. It is, therefore,
evident that the rate of progress in
agricultural production has been glow,
and in order to achieve an increase of
gix per cent per annum, as envisaged
in the third Plan, an all-out effort is
essential.

The unsatisfactory affairs are due to
a number of factors. First of all,
there has been the non-availability of
nitrogenous fertilisers in adequate
quantities, The third Plan target for
the consumption of nitrogenous ferti-
lisers is one million tons, The total
supply in 1961-82 was 2-81 lakh tons
and the estimated supply in 1962-63
is put at 404 lakh tons. The target
for 1963-64 is five lakh tons. The
quantity actually despatched during
the first nine months of 1962-63
was 237 lakh tons of nitrogen,
or 65 per cent of the target for the
yvear. The total quantity available
during 1963-64 ig likely to be of the
order of 45 lakh tons due to the
shortage of foreign exchange and a
slight fall in internal production. I
urge that nitrogenous fertilisers in
adeguate guantities must be some-
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how found in addition to green
manure and compost.

Sir, further, in order to implement
successfully the emergency program-
mes as also tp intensify agricultural
production it is necessary to strengt-
hen the agricultural extension
schemes. The village level workers
must concentrate more upon produc-
tion plang of the villages rather than
the administration of panchayats, be-
cause at present the village level wor-
kers are now engaged more in the ad-
ministration of the panchayats than
in production. So, they must comn-
centrate more upon production. To
achieve this an effective coordination
of plans and action is necessary at all
levels.

There is at present a gap of 4 mil-
lion acres betwten the irrigation
potential of major and medium pro-
jects and their actual utilisation. The
main reason for this gap is the want
of proper feeder channelg and spares
population under these projects. Un-
der Tungabhadra project, much
water has yet to be utilized by the
cultivators. A proper climate must be
created for the maxdmum wutilization
of water.

The progress as regards soil con-
servation and dry farming has been
rather slow., The National Deve-
lopment Council has raised the target
for soil conservation from 11 to 163
million acres, The actual achieve-
ment under soil conservation was
1.3 million acres in 1961-82 and 1.5
million acres in 1962-63. There is
thus obvious need for stepping up
the programme of soil conservation
ag well as dry farming in order to
achieve the Plan target. The Gov-
ernment must think of evolving a
national policy for soil conservation.
Seed multiplication farms are there,
bug it is necessary tp evolve improv-
ed varieties for all crops.

Another contributory cause for low
agricultural production is absence of
proper crop planning. No doubt the
Government have thought upon
package areas for intensive produc-
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production of certain commodities. I
am sorry to state that there is no crop-
planning for growing sugarcane,
Sugarcane is a tropical and sub-tropi-
cal crop, It is unfortunate that large
f.racts of lands are devoteq to grow-
ing sugarcane in U.P. and Bihar, In
spite of the encouragement and in-
centives given to sugarcane cultiva-
tion in U.P. and North Bihar, there
is no marked improvement either in
the quality or in the yield per acre.
The average yield remains 9 to 11
tons per acre. Recently, sugar fac-
tories in UP. and Bihar have to be
closed down for want of sugarcane.
The recovery of sugar is about 8 per
cent. Now since the sugarcane price
is linked up with recovery, both the
quality and yield per acre are im-
portant. Otherwise, the cane-growers
will suffer. Hence there is the para-
mount need to encourage new sugar
factories in the peninsular India and
south. iz |

In our own State of Mysore, the
paddy price has gone far below eco-
nomic levels and this has hit hard
the ryots. The prices are not likely
to go up either in the immediate
future. Mere announcement of paddy
procurement price is not enough. The
Government must go into the open
market for purchasing.

My district of Mandya in the
State of Mysore is a package pro-
gramme district. The district coordi-
nation committee thasg submitted to
the Government of India through the
State Government minor irrigation
schemes, amounting to about Rs 150
lakhs, If this is done, it will provide
water to another additional 30,000 to
40,000 acres. I request {his Minis-
try to accord sanction to it.

Mr, Deputy-Speaker: Shri D. D.
Puri—absent. Shri Karuthiruman,

Shri Earuthirmman (Gobichetti-
palayam): Mr. Deputy-Speaker, Sir,
I thank you very much, because a:
least at the fag end, I have got a
chance to speak, coming from Madras
Stata
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Mr. Deputy-Speaker: Last but not
least.

Shri Karuthiroman: One reasom
which I wanted to participate in this
discussion is this. An hon. Member
of this House from Madras State has
enlightened the House; he is Shri
Muthu Gounder ang the party he
belongs to is DMK. ] am very thank-
ful to him because he said that the
present price that has been fixed is
unfair and he wanted more price to
be fixed. In the election campaign of
the go-called D.M.K. Party thev pro-
mised three Madras measures of rice
per rupee. That comes to about five
kilos per rupee.

Shri Muthu Gounder: We did pro-
claim that, but we were not givea
an opportunity to rule in the Madras
State.

Mr. Deputy-Speaker: Order, order.
The hon. Member had his chance,

Shri EKaruthirnman: Sir, the way
in which he interrupts confirms that
they did proclaim like that. Now
they say that the price should be re-
munerative. According to their price
policy it will be only Rs. 7 per maund
of rice. They go to the public and
gay: ‘“Down with the Congress; we
will give you five kilos of rice per
rupee”. s

Shri Muthn Goundler: We would
have allowed enough subsidy and
seen to it that the poorest section got
three measureg per rupee.

Shri Karuthirnman: At least here

* in the Lok Sabha he has said lhat

the present price as fixed is very
low and that it should be increased

I thank him for the sentiments ex-
presseq by him here.

He said that he wag producing
4000 pounds, As a matter of fact, I
am producing 5000 pounds for more
than two decades. What is that due
to? This increased production of 4000
and 5000 pounds in the Madras State
is practically due to the efforts of



s097 Demands  PHALGUNA 29, 1884 ($AKA)

the Agricultural Research Institute
in Coimbatore. I really pay credit to
that institute and other institutes in
our States and in the Centre, They
bhave produced such strains as Co. 16,
Co. 19 and Co. 25 of paddy that it
has been possible for us to produce
4000 pounds and 5000 pounds of
paddy. Hon. Members should take
note of that. It has not been be-
cause of our own efforts and because
of our indigenous ability that we
have been able to achieve this. It
was only because of the Agricultural
Research Institute at Coimbature.
The credit should go to them for
our producing 5000 pounds. Not only
the Madras States but all States in
Indig should be grateful to the agri-
cultural research institutes for the
good work that they are doing,

Shri Muthu Gounder: In my field
the yield was more than 7000 pounds
year before last year.

Shri Karuthiruman: Sir, agricultu-
ral education is so very necessary
that there should be more agricultu-
ral universities. I request the hon.
Minister to establish one such uni-
versity in the State of Madras.

The research work that is being
done in the Indian Agricultural Re-
search Institute is tremendous, They
have done marvellous work, As my
time is very short I do not want to
go into the details, but I will only
pay my tribute to them.

There is one thing that I want to
point out, The revenue officials get
a higher status than the agricultural
officers. That by itself creates a sort
of inferiority complex in the minds
of the agricultural offictrs anc lbey
do not put their full effort for the
development of agriculture, A Dis-
trict Agricultural Officer is of more
value to the nation and to the farmers
than any other revenue officer sit-
ting in a four-walled ronm doing
less work and demanding more emo-
luments, Sir, in our independent
country we should see that all tech-
nical people in the agriculiural de-
partment get equal statug with the
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IAS officers. An all-India service
be created; otherwise there is no im-
centive for them to do their best.

The Agricultural Department has
reached this status because of ihe
shortage of foodgrains. Had there
not been shortage of foodgrains
shortage of cotton and ghertage of
other things, the Government would
not have cared for the agricultural
department at all, Because they want
food, they want to do more research
and that js why the Planning Com-
mission and the Government are
caring so much for the agricuitural
department.

I would suggest, Sir, that the ad-
ministrative side of this departr:ent
should be separated from the execu-
tive side, What I mean to say i®
that administrative work is vested
with technical People. Technical
people are made to do the wcrk of
ordinary clerks with the result that
their ability to do higher work is
wasbed. They are mot being fully
utilised and they are not given aa
equal opportunity to work on the
technical side,

Sir, the shortage of paddy is only
3.9 lakh tong whereas there is a
shortage of 32 lakh tons in the case
of wheat which we are importing.
The shortage of wheat is there be-
cause—so far as my knowledge goes,
because I have travelled from lfiadras
to Delhi, a distance of about 1500
miles—there is only extensive culti-
vation and not intemnsive cultivation
under wheat crop. I think a majority
of the wheat crop depend on dry cu
tivation, b

An Hon. Member: Not everywhere.

Shri Karuthiruman: I said that a
majority of them depend on 4ry
cultivation. If they take to wet culti-
vation and also intensive cultivation,
thig shortage would be wiped oft
very easily. I would request the agri=
cultural research institutes to induce
people to use special strains and
high-breed strains. Also, they chould
attach more importance to quality
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than to quantity. Their aim shculd
be to produce more in better quality
and a large quantity.

Then as I have suggested earlier,
the supply of inorganic manures such
as fertilizers should be stopped, be-
cause the application of the fertilizer,
though it will help in raising a
bumper crop, will not help to main-
tain the fertility of the soil. Encour-
agement should be given only for
the application of organic manures
and not inorganic manures. Ia New
Zealand they made an experirme:t in
a district with both organic and inor-
ganic manures. In one field they ap-
plied only organic manures and in
another only inorganic manures. Then
they tested the foodgraing of both
the fields on animals. It was found
that animals fed on food growa by
applying inorganic manures were
susceptible to various kipnds of dis.
eases whereas the animals fed on
food grown by applying organic
manures were well-bred and lived
quite long. Therefore, my advice to
the Apgricultural Department is that
they should encourage only the use
of organic manures in abundance,
and not inorganic manures, because
the fertility of the soil would be lost
by continuous application of inorga-
nic manures, with the result that
while there will be increase in pro-
duction, the quality will go down.

Coming to food production, T know
that the Minister of Food and Agri-
culture is a dynamic man, but I feel
that he should be more dynamic and
take more interest in fixing tne price
of foodgrains. So far as tho price of
riee is concerned, it is not oniy un-
just, but it is impracticable, I ean
very easily prove it. Also, there is
confusion between the floor price and
the fair price. The question of floor
price ariseg when there is exccas of
production. When we are short of
production, fair price is necessary sc¢
that the farmer will have some In-
centive to produce more,

There is a proverb in rura! side
that “marriage ig a cure for lunacy
and the lunacy will be cured after
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marriage”. The price of agricultural
produce should be fixed enly when it
is fixed for other commoZities. 1f
the prices of other commodities are
controlled, 1 agree on behalf of the
agriculturists that the prices of food-
grains can also be controlied, but not
otherwise,

I would again repeat that the floor
price is creating great confusion.
There should be g fair price to the
farmer. At the same time, the con-
sumers should get it at a reasonable
price. If we supply rice to the con-
sumers at the rate of 13 kilos per
rupee throughout India from Cape
Comorin to Kashmir, 1 think every-
body would be happy. It means
Rs. 25 per maund. I+ should be
available to the consumer 2t that
price. If the trader is not downr that
business honestly, it ir betisr that
Government takes to State trading
go that the producer gets a fair price
of at least Rs. 21 per maund and the
consumer need not pay an unnecessa-
rily high price. We should see that
the interests of the peasantry are pro-
tected and we should not leave them
to the tender mercies of unscrupulous
businessmen.

Lastly, Sir, I request the hon. Min-
ister to take serious steps to see that
the interests of the peasants are pro-
tected. The bold peasantry, the coun-
try’s pride, when once destroyed can
never be supplied. Thank you, Sir.

Shri Solamki (Kaira): Mr, Deputy-
Speaker, I thank you for giving me
this opportunity to speak o; this de-
bate. From this morning 1 have
been hearing various argument: from
different groups of Members regard-
ing this debate, but it was towards
the evening that I found that we
were touching the right sput of thie
problem of food and agriculture.

It is a well-known fact ti:at agri-
culture is the backbone of our ng-
tion. In the last two Plans end
also in the second year of the Third
Plan we have been trying very hard
to increase production in agriculture.
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Already an amount of Rs. 2,000 crores
have been spent and, may be much
more will be spent. Even then, with
our growing population and shortfall
in production we will not be able to
achieve self-sufficiency in food pro-
duction.

The reason for all this lies in one
factor and that is the price. Unless
and until there j3 & basic price given
to the farmer for his produce and he
is encouraged to grow more food with
that as a guarantee, there is mno
possibility of the farmer taking the
initiative and growing more food
because, after all, it is a gamble that
the farmer takes. Almost like the
industry where a2 man does business
or invests money, and naturally
expects a return, it is the same with
a farmer. A framer has not only to
encounter the difficulties which are
laid down by the Government but he
has always to face the natural causes
also, for example, shortage of rains
and many other things.

There wag a remark by Shrimati
Yashoda Reddy recently that there
are many hurdles in the way of a
farmer, [t appears to me that there
are also hurdles in the way of Shri
S. K. Patil] because gach and every
time he assures the House ag also
says in his public speeches that he is
going to hold the prices so that the
farmer wili have the incentive to
grow more food, even then it just
sounds like propaganda as never has
this utterance been given effect to.
He hag never enforced thig speech into
aotion. I do not know but maybe
that he has hurdles from the hon.
Planning Minister who, I find,
threatens that if the prices go up he
will not allow that. This sort of
rivalry which is going on should
cease and they should realise the truth
that the prices in the field of agri-
culture must come to a certain stage
and they must remain there for the
farmerg to grow more food and give
them the encouragement that is very
much required today.

It a farmer goes to a co-operative
bank and agkg for a loan, he has

PHALGUNA 29, 1884 (SAKA)

for Grants 5102

difficulties there. In the gther banks
of the provinces or local banks also
he faces difficulties. If he wants
seeds, there is not enough seeds to go
round the country. If he wants ferti-
lisers, there is not enough fertiliser
to go round the counry. Irrigation is
still in a primitive stage, Without
such things which are very necessary
for his agriculture, how can he ever
expect to grow more food or meet the
demands of the nation? On the othar
hand, whenever he manages to pro-
duce enough, there is a threat of the
buffer-stock which the Government
is always holding. He is afraid that
it he ever puts his produce in the
market, may be he wil] not get the
price that he expects. With these
hurdles in the way of a farmer I do
not think even in ten years' time

Indian agricultur: can be self-suffi-
cient.

The Government must realise that
is an issue which is a national issue
and if other ministries or other people
are hindering the way of progress of
agriculture, they must cease to do
that. They must give an incentive to
the farmer which is badly required.
Many of my hon. friends from the
Opposition and also from the DMK
stresseq thig point very much. One
of the hon. Members from the DMK
Party was stressing the point about
rice, but it is not only rice, it would
be any crop which is tp be grown by
the farmer which will face the same
problem. Unless and until he will get
the money for that crop, how can we
expect him to gamble with his small
holding or saving which he has?
Today the times are very difficult for
the farmer. A businessman or an
industrialist could have credit. He
can go and get money from his
friends and from other people, but, I
am afraid, the farmers do not have
the same credit facility in the villages,
The banias and the other business-
men are exploting him even today.
With these problemg it is the duty of
the Government to realise that the
farmer gets the incentive, I have no
doubt that Shri S. K. Bdtil is quite
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[Shri Solanki}
sincere in his promises that he wants
the prices to be held up and that the
farmer must get the incentive, but
there is something coming in his way
which makes him always say the
thing and it never happens. If it goes
on like that, T am afraid, the country
will never have faith in his word, He
must take some action and make the
people see that he is going to bring
hiz word pof promise into proper action.

Secondly, the point that I want to
touch is regarding my constituency.
There are threz taluks in my consti-
tuency which are growing cotton and
there is a system of seeds quality
certificate which is being issued by
the Govermment. In that, ga large
number of farmers have had com-
plaints that when they purchase
seeds, some farmers are given the
certificate and some are not given the
certificate. Tne survey which is made
in that area is of 60 per cent of land.
‘What happens is, when the cotton
inspectors go round the area, they
survey 60 per cent of the big land
holdings and leave out the small
farmers, giving the certificates of
quality to those big landlords and big
farmers and excluding the small
farmers, When the crop is ready and
it is in the market, those people who
have gol the certificate get the market
price but the small people, small
farmers, who do not have the certi-
ficates, do not get the market price.
What usually happens is, they are
compelled to sell at a lower price to
those who hold the certificates and
eventually those people make the
profit. What happens is that the
cotton inspector appproaches those
farmers who have not got theé certi-
ficates and demands money for these
certificates. 1 have got a proof where
more than an amount of Rs. 1000 was
demanded from the farmers for these
certificates and I have even a proof
that there are inspectors of cotton
earning as much as Rs. 5000 per year
from these illegal incomes as we call
it. If this is not going to stop, thers
is going to be great dissatisfaction
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amongst the farmers. There are
people who purchase seeds from the
same stock. The villages are at a dis-
tance of one mile even and one village
gets a certificate and the next one does
not get a certificate. 'When crops are
ready, both the crops are put in the
same market. The farmers are face
to face. Some have the certifiates
and they get the market price and
others are disappointed because they
do not have the certificates, This gort
of injustice must stop.

Thirdly, I have to addresg to Shri
Thomas, the Deputy Food Minister
because when he was replying, he
mentioned something about the dairy
in Delhi. He said that their aim was
to help the farmerg to have healthy
cattle and the main aim was that
Well, I have found out that in the
dairy here, the milk which is sold by
villagers is purchased by contractors
and the Government buy milk from
the contractors. There is no direct
dealing of the Government with the
farmers. Therefore, alwayg there is
a middle price and the farmer never
gets a right price that he deserves for
it. This sort of exploitation goes on.
We cannot expect them to improve
their cattle or livestock. It is the
moral duty of the Government, if
they have that aim in their mind, to
give him a right price without having
a third party in between which is
exploiting the farmer.

The last thing that I have to say is
regarding the cooperative farming.
So many people have said that it is
a failure, that it will never succeed.
But 1 have one more thing
to say about it that always
when an ideal is put forward,
there is a chance that people would
accept it or not accept it. The co-
operative farming is not something
like making laws about factories and
industries. It is something that a
farmer holds dearly, that is, his land
It a man ist told to work on a machine
and the next man comes to that
machine, he does not have any attach-
ment to that machine in a factary.
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But in the case of land, where there
is cooperative farming to be intro-
duced—and the farmer knows that
that land is everything that he has—
and if you enforce that law there that
that property is common, that it is to
be shared by more than one, I am af-
raid that will not work well This
is something which is more senti-
mental and emotional to a farmer. Of
course, only those people who hold
land or who have their livelihood
coming from that source will only
understand this dogma or this obses-
sion that they have for land. It is
not going to be easy for the Govern-
ment to change the sentiment which
is rooted in the history of India for
thousands and thousands of years.

Shri Kapur Singh: It is a good
thing.

Shri Solanki: But the Goverament
ehould realise that, because they may
say this is an obsession. They should
not be deprived of it because it is
part and parcel of their life. Some
farmers would even give their life
for that property because their ances-
tors had fought for it and they have
been deriving their subsistence [from
that source.

With these words, I conclude.

Mr. Deputy-Speaker: Shri Dafle;
Shri R. S. Tiwary.

An Hon, Member: Those who stand
up, may be given a chance.

Mr, Deputy-Speaker: Shri Rattan
Lal; Shri Tulshidas Jadhav.

st gesilaw aww  (atdE)
IR AEIET, TfuFea< feqrEde qT
o fewiz & s @9 &Q@ gq A
TF AT AT AEATE | qg AT A€
¥ 947 § TER OF  IAQIE HEAT
afgd | ToF A EEN S gwT T
FI FT § ITHT AR Agr et
y foay 99 sox § o At &
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wgr 9 g mEr gt @ 5 IEr
Tl R g aifg W gaAr
wFEfea g1 I1fgd, a8 7Y €9 A%
awd & | afF T@ &@dr & e H A
QT St AT § | FRAET W IERT GdT
FT 91 Awar § 98 faegw wewafena
® ¥ 9T 1 3@ 9T F o afqr
IAGY § 98 Gdt F AL F 1 FrRAEC
FaXH AEf ) TER TR AEH
& ST JifEd | forw ave & it agt
TR & F A § " gfear w1
qTT fear 1 g IIT IH qLg F
AT foelY WY wATer & A o d=r A€y
g | sE Ty o & fF O
FR FfgggaemeE arig
T ATET ¥ 4 3@ Smar g 6 S
¥ FTIAFTC FT TR e AT § WISy
IF T § 99 fgae ¥ 0F Sy
& fag 9u% 99 wofea & a1 T 1
fergimer#FFat da
FEAF IR I TG ITTAF IR
¥l g sfed 1o A @A AR
WX Ia% fod M g fawdt Ay
g 991 3F ag ¥ @ =°em, 9§
THTH | FOT | FF I TFA § Je@r
g mga g fFgem o
agfaga 3D, ag agfa 2 1 e
e 27 Fefr qra @) SRt o e A
w9 F3 § agT AN I, I AIAR,
FETIF AT a1 A AR 1A
NI WEHFE RN AR IR
A A A, A F AR A T
7€ | 99 OF 3T A T ARE ¥ e T
& guas A AT TAY wrEAT § fR ey
@ TR g & W
IaF T wATR A Wi g ) et W@t
gERuT A qEtaa AN ] 1
Wt 9w @ fegem #

forat IR W § St qrgdr
w SIET §1 Qy w3 & o ot
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[Terefiarg )
% 1§ L8N H g W A qrge
15t fafera o, & tese & ¥3e
fafams 4t wx geet ¥ 77 @9 w¢
«e fafegs & sw@h 1 55 agee
T ¥ e fafamw wEl § wd &
TR MYATA WA g | T q@Y
TG FT L FEAEAT @) ar 99
F fod g 1 o2 et 3+ =nfeq
Al g A FE A G ) A W
¥ fog #rf <fw & | e FamaT
w0 Fr oF difer g, sw AF R
qF AT I9 47 | AfFT 99 IE}
¥ AR wrf g A g 1 § oW
®q T 7 W &4t # fgd
I o feemr q@ g W omaEr
TG I AR ST F AR FCF afafa g
I F frg @a ¥ fear wamr dame
o & T # wew fagr amr @
7l ) W & 70 feomw frar & 5 few
IR A F9 a1 g7 G2 FATE
TR or g @& I
Foas ¥ am @ o g
IR AR A oFE TR @ v
qq FA Anr wfaae wEoar @
T a A ar Ig F wmw #
g a9 A1g 5 3% wF A F aed
2139 F 9 IF A A F B
foFar W1 39 & a2 A 9g & TEeAT
fafrer § 1@ &= ¥ wifame a9
W w3 " g e ¥ &
o e # aody & € & 99 W Fw
FH WY AT F | FgA FT a9
g & e o woget A A a7 A awt
93 gaAT e fEar A & e i oag
qC qg Ard ALY & 1 F To U AN
fog & fad 7 =z @ § wifs ]
W 4% fafewc o/ FQ@ § 1 9
FF0 farfy wg}y owaw R
Wi Meagysm
v wifed 3@ w1 HF I 4w g
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famr < 6T gu g sW AF ¥
TE R | @Tel) FTeaeTQl B BleArgaT
T3 F aT U ggAr 3 Y w0 AN
qoOm | G ¥ AR H g @ X
i gt oifgd 1 wewe ™
Wmag oY 39 #1 w9 e

I
*ﬁﬂﬁ‘iﬂ‘ﬁml EHIATE ITR

fear mar | & wr qoRn g f6 oA
wifewed § NTEE MR FTREIK
W&ot

Qe WG wRE 0 NTEE TR
ot & ot §
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gat WA ®IE
q a3 faw

=Y gETRTE WA : T A AL
gme fow | fad w9 w0 T
¥ A M A ¢ e R ST
IR AP T A AT F AR
# AT SR g o)

T N AT

7o i a8 € fF owwe dmr 9
fFfmimoe s argarag
s AR T T Ffaa FfeeasH

o | am @1 g fegem ®
OFE ¥ 9Ed Y HifgF =
¢ T ofsmm § (e M
gar &, A ¥ el HIEH
g A H O3ewR WHifgE
g H 3903 Hifgw
R gfaw & vego difgw
2| gg uiTE AT 7 7 9mwA
T | T Y adt gd g, T AT
g ) fegmm & @1
BT @ TETF  qFE H e
Wifew = g ¢ wEfF gfaw
3 W ag cookY¥ WifeE A grAT & |

o

S ECEREET
q o

142

oF WA 8T A8 @
T g |

w1 gEEICE AEE ;. F T gEE!
g frare # ¥ far g0

st ®o Ao faard . wmemm
werEy, WAF WG STl T SR
FacHame TRt g fw
wa a% Swa A% T grft, a9 a%
Cifer oo # A e gwar W)
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IAEA TE ag wEAT | ATOAd I
A W & | 4@l 9T 53.% 9IHE
T 2@ H wT § W L9.s 9T FE
Am owgd ¥ wy § 1 ggr afew
FNEE UG A6 MR R 97 &
21 39 ' %1 fa=r &1 e
F FITC L 1’59 & Arg-Ag IR faafv
qET AT FA F fAQ Fear A oA
qar FEAT 9247 & | 39 &1 Ot W%
feamt 9x & 1| =g fw farr &Y
A I #, 99 ax fa=rd w1 g
So9 gl graT WK 48 # ag OF
AT q9 a%F I FT TG A TGN
g1 @Far | frami &1 @ F3 IrEfas
waﬁw‘iwzﬁmmman
AT 919 999 FAE, qEiAq § vt
¥ aft e aen A o e
grn & fr aai 1w fowrm ad @1
FfY-feedy 2o # savar awt g ol &
@t &t *9 gt 2, B T@ At 2,
a@ it gar g €1 §w W
ww aF fawd &1 HFwaw AWl
g a9 aF §GIC A ITER
qF FT @ O & v
gafan  fe fawmr & fog oz se @
{1 & fF g et fawm & faer 7
foard & foq samr @ samr v
a5 FL |

teys-¥&¢ ¥ 33y fafemw
oFT A i # o fom 7 (s qede
g ot & & 1 AT ae oofm &

- fog feard 1w sfoemw &= &

W THEAfE &g &7 9y § o s
% T F1 QU F979 7 g1 v gw faady
T I AR F A T W A
fae aait | gFT8 A e % foram
¥ 5 A Fafedis # T9g 3, ot
1 999 3F T g F Fr 6
FATEAT F FICT AT GTHR T
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[ %o Ave faard)

wft & ag 7O A g a1 IEa
foie § femr 2 -

“In the ECAFE region as a
whole, stretching from Iran to
Japan, real incomes dropped in
1962 by about 2 per cent, mainly
as a result of lesg favourable
Pan::.'.st and lower export earn-
1ngs .
@ A gay gy i foam w7 am
W AR AHET FO9r AT g F
fgard 1 qu www @ oafed o

HiF HEAta 999l 7 &gl @
& Garare Fgr A #1 fFa Ay 79 %
1 §afeq 7 & wFar W aF F
IgHr Gk &1 Sfaw Tw
7 ag fFar g 1 @Y ¢ 9T €z @
M 7wy § Iar fawm w1 W
At frmmt av @Y & WK T 7T & A0
 Fal H HGAT § 1 FEr AN 4R
AT 4 & [F T & oWE | R
g T 3afem a@ 99U FT T
F A= & A g frEm T
B ATIAT FT FTHT Yo T H7 [T
g1 fadafy g2 F ® of 39 1 agw
weTfEET &1 39 F o9 99 W HAw
FU & WX & | TeE F7 2, Tradt
FCE T AT T W|WEF gAME
IR FT AT IW 9T | FgEEl &
A TFAS #Y &rfaT T oA I; F;Y
¥ FEAT 9247 & | TF gy 929
¥ g7 &rF T ¢ 5 fram oot &Y

A AT § A9 T R o@w AT,

wifesr #1 faer Ag feean awar
@t it ¥ W ag 1§, IAR A
W 99 9T 93 W & | TEEE #1
A A AT 8, FAAA FT AW g T
ammﬁmmﬂmsl
wWad &5 ¥ fem &1 w@
U T E |
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fram #t 9= 1 fgamw o @
Ffw faam & arw & & fv frmm wY
AT T 51 F ¥ foraen duT Ao
§\EEI & O FE FT, O AT
g %7 et #1 fgmma agi & 1 s SFm
N v F1 fgow T & 3@ A/ A
AT WY F I 9T IW & &S
7@ faar 9@ m A feam A
Tea W g Wl s

W T TATET AR F AT qIAT
trgmafmmanac g
st fram 3y oFe 3ifids i A
&t wlt 2 9w St oAt A Yoo
BIAT F AT 9T 2 A9 A2 Gl FAT
21 og TN FIrE A9 2 0 @A
¥ foT Tww 9y difer v wft afew
W& FAFE A difa ad & mhn
T I F1 W AEATT "1 A fY
FERT 2 | IW ate A W fF R
WX & F FUR F OFAL AT AT & |
adt feafa & g w1 ofgd 7 =3
T AT Al X '\ |

O ATE A AT | W GG
AT TF Tho To Ao FY (Fara 1wy
& | 99 § o ¥gr v & 5 98 A
g ¥ ¥ fegmm B
qg NEeH EI £ ) 39 ¥ fear

“Out of the present world po-
pulation of about 300 crores, pro-
bably well over 100 crores of
human beings are not getting
enough food for proper physical
development.”
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1 S o @y T ) wfew
¥ e & 1 sor fama &Y g
ara feqr S @ ag W F ab
T fad 1@ &g | W M qEav 21
o fFat Y @) gegr a<E §
AT R A IE BT Yo FIAT FAT &
& 9T 2 | T =1 fgEw (A oA
FrTRes 2 fF e aarg g1 wman
& 5@ ®1 faefierd s =nfge o
@ A aget gt & ag ww A
B OF 919 ZAT & | TATC AT F AW
s A g1 g Al TAEE T
N g &1 @Y Y, AWz W aAgA!
w2, Ao fedm & fag g
o & g o wireeww 99 &t
T 3 @ 2 4 Faadt e @
T 79 OF AL E ) AT W]
¥ fF faam w1 #e s SToEeR
AT 99 I FT  ATFC W/ OIN
TN FAT 0T @1 K 4 AN A
f& wowrlt 91 aga 7 fear SQy
afen faaew az & f ag el feeai
& WM 9T g ar f&Em & g
A ALl S| grm W S "9
a7 g fdt & w9 o
iy ¥ frags & & feemil
1 Y w91 fqm srw 77 facpw ga%
= 9 faar am AR g feail ®
T ¥ age e s

o A gt ¥ ak # Jar e oA
farafy By F T o= g <91 7 w0
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WA AW 37§ o v Ear
§ | UF d%g A OF a9 we Fg N
wrear g % ooft 7 fawg &1 awT A
A wWT qreg ¥ oF a4l @ dav
Qs § Tw & A A A TN §
f& we argg & St F1 IOEA
W & AT G A AW 2 AR
9 a@gar & ifgm 1 &fFw SO}
T # fage ¥ wft aw @@ &0
srar & f @gr &Y oY @ T §,
g ¥ N Fw AEE € 9 F aad
¥ g3 @ awg # e @
Tl WX dew mddae @ 2 o
N g ¥ T FT A9 FifF IO
ww o fage & feamt v w1
By it & Az fowy 6 97 & @
faa wvar 2, foemr foeem =nfeg
g IR @ faw gmr 1 W
0 T & gFAW g d1 wfad
A gz feamt 9T 39 &1 a9 SfaEes
THTT T3 AT I FT agq a7 THE
FSAT a3 w | gw faw gw AW AN A
WA off w1 W Ay F@1 g q
#7417 fF & | aT ot s
s &t

12:02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday
March 21, lm;PMIynm 30, 1884
(Saka).



